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 (vii)  Need  to  provide.  speed  post
 facility  at  Rampur  font

 in  Uttar
 Pradesh

 ी  ransjation]

 SHRI  RAJENDRA  KUMAR  SHARMA
 (Rampur):  Mr.  Deputy  Speaker,  Sir,  my  Lok
 Sabha  constituency,  Rampur,  which  has  a
 population  of  five  lakh,  has  several  indus-
 tries  and  sugar  mills.  From  the  viewpoint  of
 trade  it  has  the  biggest  centre  of  Menthol
 and  every  year  Menthol  worth  crores  of
 rupees  is  exported  from  there.  But  till  date
 no  arrangement  has  been  made  for  speed
 postis  this  area,  whereas  several  cities  with
 the  same  sizé  of  population  have  been
 provided  with  speed  post  facility.  In  the
 absence  of  speed  post  facility  the  work
 regarding  trade  and  other  fields  cannot  be
 done  speedily  and  effeciently.  Several
 memoranda  have  been  given  - this  regard
 but  till  date,  no  decision  has  been  taken:

 So  |  urge  the  Central  Government to
 make  arrangments  for  speed  post  facility  in.
 Rampur  city  for  smooth  development  of  the

 area.  ०

 (viii)  Need  to  protect  the  interests  of
 workers  of  national  textile  mills
 in  Kanpur,  UP

 SHRI  KESRI  LAL  (Ghatampur):  Mr.

 Deputy  Speaker,  Sir,  Kanpur  is  a  very  im-

 portant  industrial  city,  not  only  for  UP  but  for
 _the  whole  country.  It  was  famous  for  pro-
 duction  of  cloth  by  NTC  mills  but  at  present
 NTC  mills  in  Kanpur  are  in  a  very  critical
 condition.  The  same  is  true  of  famous
 TEFCO  company.  Lakhs  of  workers  have
 become  unemployed  and  their  families  are
 on  the  verge  of  starvation.

 Therefore,  |  urge  the  Goverment  to

 revive  the  closed  NTC  mills  in  Kanpur  and
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 take  effective  steps  to  maké  TEFCO  and
 other  mills  which  are  incurring  losses  viable.
 so  that  the  workers  are  not  retidered  job-
 less,

 12.48  hrs.

 +  MOTION  OF  THANKS  ON  THE
 PRESIDENT’S  ADDRESS.-  CONTD.

 [English]

 MR.  DEPUTY  SPEAKER:  The  House.
 shall  now  take  up  further  consideration  of
 the  Motion  of  Thanks  on  the  President's
 Address.  Shri  Kirip  Chaliha  was  on  hiittegs. He

 may
 continue  now.

 wh

 SHRI  KIRIP  CHALIHA  (Guwahati):  Mr.
 Deputy  Speaker,  Sir,  the  other  day  |  was
 speaking  about  the  response  of  the  opposi-
 tion  parties.  Theirs  was  a  condemnable
 response  when  the  Prime  Minister  called  for
 an  approach  of  consensus  to  deal  with  the
 difficult  situation  prevalent  in  the  country  at
 that  time.  The  country  was  facing  disaster
 on  many  fronts.  1  had  already  pointed  out
 to  the  ‘one  point  national  agenda’  of  triviality
 and  frivolity  of  the  BJP.

 |  had  also  pointed  out  the  great  fighting
 qualities  of  our friends  in  the  Janata  Dal  who
 instead  of  fighting  poverty.and  hunger,  fight
 among  themsetves  like  Spanish  matadors.
 In  that  process,  |  had  also  pointed  out  the
 secret  about  hon.  Shri  Chandra  Shekhar’s
 loneliness  and  anger.  -

 Today,  should  |  say  something  about
 their  allies  allies  ofthe  Janata  Dal  the  little
 communist  parties?  The  leftists  are  a  bun-
 die  of  contradiction  in  an  ocean of  confusion.
 [interruptions]  The  communists  are  just
 relic  of  a  dying  dream.  They  themselves  do
 not  believe  in  what  they  say.  When  others
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 believe,  they  get  surprised.  There  are  no
 longer  left  ist  party.  They  have  become

 "leftover  parties,  a  mere  addendum,  an  ap-
 pendage  it  is  like.the  nota  bene  of  a  love
 letter.  When  a  couple  is  in  love,  as  you
 know,  their  whole  world  consists  of  them-
 selves.  They  write  long  love  letters  praising
 each  other.  When  they  finish  the  letter,  at
 the  end,  they  write:  “N.B.  Please  pay  my
 respects  to  your  parents.”  This  is  a  totally
 unserious  addendum.  They  do  not  mean
 anything.  It  is  not  serious  at  all.

 SHRI  BHOGENDRA -  (Madhubani):
 Sir,  |  have  a  point  of  order.  Is  this  House
 meant  for  hurling  abuses?  [Interruptions]
 Please  here  me.  [Interruptions]  He  had
 stated  that  they  did  not  believe  in  what  they
 professed  or  what  they  said.  It  is  plainly
 saying  that  one  is  intentionally  lying.  That  is
 about  a  party  and  the  cause  which  is
 unparaiiel  in  sacrifice  and  integrity  even

 now  in  the  whole  country  and  not  like  those
 saleable  goods.  [interruptions].

 SHRI  KIRIP  CHALIHA:  He  is  not  raising
 any  point  of  order.  [interruptions]  He  is
 countering  my  allegation.  Unterruptions]  |

 am  not  yielding.  {interruptons]  \s  it  a  point
 obarder?  [interruptions]

 SHRI  BHOGENDRA-JHA: That  must
 be  removed  from  the  proceedings  of  the
 House.  /interruptions]

 MR.  DEPUTY  SPEAKER:  You  contin-
 ue.  [Interruptions]

 SHRI  KIRIP  CHALIHA:  |  stand  by  what
 1  say.  {Interruptions]  They  get  surprised
 when  peopte  believe them.  The  leftist  par-
 tiea.N.B.  as  |  said,  ina  love letter.  They  have
 become  an  ‘NB’  of  the  Janata  Dal.  They
 have  no  programmes. of  their  own..  They
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 have  no  agenda  of  their  own.  Standing  on
 the  precipice  of  oblivion,  they  are  destined  to
 be  drowned  further  in  the  history.  That  is
 why  in  spite  of  the  great  eloquence  of  Mr.
 Somnath  Chatterjee  and  in  spite  of  the  fact
 that  he  poses  like  reincamation  of  ‘Kalki’
 Marxist  ‘Kalki’  in  this  House,  |  am  sorry  to
 say  that  the  Communist  parties  have  really
 let  us  down.  [Interruptions]  The  opposition
 is  a  foil  through  which  the  performance  of
 the  Government  gets  illuminated.  [Inter-
 ruptions]  |  must  say  that  moderation,  re-
 sponse  and  constructiveness  were  ‘never
 the  strongpoints  of  the  opposition.  [Inter-
 ruptions]

 As  |  said.  they  have  only  one-point
 agenda  agenda  of  negativism,  agenda  of
 scapticism.  [interruptions]  That  is  why  day
 after  day,  their  incompetence  and  their  fail-
 ures  get  exposed  mere  and  more.  /interrup-
 tions]  Who  15  having  the  last  laugh?  This  is
 the  question  |  have  been  repeatedly  asking.
 The  last  laugh  is  the  best  laugh  and  the
 winner  has  always  the  last  laugh.  Let  me
 assert  with  the  fullest  confidence  and  with-
 out  any  fear  of  contradiction  that  the  winner
 in  the  last.  two  years  has  been  our
 magnificient,  praiseworthy  and  steadfast
 leader,  Prime  Minister  P.V.  Narasimha  Rao
 and  the  Congress  party  led  by  him.  His
 sagacious  wisdom  along  has  rescued  this
 country  which  was  on  the  brink  of  disaster.

 -*  Sir,  from  conflict  to  cooperation,  from
 despair  to  hope,  from  hatred  to  love,  from
 triviality  to  profundity  have  been  the  contri-
 bution  of  Mr.  P.V.  Narasimha  Rao  to  this
 country....  {Interruptions]....1  am  coming  to
 the  policy  now.

 MR.  DEPUTY  SPEAKER:  Itis  an  intro-
 duction  to  the  policy  nvatter.

 SHRI  KIRIP  CHALIHA:  For  the  last  two
 and  a  half  years,  he  has  been  derisively
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 called  Mauni  Baba.  His  achievements  are
 so,vast  that  before  him,  all  your  sound  and
 fury  signify  nothing.  Like  a  skilful  artist,
 Prime  Minister,  Mr.  P.V.  Narasimha  Rao  is
 trying  to  weave  India  into  a  colourful  fabric
 which  will  inspire  generations  of  future
 Indians...(Interruptions)...  Like  gold  in  fire,
 all  your  criticisms  will  make  him  shine  more
 and  more.  Some  of  them  talk  about  his
 indecisiveness.  In  basics  concerning  this
 country,  Mr.  Narasimha  Rao  has  shown
 decisiveness  which  is  mind-bogging.  in  its
 stupendousness.  No  great  man  live  in  vain
 and  the  history  of  the  world  is  nothing  but
 giographies  of  great  man.  Let  merry  assure
 that  Narasimha  Rao’s  name  will  be  written  in
 golden  letters  in  the  history  of  India.  Please
 try  to  learn  from  my  leader.  ।  you  cannot-
 follow  him,  at  least,  do  not  try  to  obstruct  him
 because  history  will  never  forgive  you  for
 this  aberration.  This  aberration  borders
 criminality.  |  will  summarise  by  saying  this.
 The  year  is  at  the  spring.  the  day  is  at  the
 mom,  the  lark  is  on  the  wing,  the  God  is  in
 heaven,  Narasimha  Rao  is  in  power,  every-
 thing  willbe  all  right  with  India.  This  has  been
 the  true  subseariGe  of  the  Addresss  of  the
 Presidént  of  this  country.  This  is  the  central
 realiity  for  use  the  phrase  of  Mr.  Jaswant
 Singh  having  said  all  that,  |  must  point  out
 four  or  five  things  on  which  |  could  like  to
 have  some  kind  of  unanimity  in  this  House.
 This  is,  of  course,  a  great  expectation  but  |

 hope  that  at  times  you  will  rise  above  petty-
 politics  and  unite  in  certain  matters  national

 importance.

 Corruption  has  become  ०  cancer in  our

 society.  Corruption  has  polluted  our  society
 very  badly.  Corruption  is  not  only  at  high
 places  but  it  has  engulfed  the  country  -०
 top  to  bottom  and  it  is  eating  away  the

 political  system.  |  agree  with  Somnathji  and

 Indrajitji  on  this  point.  The  whole  system  is

 in  danger  because  of  corruption..  |  wil

 detinitely  request  the  Prime  Ministertocome
 थ

 out  with  a  heavy  hand  against  corruption  all
 over  the  country.  That  should  be  given  the
 next  priority  now.

 The  second  point  is  about  cateism.
 Even  communists  have  started  treating
 cateism  as  one  of  their  reilyin  points.  |  will
 come  to  it  at  a  later  stage.  |  am  really
 ashamed  about  the  controversy  in  changing
 the  name  of  a  university  and  adding  the
 name  of  Baba  Saheb  Ambedkar  to  it.  Ithas
 become  a  matter  of  controversy.  This  is
 really  shameful  for  us.  There  should  be  no
 castes  for  Indians.  We  cannot  have  a  caste
 identity.  We  must  have  only  one  identity,
 thatis,  the  identity  of  an  Indian.  We  must  try
 to  enforce  it  at  all  levels,  not  only  at  the
 political  level  or  for  getting  power.  We  must
 bolish  casteism  all  together  from  our  soci-
 ety.  Anybody  who  is  sane  and  sensible
 should  be  ashamed  of  calling  himself  a
 brahmin  or  this  or  that.  There  should  be  no
 casteism  in  future.

 Lastly,  |  will  talk  about  the  North-East.
 |  have  to  say  something  about  the  North-
 East.  The  situation  there  has  improved.
 And  |  will  come  to  the  details  of  it  during  the
 Budget  discussion.  Here,  |  must  point  out
 one  thing  honestly  to  this  House  and  through
 you,  to  the  hon.  Minister  of  Finance.

 13.00  hrs.

 The  whole  of  North  East  is  in  a  vicious
 circle.  There  isnodevelopment.  Thatis  why
 there  is  insurgency.  Insurgency  further
 leads  to  deterioration  of  law  and  order  situ-
 ation  which,  in  turn,  results  in  no  develop-

 ‘ment.  Something  has  to  be  done  to  rescue
 my  area  from  this  vicious  cycle.  When  the
 fruits  of  liberalisation  are  coming  to  the
 mainland,  North  East  cannot  be  allowed  to
 remain  farther  and  farther  behind.  Some-
 thing  must  be  done.
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 SHRI  INDRAJ.!IT  GUPTA  (Midnapore):
 .But  who  is  responsible  for  this  non-develop-
 ment?  who  is  behind  it?

 SHRI  KIRIP  CHALIHA:  Shri  Indrajit
 Gupta  is  our  senior  most  and  most  respect-
 ed  Member  of  the  House.  |!  must  say  he,  by
 himself,  is  an  institution.  He  also  should  put
 his  héad  together  with  all  of  us.  |  appeal  to
 all  of  you,  through  the  hon.  Deputy  Speaker,
 to  put  your  heads  together  and  unanimously
 request  the  Finance  Minister  for  the  devs!-
 opment  of  North  East,  hightlighting  the
 backwardness  of  the  North  Eastin  particular
 and  also  regional  disparity  as  a  whole.

 Finally,  |  would  like  to  speak  just  two  or
 three  sentences  about  Assam.  Assam
 ‘should  never  become  a  killing  field.  It  willbe
 avery  sad  day  if  Assam  becomes  a  killing
 field.  {interruptions}.  There  is  na  use  blam-
 ing  egch  other.  These  are  national  issues.
 Please  listen  to  the  voice  of  a  sane  person.
 When  none  of  us  wants  that  Assam  should
 be  a  killing  field,  let  us  all  put  our  heads
 together-to  see  that  there  is  26806  and
 progress  in  Assam.  When  our  cause  is
 national  prosperity  and  when  nationalism  isਂ
 in

 dangec,
 no  person  is  important  and  no

 political  party  is  important.  |  appeal  to  all  of
 you  to  put  your  heads  together  and  work  in
 this  direction.  Please  listen  to  the  rising
 voice  of  the  younger  generations  of  Assam
 and  see  that  in  that  part  our  country;  nation-

 ality  triumphs  fully  and  totally.  We  should
 nevér  be  complacent  about  it.  |  agree  with
 all  of  you  when  you  talk  about  these  aspects.

 In  the  end,  ।  thank  you  Sir,  for  givingme
 time.  !  also  thank  hon.  Members  for  their
 response.  inspite  of  ny  severe  and  Mt.
 criticism,  they  have  been  quite  restrained  in
 not  shouting  me  down,  though  |  could  see
 that  Shri  Bhogendra  Jha  has  been  quite
 agitated  over  my  speech.  |  thank  you  for
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 your  kind  cooperation.  |  hope  the  same  kind
 of  unamimity,  cooperation  and  positiveness
 will  come  forth  from  the  depth  of  your  hearts
 for  the  common  cause  of  progress  and
 prosperity  of  our

 nation.

 MR.  DEPUTY  SPEAKER: Mr.  Khanoria
 please.  ..

 [Translation]

 MAJOR  D.D.KHANORIA  (Khuangra):
 Mr.  Deputy  Speaker.  Sir,  |  thank  you  for
 giving  me  an  opportunity  to  speak  on  the
 President’s  Address.

 [English]

 MR.  DEPUTY  SPEAKER:  Now,  we
 adjourn  for  Lunch.  You  may  please  resume
 your  speech  afterLunch.  The  House  stands
 adjourned  to  re-assembie  at  14-05  hours.

 13.03  hrs.

 The  Lok  Sabha  then  adjourned  for
 Lunch  till  Five  Minutes  past  Fourteen  of

 the  clock.

 13.03  hrs.

 The  Lok  Sabha  re-assemble  after
 Lunch  at  Thirteen  Minutes  past  Fourteen

 of  the  Clock

 [MR.  DEPUTY-SPEAKER  in  the  (810

 MOTION  OF  THANKS  ON  THE
 PRESIDENT'S  ADDRESS-  CONTD.

 [English)

 MR.  DEPUTY  SPEAKER:  Major  0.0.
 Khanoria  to  continue  his  speech.
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 [Translation]

 MAJOR  D.D.  KHANORIA:  Deputy
 Speaker,  Sir,  thank  you.

 Discussion  or:  the  President's  Address
 15  going  on  in  the  House  and  several  Mem-
 bers  have  expressed  their  views  on  it.  But  |
 thinkthat  President’s  Address  is  nothing  but
 a  narration  of  success  story  of  the  Govern-

 _ment.  If  failures  of  the  Government  would
 ‘also  have  been  ménttioned  along  with  the

 success,  people  would  come  to  know  abotit
 the  -a  in  functioning  of  the  Govem-
 ment.  President’s  Address  has  created  a
 picture  as  if  Narasimha  Rao  Goverment
 has  achieved  an  altround  success  -  year
 and  people  have  backed  him.  Had  the  fail-
 ures.been  also  included  in  it.  the  people  of
 the  country  would  have  thought  it  has  pre-
 sented  the  real  picture  out  it  has  not  bec:
 done.  No  mention  has  been  made  about
 price-rise.  In  its  election  manifesto,  the
 corgress  party  had  promised  to  roll  back  the
 prices  within  hundred  days.  But  now  several
 hundred  days  have  passed  and  inflation  is
 raising  day  by  day.  The  peopie  in  the  country
 were  really  taken  aback  when  prices  of
 essential  commodities  were  raised  ten  days
 before  the  commencement  of  session  of
 Partiament.  Budget  Session  is  going  on
 and  it  is  too  early  to  feel  the  impact  of  the
 Budget.

 Sir,hon.  President  has  sugge:sted  some

 concrete  steps  to.improve  the  law  and  order
 situation  in  Jammu  and  Kashmir,  but  that
 can  be  done  only  when  the  actual  result  of
 those  steps  could  be  known  to  the  people.
 My  Parliamentary  constituency  is  adjacent
 toJammu  and  Kast-mir.  Kangra  constituen-

 cy  of Himachal  Pradesh  is  the  most  affected
 byterrorist  activities  taking  place  क  Jammu
 and  Kashmir.  Terrorism  had  also  afflicted
 Himachal  Predesh  and  the  Government
 should  pay  attention  towards  it.  |  would  not

 like  to  say  much  on  the  debt  taken  from  other
 countries,  corruption-  and  law  and  order
 situation  in  the  country  because  my
 ‘colleaegues  have  already  said  too  much  on
 these  points.  ।  would  like  to  say  that  mini-
 mum  debt  should  be  taken  from.  the  other
 countries,  and  corruption  should  be
 minimised  न  it  cannot  be  removed  altogeth
 er.  Actually  removal  of  corruption  at  every,
 level  should  be  our  priority.

 Sir,  Himachal  Pradesh  is  a  hilly  area
 which  has  only  two  things  in  @xcess:  Firstly
 we  have  enomous  water.  ।  is  being  used  to
 generate  electricity  and  is  also  being  given
 to  other  States  like  Punjab,  Haryana  and
 Rajasthan.  Farmers  of  other  States  irrigate
 their  fields with  this  water  and  become  pros-
 perous but  the  dryland of  Himachal  Pradesh
 does  not  get  the  reavired  amount  of  water.
 Electricity  is  generated  from  this  water  for
 which  royalty  should  be  given  to  the  State.
 When  other  areas  which  produce  coal,  oil,
 petrol  etc.  given  royalty  then  why  Himachal
 Pradesh  is  not  given  royalty  for  the  electric-
 ity  produced  by  it.  An  agitation  took  place  in
 support  of  this  demand  in  the  State  and
 people  had  come  over  to  Dethi  in  this
 connection  but  the  Govemment  has  not
 accepted  this  demand.  |,  therefore  demand
 that  whosoever may  be  in  power  but  Himachal
 Pradesh  Govemment  shonid  be  given  roy-
 alty  for  the  electricity  produced By  it.

 Untess  we  gei  the  royalty  we  will  not
 have  the  money.  We  will  not  be  self-suffi-
 cient  and  we  will  have  to  depend  upon  Delhi.
 Himachal  Pradesh  has  the  capacity  to  pro-
 duce  20,000  MW  of  elactricity.  But  even
 after  so  many  years  of  Congress  rule  onty
 250  MW  of  electricity  is  being  generated.
 Had  we  been  produing  20,000  MW  of
 electricity,  our  royalty  at  10  percent  agreed
 to  by  the  Centre,  would  have  come  to  Rs.
 1600  crores  every  year.  But  the  Central
 Government  never  gives  it  a  thought.
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 [Maj.  D.D.  Khanoria]

 Sir,  another  thing  is  that,  Himachal
 Pradesh  abounds  in  stones.  We  can  pro-
 duce  cement  from  it.  When  the  BUP  Govern-
 ment  was  in  power,  in  Himachal  Pradesh  it
 had  given  approval  for  setting  up  of  several
 cement  industries.  But  now  in  the  name  of
 pollution,  their  numbers  has  been  decreased,
 My  request  is  that  their  number  should  not
 be  decreased  and  the  sanctioned  cement
 industries  should  be  set-up  immediately  to
 meet  the  problem  of  poverty  and  unemploy-
 ment  in  H.P.  to  some  extent.

 How  Information  and  broodcasting  min-
 ister  is  sitting  here.  In  Kangra  and
 Dharamshala  the  construction  works  of  build-
 ing  of  radio  station  has  been  completed.
 Machinery  has  been  installed.  But  required
 staff  has  yet  not  been  appointed  there.  Asa
 result  there  of  broadcasting  activities  could
 not  be  started.  |  request  the  Hon.  Minister  to
 take  immediate  steps  in  this  regard  so  that
 we  can  develop  our  ancient  culture  ail  over
 the  nation.  Similarly,  in  Chamba  and  Kangra
 districts  the  T.V.  transmission  signals  are
 not  clear  and  the  peopie  could  not  see  even
 25  percent  of  the  programmes  telecast  by
 Doordarshan.  |  went  to  urge  the  minister to
 make  arrengements  to  instal  high,  low  ana
 very  low  TV  dish  towers,  so  that  the  people
 of  that  area  can  view  the  Doordarshan

 programmes.

 |  would  like  to  draw  the  attention  of  the
 House  to  another  issue.  In  Himachal  Pradesh
 Government  is  altoting  land  to  Mujahiros.  It
 is  welcome  step  that  land  is  being  given  to
 the  teller.  The  Mujahiros  are  being  given  50
 Kanals  of  land  and  the  people  who  had  been
 owner  of  that  lands  for  generations,  are
 being  given  only  5  to  10  Kanals  of  land.  |
 urge  that  the  sufficient  land  should  also  be
 nade  availatie  to  the  people  wo  are  th~
 owners  of  that  land.  they  must  be  given
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 some  compensation  for  land  acquired  from
 them  at  the  market  rate.

 Mr.  Deputy  Speaker,  Sir,  few  days  back
 an  announcement  was  made  that  one  time
 increase  will  be  made  the  pensions  of  ex-

 tice  men,  But  in  this  reqard  22/23  cate-
 gories  have  been  left  out.  |  urge  that  these
 categories  should  also  be  included.

 During  the  discussion  on  President
 Address  the  members of  Himachal  Pradesh
 asked  for  giving  subsidy  on  fruit.  |  support
 their  demand  but  |  would  like  to  say  that
 besides  apples,  gaigal,  lemon,  kinnu,  or-
 ange,  litchee,  etc.  Are  also  produced  in
 Himachal  Pradesh.  Therefore,  not  only  to
 apple  growers  but  Governments  should  grant
 subsidy  to  other  fruit  grower  also.

 Mr.  Deputy  Speaker,  Sir,  |  hope  the
 Prime  Minister  would  answer  the  points
 which  |  raised  during  the  discussion  on  the
 President  Address.

 14.24  hrs.

 [English]

 SHRI  A.  CHARLES  (TRIVANDRUM)  :
 Sir,  |  stand  to  support  the  motoin  of  thanks
 moved  on  the  address  by  the  President  of
 India  to  Parliament.  The  Hon.  President  of
 India  has  rightly  pointed  out  that  though  the
 year  1993  faced  many  difficulties  in  the
 beginning  fortunately,  the  year  ended  on  a
 note  of  optimism.

 The  unprecedented  food  reserve  in  our
 granary,  our  record  production  of  foodgrains
 in  the  year.  the  reduction  in  trade  gap,  the
 strength  of  our  economy  to  face  any  global
 chatienge,  improvement  in  law  and  order
 situation  ot  the  country,  be  it  in  Punjab,
 Kashmir,  North  Eastern  States  including
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 Assam,  especially  after  the  very  unfortunate
 disgraceful  demolition  of  the  Babri  Masjid
 disputed  structure,  whether  there  was  a
 temple  or  not,  but  the  structure  that  was
 there  was  a  place  of  worship  aff  these  are
 good  signs  of  improvements.  Under  these
 circumstances,  now  every  citizen  of  this
 country,  every  right  thinking  person,  feels
 that  there  is  a  sense  of  confidence  that  has
 been  restored.

 Sir.  what  really  worries  न  -  this.  i  have
 been  listening  to  the  speeches  of  many  of
 my  colleagues  in  the  Oppsition.  tt  was  Shri
 Jaswant  Singh  who  had  initiated  the  debate
 from  that  side.  In  fact,  ।.  not  only  myself  but
 all  of  us,  have  great  regard  for  him  he  is  not
 here  now  -  for  his  unusual  gift  of  putting
 across  things,  his  unusual  style  of  present-
 ing  the  facts  and  his  capacity  to  defend  even
 the  weakest  of  the  cases.  |  had  listened  to
 his  speech  carefully.  He  ended  his  speech
 by  lamenting  “nationalism  has  reoded  and
 there  is  for  material  and  fay  less  spiritual.”
 Sir,  |  totally  agree  with  that  feeling,  with  that
 concern  expressed  by  the  hon.  and  distin-

 guished  Shri  Jaswant  Singh.  But  may  |  ask
 his  friends  who  are  here  now,  through  you,
 Sir,  as  to  who  was  reponsible  for  bringing
 this  country  to  such  a  state  of  affairs?  What
 was  the  message  conveyed  to  the  people  of
 this  country  through  Ratk  Yatra,  Ekta  Yatra
 andthe  demolition  of  the  Ayodya  structure?

 They  have  been  repeatedly  demanding  for
 the  abrogation  of  article  370  of  our  Constitu-

 tion,  to  which  every  Member of  this  august
 House  had  pledged  and  committed  and

 every  hon.  citizen  of  this  countrv  take  pride.
 here  does  the  BUP  stand,  especially  in  ie-

 spect  in  respect  of  Kashmir?  Do  they  want

 today  to  do  anytway  with  Artical  370?  Do

 they  wan  the  territory  of  Kashmir  or  the

 people  of  Kashmir?  Sir,  what  we  want  is  8

 hea  ing  touch.  What  we  want  is  to  give  a

 sence  of  confidence.  They  «re  the  people
 who  were  in  the  mainstream.  When  Paki-

 stan  attacked  India  twice  it  was  these  citi-
 zens,  these  patriots,  who  guarded  the  bor-
 ders  of  our  country  against  adverse  climatic
 conditions  and  against  all  adverse  situa-
 tions.  And  if  we  are  going  to  accuse  them  as
 the  people  who  are  against  the  interests  of
 tl-e  nation,  what  isthe  message  conveyedto
 them  and  who  is  responsible  for  that?

 PROF.  PREM  BHUMAL  (Hamirpur)  :
 You  are  responsible  for  that.

 [interruptions]

 SHRI  A.  CHARLES:  You  go  and  read
 the  history.  We  had  fistened  the  speech  of
 Shri  Jaswant  Singh  without  making  any
 report.  We  will  listen  to  your  speech  also.
 After  all,  this  is  Parliament  and  we  are  a
 democratic  country.  When  |  am  speaking,
 you  should  have  at  least  patience  to  listen  to
 me.

 Shri  Jaswant  Singh  had  also  com-
 plained  about  the  way  in  which  Hazratbal
 situation  had  been  tackled.  |  congratulate
 the  hon.  Prime  Minister,  Hazratbal  situation
 had  been  tackled.  |  congratulate  the  hon.
 Prime  Minister,  the  hon.  Home  Minister  and
 everyone,  who  had  taken  partin  dealing  with
 such  a  situation  and  also  for  their  patience,
 wisdom  and  confidence  that  they  had
 shown.  Had  there  been  any  damage  to  the
 Hazratbal  shrine  or  to  the  relic  Of  Hazratbal
 Shrine,  then  what  would  have  been  the  fate
 of  this  country  today?  So,  instead  of  accus-
 ing,  at  least  they  should  appreciate  the  way
 in  which  the  Congress  Government  under
 the  able  leadership  of  our  hon.  Prime  Minis-
 ter,  Shri  रि.  V.  Narasimha  Rao,  is  trying  to
 tackle  one  situation  after  the  other.

 Sir,  t  :eir  memory  is  very  short.  |  may
 remind  to  their  kind  memory  as  to  what  had
 happened  when  Shri  V.  रि.  Singh  was  the:
 Prime  Miniter  and  they  were  supporting  his
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 Goverment.  We  had  not  forgotten  as  to
 what  had  happend  when  Dr.  Rubia,  the
 daughter  of  the  ther,  Home  Minister,  Shri
 Mufti  Mohd.  Syed  was  kidnapped.  What
 was  the  ransom  that we  had  to  pay  to  get  her
 released?  ।  can  understand  the  pain  of  a
 father  to  protect  the  life  of  his  own  daughter.
 But,  the  Home  Minister  when  he  weighed
 the  whole  future  of  aimation  and  the  life  of  his
 own  daughter,  it  is  really  said  that  Home
 Minister for  whom  his  daughter's  life  weighed
 more  than  the  lives  of  85  crores  of  people  of
 this  country.  |  sympathise  with  him.  After
 the  ralease  of  his  own  daughter,  if  he  was
 honest  enough,  he  should  not  have  sat  on
 the  Chair  of  the  Home  Minister.

 |  conclud  that  protion  of  my  speech
 there  beacuse  |  feel  that  the  present  Gov-
 emment  with  all  the  problems,  with  all  the
 limitation  that  we  are  facing  in  the  last  four
 decades,  in  an  hour  of  crisis,  risen  to  the
 occas  in  and  is  guiding  the  country  to  the
 threshold  of  a  future  prosperous  India.

 On  the  economicreforms,  he  has  again
 said  one  thing  and  is  about  the  number
 game.  He  started  his  speech  by  saying  that
 our  Government  is  playing  with  the  number
 game.  He  was  just  consolling  why  you  fear
 about  the  Opposition.  We  know  that  you  are
 a  minority  Govemment.  If  you  have  sonic
 problem  at  one  time,  we  will  support  and  at
 another  time  they  will  ,support.  After  all,
 were  we  not  supporting?  So,  what  is  the
 reason  for  getting  more  members.  At  the
 begining  of  the  Tenth  Lok  Sabha  not  evena
 singi  political  party  including  the  congress
 was  bold  enough  to  go  to  the  people  for
 elections  within  a  reasonable  time.  So,  they
 were  waiting  for  a-chance  because  they
 were  not  enough  to  go  to  the  people  and  tell
 them  that  we  are  going  to  seek  your  madate
 because  wpafever  the  mandate  has  been

 *  ह
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 given to  them  in  four  States, we  saw  what
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 happened.  So,  they  were  waiting  for  a
 chance.  ।  there  is  any  element  of  truth  in
 what  he  has  said  then  why  did  all  of  them
 combined  together  ‘and  voted  for  the  No
 Confidence  Motion.  If  that  No  Confidence
 motion  had  not  been  defeaited  the  congress
 would  not  have  been  damaged;  the  Con-
 gress  would  have  survived  because  we  are
 not  here to  rule  the  country  for  entemity  but
 the  people  would  have  shattered.  The  coun-
 try  was  not  ready  for  another  election.  When
 the  country is  in  crisis;  when we  are  facing
 the  globalisation  when  we  are  unable  to  face
 the  whole  world;  when  they  themselves  said
 that  we  had  to  surrender  our  economic
 sovereigty,  in  it  time  to  go  for  another  elec-
 tion?  They  have  to  answer  the  people  why
 did  all  of  them,  the  BJP,  the  Marxists,  the
 CPI  and  all  other  splinter  groups  joined
 together  with  onry  one  message  -f  defeating
 Shri  Narasihama  Rao  and  throw  away  the
 Govemment?  Why  did  you  speak  of  number
 game?  Are  we  responsible  for  dividing  their
 Party?  In  all  humility,  let  me  ask  my  hon.
 friends  in  the  Janta  Dal  |  can  understand
 their  embarrassment  because  they  do  you
 not  know  who  is  their  President.  Is  it  ४.  रि.
 Singh?  Is  it  Ram  Vilas  Paswan?  Is  it  Shrad
 Yadav?  Is  it  S.R.  Bommal  on  is  it  nobody?  |
 can  tell  only  one  thing.  Most  of  your  Mem-
 bers  are  Members  who  have  been  thrown
 out  of  our  party.  If  x८  ७  want  a  leader,  we  will
 give  you  a  leader.  So,  why  do  you  worry
 about  it?  We  can  supply  because  we  have
 many  leaders.  We  can  give  you  a  leader
 also.  So,  do  not  worry  about  our  future.

 Weare  capable  of  keeping  our  party  as
 one.  So,  do  not  speak  of  number  game.
 They  are  splitting  themselves  because  they
 do  have  any  ideology.  They  gave  no
 programme.  They  have  no  economic
 programme.  All  that  they  have  is  the
 Mandalisation  of  this  country,  dividing  the.
 country  berween  forward  and  backward
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 classes,  between  the  rural  and  the  urban,
 bertween  the  rich  and  the  poor.  They  want
 to  fish  in  the  troubled  waters.  It  is  very
 unfortunate.  During  the  whole  period  of  their
 rule  you  were  one  of  their  crutchies,  sup-
 porting  them  and  now  after  sharing  power
 for  two  and  a  half  years  with  them,  you  now
 come  out  and  say  that  Congress  is  respon-
 sible  for  everything.  |  would  humbly  plead
 with  them  to  kindly  try  to  understand  what
 has  been  happening  in  the  last  about  forty
 five  years...(Interruption).  Yes,  we  have  been
 for  the  last  forty-five  years.  And  what  has
 been  the  result?  we  were  here  for  more  than
 tour  decades..../interruptionsy.

 MR.  DEPUTY  SPEAKER:  Mr.  Charles,
 you  need  not  respondte-their  queries.  You
 proceed  on  your  own  lines.

 SHRI  A.  CHARLES:|  agree  with  you,
 Sir,  but  still  |  would  say  that  when  this:
 country  got  freedom,  we  were  only  33  crores
 of  people.

 SHRIMAT!I  SUSEELA  GOPALAN
 (Chiryinaiki)  :  What  were  you  doing  for  forty-
 five  years?

 SHAI  A.  CHARLES:  If  you  listen  to  what
 lam  saying,  |  may  feach  you.  |  am  rot  telling
 you,  |  may  teach  you.  When  this  country  got
 freedom  in  1947,  our  population  was  33
 crore.  Is  it  not  a  fact  that  we  were  importing
 more  than  fifty  per  cent  of  the  foodgrains,  for
 more  than  17  crores  of  our  people2  When  |
 was  a  boy,  when  |  was  in  the  middle  schoo!
 |  and  |-used  to  go  for  buying  rice  ration,  |
 used  to  ask  for  Burma  rice  because  at  that
 time  we  were  importing  rice  from  Burma.

 Today  we  are  ninety  crores  and  there  is  a
 unusual  Green  Revolution.  We  have  plenty
 nf  foodgrain  reserves.  Shii  Jaswat  Singh  -
 has  been  lamentating  what  will  happen  it

 there  is  a  drought.  What  are  ‘ifs’  and  ‘buts’?

 -  ॥  these  two  words’ifs’  and  ‘buts’  were  not
 wes

 े

 there  in  the  English  language,  then  they
 would  not  have  been  able  to  express  any-
 thing  here.  |  am  putting  another  question.
 Recently  there  was  a  severe  earthquake  at
 Latur  in  Maharastra.  The  whole  country,
 forgetting  the  party  politics,  caste,  creed
 and  religious  difference,  stood  as  one.  May
 |  ask  another  question?  Suppose  another
 earthquake  comes,  then  what  will  happen?
 Why  do  you  ask  such  questions  when  we
 are  masters  of  our  economy?  So,  without
 tealising  the  situation,  all  passimistic  views
 have  been  put  forward  just  to  accus  Con-
 gress  Government.

 Now  |  shall  come  to  a  few  of  our
 achivements.  What  are  our  achievements
 on  the  economic  front?  For  the  last  two  and
 a  half  years,  the  main  criticism  was  that  the
 Congress  ७  selling  the  economic  sovereign-
 ty  of  the  country,  that  we  are  now  subjugat-
 ing  ourselves  to  the  IMF,  that  we  are  now
 listening  to  america  and  the  Clinton  Admin-
 istration.  What  has  happened  during  the
 last  one  year?  What  is  the  strength  of  our
 economy?  This  is  the  first  time  after  we
 started  taking  loans  that  repayment  has
 started  even  ahead  of  our  schedule.  |  feel
 proud  of  the  reforms  intiated  by  our  Finance
 Minister.  There  has  been  a  in  achievment
 because  of  the  Dunkel  Draft.  |  o0  not  know
 how  many  ....[Interruptions].

 PROF.SUSANTA  CHAKRABORTY
 (Howrah):  Mr.  Charles,  How  much  interst
 have  you  to  pay  this  ysar?

 SHRI  A.  CHARLES:Don’t  worry,  we
 shall  continue  for  two-and-a-half  years.  We
 shall  repay  and  you  may  not  even  come  to
 the  House  next  time.  You  try  to  understand
 what  exactly  Dunkel  is.

 PROF.  SUSANTA  CHAKRABORTY:
 Yes,  we  know  that  you  Rave.  the  Toney  t.
 purchase  the  M.Ps.
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 SHRI  A.  CHARLES:  You  should  go
 read  Budget  try  to  understand  what  Dunkel
 is.  Without  knowing  what  exactly  is  the
 Dunkel.  they  accusing  thatthe  whole  subsi-
 dy  has  been  withdrawn.  If  you  see  the
 Budget,  there  iS  Rs,2,000  crore  more  for
 subsidy  on  fertilisers  and  another  are
 Rs.2,000  crore  again  for  food  subsidy.  So,
 we  increased  our  subsidy  on  food  and
 fertilser.

 This  is  for  the  first  time  that  prices  of
 rice  and  wheat  in  the  open  market  are  less
 than  that  of  in  the  ration  shop.  It  is  because.
 we  have  raised  the  procurement  price  for
 the  farmers  for  which  you  are  against.  The
 procurement  price  has  been  increased  re-
 specting  the  demands  of  peasantry.  We  are
 giving  remuerative  price  and  at  the  same
 time.  we  are  giving  subsidy  sothat,  the  poor
 men  not  affected.

 Again.  for  rural  develapment,  the  in-
 crease  in  the  allocation  of  rurai  development
 ts  40  per  cent  thts  year  so  that  the  puui
 peopel  who  are  below  the  poverty  tine  living
 in  the  rural  areas  may  get  employment
 opportunities and  they  may  be  at  par  with
 other  people.

 Two  and  a  half  years  of  administration
 by  our  Prime  Minister  has  now  proved  that
 we  a  country  capable  of  surviving  and
 progresising  ahead.  Nobody  should  forget
 that  it  was  one  of  the  darkest  hour  of  history
 after  the  sad  assassination  of  our  dear
 beloved,  Shri  Rajivji.  When  the  whole  coun-
 try  was  shaken,  when  we  were  groping  in  the
 dark,  when  we  were  searching  ‘or  a  leader.
 when  we  were  searching  for  a  father,  when
 wewere  conscioulsy  worried  about  the  fu-
 ture  of  the  country,  Shri  Narasimha  Rao  was
 choen  as  the  leader  by  the  Congress  Party.
 His  bold  initiatives  in  the  two  and  a  half  years
 period  have  proved  that  our  country  is  march-
 ing  ahead  and  न  is  in  the  right  direction.  The
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 country  is  feeling  confident  of  the  future.  The
 bold  intiatives  taken  by  Dr.  Manmohan  Singh
 have  strengthened  our  economy.  His  cred-
 ibility,  his  knowlege,  the  way  in  which  he  is
 taking  the  country,  watching  the  TV  as  a
 citizen,  |  used  to  feel  proud  of  him  when  |  see
 him  in  the  TV  speaking  in  the  international
 fora,  traouring  all  over  the  country  taking
 bold  steps.

 These  are  the  salient  points  highlighted
 in  the  President's  Address.  !  am  concluding
 with  a  quotation  from  a  Book  written  by  Nani
 Palkhivala.  |  do  not  shara  all  the  views
 expressed  by  him  in  the  book.  We  the
 Nation.  But  |  totally  agree  with  the  last
 paragaph  of  the  first  chapter,  Are  we  Master
 of  Our  Fate?:

 “When  you  read  Dr.  Jhonson’s
 The  Imprisoned  Splendour  and

 frit  of  Capra’s  The  Tao  of  Physics
 you  understand  why  Shri  Auribindo
 and  Rabindmath  Tagore  werecon-
 vinced  that  India  is  destined  to  be
 the  teacher  of  all  lands.  Saints
 never  contradict  on  another  and
 mystics  have  never  been  known
 to  disagree.  Eastem  culture  aand
 Westem  cultute  shared the  same
 heritage  of  apiritual  experience.”

 This  is  for  our  friends  from  BJP  and  hon.
 friends  on  the  other  side

 “More  and  more  men  have  taken
 to  realise  that  we  are  the  Peeping
 Toms  at  the  keyhole  of  entemity.”

 We  are  the  master  of  our  own  fate.
 Panditji  jas  said,  mam  is  mater  of  his  own
 fate.  Today  the  Congréss  Government
 deciesd the  fate  of  the  country,  would  decide
 the  future  of  the  country.  It  has  given  confi-
 dence to  the  country.  We  are  on  the  thresh-
 old  of  the  21st  c&ntury,  2  century of  prosper-
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 ity,  acentury  of  leadership  ,  a  century  where
 even  the  common  man  in  the  street  will  have
 the  hope  of  better  life.  With  these  wordds  |
 conclude  and  |  suppot  with  all  strength  of  my
 command.  the  motion  of  Thanks  moved  by
 Shiv  Charan  Mathur.

 [Translation]  “

 SHRI  CHANDRA  JEET  YADAV
 (Azamgarh):  Mr.  Deputy  Speaker,  Sir,  the
 President  has  addressed  the  House  at  a
 historic  occasion  when  the  nation  is  facing
 the  period  of  crisis.  This  challenge  is  not  only
 economic,  even  on  social  and  political  fronts
 also  we  are  facing  challenges.  But!  have  to
 say  with  regret  that  in  his  address  President
 has  nowhere  mentioned  about  nation’s
 situation,  the  internatic:  ५  situation  and  the
 challenges  before  our  nation  and  the  woria.
 That  is  why  effective  solutions  has  been
 given  as  to  hcw  we  should  face  these
 challenges.  The  crisis  before  us  not  that.
 There  is  imense  price  rise  in  the  country  or
 our  economic  politcies  are  passing  through
 a  transitional  phase  and  there  is  unemploy-
 ment  on  large  scale  which  is  endangering
 our  national  unity..4n  my  view  the  biggest
 challenge,  is  that  the  whole  world  is  looking
 for  a  new  direction.  Science  technology,
 transportation,  means  cf  telecommunica-
 tion  and  atomic  power  has  created  a  new
 world.  If  we  consider  on  it  from  a  philosoph-
 .zal  angle  we  will  see  on  the  one  -‘and  there
 is  competition  for  materialism,  the  compe-
 tition  is  only  to  as  to  how  to  increase  our
 wealth.  On  the  other  hand  there  is  a  view
 that  if  atomic  power  is  used,  it  would  result
 in  global  devastation.  As  a  result  of  this  the
 wealth  accumulateu  by  manking,  instead  of
 using  to  remove  poverty  andunemployment
 was  used  te  produce  atomic  weapons,  which
 started  the  nuclear  weapons  race.

 |  think  this  is  the  biggest  challenge
 before  us  today.  India  could  have  given  a

 new  direction  to  other  countries.  Other  na-
 tions  used  to  look  towards  India  as  it  was
 different  from  capitalist  countries,  commu-
 nist  countries.  And  that  India  will  try  to  show
 a  new  path  and  insért  new  engery  to  the
 countries  of  thrid  world  and  the  countries
 who  were  poor  and  slaves  at  a  time  anc
 who  were  newly  independent.  These  coun-
 tries  had  their  problems  which  were  _histor-
 icaland  pertained  to  livelihood,  clothing  and
 development.  It  was  their  belief  with  to
 India.  The  people  had  faith  in  India  for  along
 time.  India  tried  to  show  a  new  path,  when
 we  took  the  initiative  for  the.  non-aligned
 movement  and  adopted  the  mixed  econo-
 my.  Because  ४७  knew  this  fact  that  capital-
 ists  Countnes  were  bound  to  act  as  per  their
 characteristics.  The  capitalist  businessmen
 in  India  are  capitalis  in  true  sense..  They
 only  belive  in  earning  money.  They  do  not
 feel  pride  in  investing  their  money  or
 infrastructural  industries.  That  is  why,  after
 attaining  independence  the  capitalists  of
 this  country  did  not  feel  it  fit  to  invest  in  the
 pharmaceuticals  Industry.  They  neither  took
 any  interest  in  establishing  a  Steel!  plant  or
 in  electrification  of  the  village,  orin  exploring
 oil  in-this  country.  Under  those  odd  situa-
 tions,  we  set  up  public  sector  in  his  country.
 No  othercountry  in  World  was  ready  to  doso
 bui  we  basically  observed  that  we  should
 setup  here  the  public  sector  be  it  Steel
 plants,  oil  exploraticn,  agriculture,  agricul
 tural  reserach  or  any  other,  field,  we  have
 extablished  the  infrastructural  industries,
 Such  was  the  situation  i.  our  country  that
 even  we  had  to  bring  cloth  industry  and  hotel!
 industry  into  the  public  sector.  The  capital-
 ists  of  this  country  did  not  have  any  interest
 in  the  works  of  public  sector  and  public
 welfare.  That  is  why  we  had  to  opt  for  Public
 sector  and  today  everybody  knows  about
 the  contributions  made  by  the  public  sector
 towards  the  development  of  the  country.  No
 other  country  के  World  was  ready  to  explore oifour  country.  We  were  told  that  we  should
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 import  oil  and  instead  concentrate  on  other
 fields  like  agriculture  and  irrigation  in  the
 villages  and  there  was  no  need  of  going
 production  insted  we  should  depened  on
 import.  We  knew  that  unless  we  become
 self-reliant  we  would  not  be  able  to  protect
 only  self-respect.

 ।  am  sorry  to  Say  that  in  the  name  of
 new  economic  policy,  the  self-reliance  pol-
 icy  af  this  country  is  being  weaken.  |  have
 every  doubt  that  they  are  going  to  destory
 our  self  reliance.  Today,  a  question  was
 raised  in  the  house  in  which  it  was  told  that
 70  mini  steel  plants  have  been  closed.  Near
 about  80  of  ourcioth  mills  have  already  been
 closed.  |  am  concerned  with  the  fact  that
 thousands  of  small  and  medium  factories
 are  being  closed  and  lakhs  of  labourers  are
 becoming  unemployed.  |  come  from  that
 area  where  the  weavers  provide  cloth  to  the
 entire  population  to  cover  their  bodies  and
 simultaneously  consrtibuted  towards  mak-
 ing  the  nation  self-reliant.  Now  the  weavers
 are  worried  about  the  existence  of  their  skill
 and  means  of.  earning  bread?  !  208५,  they
 are  heading  towards  destruction.  The  Pres-
 ident’s  Address  does  not  mention  anything
 in  this  regard.  We  will  be  nowhere  if  we
 detract  from  our  policy  of  self-reliance.

 |  want  to  tell  something to  Shri  Jakhar.
 Some  times  ago,  a  few  senior  M.Ps  of
 Britain  were  in  India  to  participate  in  a  meet-
 ing  of  Parliamentary  Association.  One  of
 them  has  written  me  a  letter.  |  do  not  want
 0  quote  that  letter  but  want  to  mention  one
 oint.  She  is  a  senior  M.P  in  House  of
 ammons  and  belpngs  to  Labour  Party.
 ne  has  written  that  she  Icves  and  support
 2  India  people.  She  further  says  that  India
 ॥  not  commit  the  same  mistake  in  the
 me  of  new  economic  policy  which  her

 suntry  had  committed  15  years  ago.  As  a
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 result  thereof,  unemployment  is  incerasing
 there  at  the  rate  of  12  percent.  Today,  the
 Prime  Minister  of  England  visits  other  coun-
 tries  merely  for  selling  his  country  goods  to
 overcome  the  crisis.  We  are  just  following
 the  Western  countries.  |  want  to  put  a  blame
 on  this  Government  that  it  does  not  have  the
 least  feeling  that  we  are  taking  the  nation
 towards  such  a  great  danger.  You  cannot
 even  imagine  the  situation  if  public  sector  is
 ruined.  The  cottage  industry  had  been  a
 symbol  of  our  talent,  our  skill,  our  land  and
 our  requirements  for  the  last  thousands  of
 years.  You  have  simply  destroyed  them  with
 multinationals.  We  are  getting  into  this  trap.
 We  have  left  the  path  shown  by  Mahatma
 Gandhi  and  Shri  Jawahar  Lal  and  thereby
 leaving  our  traditional  ways.  By following  the
 Western  countries  we  are  taking  the  nation
 towards  this  danger.  Hon.  Sir.  when  Shri
 Charles  gives  his  speech  then  he  says  that
 Janta  Dal  resorted  to  casteism,  Janta  Dal  is
 instrumental  in  creating  arift  between  the
 lower  and  upper  castes.  Janta  Dal  has  tried
 to  divided  this  nation.  ।  fact  Congress  Party
 is  responsible  forit  all.  The  fault  lies  with  the
 leadership  that  it  is  unable  to  cope  up  with
 the  new  developments.  The  provisions  of
 the  constitution  of  the  country  were  done
 away  with,  the  constituent  Assembly,  was
 not  representated  by  anymembc.  .  -  Janata
 Dal.  The  Chairman  of  Constituent  Assem-
 bly,  was  Late  President  Dr.  Rajendra  prasad,
 Pandit  Jawahar  Lal  Nehru  was  Prime  Minis-
 ter  and  Sardar  Vallab!-  Bhai  Patel  was  our
 Home  Minister.  It  provided  for  reservation
 for  backward  classes  under  Article  340.  A
 high  level  commission  was  formed.  Dr.
 Ambedkar  and  Pandit  Jawahar  Lal,  both  of
 them  were  of  the  view  that  the  Dalits  in  this
 country  have  been  identified  because  they
 are  untouchables,  we  already  know  them
 but  there  is  another  large  section  in  the
 society  and  a  commission  should  be  set  up
 to  identify  them  and  provide  them  all  such
 facilities.
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 The  first  amendment  into  Indian  consti-
 tution  was  made  in  1951,  which  was  pre-
 sented  by  Shri  Nehru  himself  about  provid-
 ing  resrvatiion  to  the  socially  and  education-
 ally  backward  classes  but  the  Congress
 Party  could  not  remember  it  for  45  years.
 (Interruption)  When  |  was  in  Congress  at
 that  time  also  used  to  fiaht  for  the  reserva-
 tion  (०  the  backwardclasses.  |  was  notweak
 and  coward  as  you  are.  |  was  in  Congress
 Party  and  |  was  not  ashamed  to  be  its
 member.  (Interruptions)  |  want  to  tell  you
 that  on  this  issue  |  had  some  differences
 with  Smt.  Indira  Gandhi  and  the  whole  world
 knows  that  this  was  the  reason  for  having
 dissension  with  Shri  Rajiv  Gandhi  also.  Do
 not  try  to  teach  me.  Injustice  was  being
 meted  out  to  the  backward  classes  for  the
 last  45  years  and  now  when  Janata  Dal  took
 a  historic  step  by  implementing  the  same
 then  they  are  being  accused  of  (Interrup-
 tion).

 [English]

 SHRI  A.  CHARLES:  Can  ।  get  one
 clarification?

 SHRI  CHANDRA  JEET  YADAV:  |  am
 not  yielding,  Later  on,  not  right  now.

 [Translation]

 Therefor  |  want  to  give  more  stress  on
 this  point  just  because  to  inaketthe  nation  as
 well  as  the  political  parties  understand  that
 our  country  and  the  world  as  a  whole  have
 enterd  into  a  new  era.  Today,  the  white
 racist  country  like  South  Africa  is  being  led

 by  aman  called  Nelson  Mandeal,  whoserved

 jail  term  for  28  years.  A  new
 World  has

 emerged  in  which  two  countries  in  our
 neighbourhood,  after  having  been  ruled  by
 military  are  being  led  by  two  women  leaders.
 In  this  new  world  woman  has  challenged  the

 army  rufe  in  Burma.  She  will  surely  get  her

 country  freed  from  army  rule  in  near  future.
 Therefore,  the  hardworking  people  of  this
 country  who  compristet  85  percent  of  the
 population  had  to  suffer  injustice.  There  are
 provisions  in  the  constitution  but  even  then
 they  were  not  given  social  justice.  They  were
 not  only  victims  of  poverty  but  were  also

 dishonoured.  Therefore,  change  yourself
 with  the  changing  times  and  give  them
 justice.

 |  am  happy  that  today  they  have  been
 identified.  One  can  see  a  major  change  in
 this  country  after  the  implementation  of  the
 recommendations  of  the  Mandal  Commis-
 sion  and  this  change  is  not  an  ordinary  one.
 Anew  power  is  emerging म  this  country.  But
 no  mention  has  bee  made  in  this  respect  in
 this  address.

 There  are  lot  of  challenges  before  the
 nation  like  poverty,  unemploymet  etc.  Anew:
 generation  has  come  up.  Merely  by  giving
 loans  to  the  tune  of  Rs.  1  lakh  to  each
 persons  will  not  remove  poverty.  Change  15
 required  in  the  whole  system.  The  Mandal
 Commission  had  given  another  recommen-
 dation  that  besides  reservation  they  should
 also  be  given  their  share  क  power  and  in
 Govemment  machinery.  The  Commission
 also  recommended  for  revolutionary  land
 reforms  but  is  there  anything  mentioned  in
 this  address  in  this  regard?  No  it  does  not.

 |
 15.00  hrs.

 (SHRI  NITISH  KUMAR  in  the  chair)

 4  has  been  further  recommended  that
 Steps  should  be  taken  to  provide  loan  on
 easy  terms  to  the  ones  who  are  poor,  back-
 ward  and  under  subjected  to  injustice  and
 also  protect  their  trade  and  provide  facilities
 to  setup  their  own  industries.  !ask  you,  have
 you  taken  any  effective  step  'e९

 direction."
 This  is  causing  resentment  arhangthe  peo-
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 ple  which  will  increase  with  the  passing  of
 time.  Is  it  not  true  that  50  crores  people  in
 this  country  are  living.below  tne  poverty  lin>,
 ow  are  you  joing  to  uptit  thes?  Will  you
 raise  their  living  standard  gradually.  This
 way  you  cannot  doit  even  in  a  hundred  years
 time.  If  you.go  on  adopting  such  policies  you
 can  not  remove  poverty  from  this  country
 even  in  a  hundred  year’s  time.

 In  this  connection,  |  wouldiike to  tell  you
 that  China  where  the  population  mark  has
 gone  beyond  100  crores,  has  chalked  out  ०
 plan,  according  to  which  there  will  be  no
 person  below  the  poverty  fine  within  next

 “seven  years  in  that  couniry.  This  scheme
 was  made  only  after  identifying  such  per-
 sons.  |  urge  upon  the  Government  to  chalk
 outa  plan  that  by  2005  that  means  in  ihe
 next  12  yeags  we  will  be  able  to  uplift  the

 people  living  below  the  poverty  line  and  we

 will  be  able  to  provide  employment to  youths
 by  making  changes  in  our  economics  agri-
 cultural  and  industrial  policies.

 1  know  it  very  weil  that  every  person
 cannot  be  affored  job.  4s  it  the  need  of  the
 hour  that  training  to  the  poor  unemployed
 youth  be  provided  at  war-footing  to  provide
 them  jobs?  Because  all  are  not  so  fortunate
 to  have  feamed  the  traits  from  their  ances-
 tors  and  nor  are  bom  in  incustrial  and  busi-
 aess  iamities  So  it  ic  छा  duty  to  provid
 education  and  other  facilities  to  them.
 Therefere,  |  demand  that  ecnomic  policy
 should  be  changed  in  such  a  manner  that
 Priority  is  attached  to  the  people  living  below
 the  poverty  line.  Time  bound  programmes
 shouki  be  formulat:  2  and  altsteps  should  be
 taken  to  provide  them  jobs  on  largescale  to
 solve  the  unemployment  problem.

 As  regards  price  rise,  is  it  not  a  fact  that

 two  and  a  haif  years  ago,  at  the  time  of  Lok
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 Sabha  elections,  pulses  were  selling  at  Rs.
 10-12  per-kg.  Similarly  is  it  not  a  fact  wheat
 flour at  that  time  used  to  cost  Rs.3.50  per  kg.
 and  nowitis  selling  at  Rs.6  per  kg.?  Likewise
 is  not  a  fact  that  sugar  then  used  to  cost  Rs.
 8-9  per  kg.  and  now  is  selling  at  Rs.  13-14
 per  ka.?  Though  the  hon.  Minister  of  Fi-
 nance  can  furni.::  data  to  justify  that  inflatior:
 is  under  check  yet  in  real  life  situation  is
 totally  different.

 [English]  नक्ल

 THE  MINISTER  OF  STATE  OF  THE
 MINISTRY  OF  STEEL  (SHRI  SANTOSH
 MOHAN  DEV):  Support  price  and  wages
 have  also  gore  up.

 SHRICHANDRA JEET  YADAV:  lagree
 with  you.  But,  the*  cannot  be  a  double
 policy.

 [Translation]

 To  my  mind,  it  is  a  correct  move  that  the
 prices  of  the  agricultural  products  have  been
 revised  to  do  justice  with  the  farmers.  How-
 ever,  it  will  definitely  fuel  price  spiral.  But,  the
 question  is  whether  living  standards  and
 sources  of  eaming  are  improving  or  not?
 We  have  come  to  such  a  pass  that  inflation
 is  unavoidable.  Increase  in  the  prices  of
 petroleum  products  abroad  will  be  definitely
 affecting  us  and  there  cannot  be  two  opin-
 ions  about  it.  Though  efforts  are  being  made
 by  other  countries  of  the  world  to  improve
 their  per  capita  income,  yet  India  is  ar.
 exception  to  it.  Even if  some  efforts  are
 being  made,  these  are  negligible  and  get
 nullified.  Therefore,  |  urge  to  pay  attention  in
 this  regard.

 Mr.  Chairman,  Sir,  today  uncertainty  is
 prevailing  in  the  country.  We  have  to  pay
 attention  to  thisand  in  this  scenario,  how
 can  the  situat!cn  improve  if  poverty  accen-
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 tuates  and  problems  increase?  We  have  to
 think  about  these  things  very  seriously  and
 ।  am  not  indulging  in  party  politics.  However,
 even  after  47  years  of  independence,  lakhs
 of  persons  in  the  country  are  devoid  of
 drinking  water  facilities.  We  are  definitely
 pained  by  all  this.  Even  at  present  there  ars
 some  persons  in  the  country  who  carry
 nightsoil  on  their  heads  for  eaming  their
 livelyhood.  Why  this  is  not  being  done  away
 with?  The  Government  can  ban  carrying  of
 nightsoil  by  human  beings  and  should  make
 alternate  arrangements.  Unfortunately,  it
 has  not  been  done.

 Sir,  even  now  70  percent  of  tne  villages
 are  not  connected  by  roads  and  do  not  have
 electricity,  schools  and  hospitals.  Can  these
 villages  be  not  connected  by  roads?  The
 Government  should  connect  these  villages
 by  roads  and  should  make  arrangements  for
 irrigation  andelectricity.  Ourcountry  isknown
 to  be  a  predominantly  agrarian  country,  but
 1  am  sorry  to  say  that  like  the  Western
 countries  in  the  name  of  modem  technolo-
 gies,  mixed  economy  framework  is  being
 done  away  with  by  the  Government.  Lands
 are  now  being  put  up  on  sale  and  even
 Public  Sector  is  being  asked  to  sell  land  for
 mobilising  resources.  Railway  land  is  aisc
 being  put  upon  sale  and  lands  belonging  to
 Public  Sector  are  already  being  put  upon
 sale.  |  think  this  is  not  prudent  step  and
 therefore  |  urge  upon  you  to  not  put  up  these
 lands  on  sale.  But,  the  Government  is  going
 ahead  in  this  direction.

 Mr.  Chairman,  Sir,  communalism  is

 posing  a  big  threat  to  India.  Just  now  Shri
 Charles  tried  to  cinvince  the  BJP  Members
 that  it  was  their  folly  to  have  supported  the
 Janata  Dal  instead  of  his  party.  |  would  like

 to  submit  that  policy  of  ccrpromise  with
 sommunal  forces  is  pushing  India  towards

 the  road  of  ruination.  The  Government  can

 pinpoint  the  mistakes  of  the  opposition  too

 yet  |  am  not  shy  of  myself  admitting  that  the
 opposition  also  did  not  lag  behind  in  joining
 hands  with  the  communal  forces  to  come
 into  power.  We  shared  power  with  these
 communal  forces  and  it  was  our  mistake.
 But  this  mistake  should  not  be  repeated.
 This  issue  is  not  connected  with  party  poli-
 tics.  |  am  submitting  all  this  because
 communalism  is  threat  to  national  unity.
 Swami  Vivekananda  in  the  World  Confer-
 ence  of  Religions  at  Chicago  had  stated  that
 ।  hail  from  the  country  known  for  religious
 tolerence  and  for  giving  refuge  to  people  of
 other  religions  who  were  being  discriminat-
 ed  against  in  the  world.  India  welcomed  all
 these  refugee  and  treated  them  quite  re-
 spectably.  The  basis  of  Indian  society  anc
 culture  is  respect  to  all  religions  and  commu-
 nalism.  Swami  Vivekananda  had  said  that
 various  religions are  like  rivers  which  orginate
 differently  but  merge  into  oceans.  Though
 all  religions  are  different  yet  they  all  lead  to
 the  same  God.  Therefore  |  think  that  it  is  our
 mistake  that  we  could  not  muster  enough
 courage  to  fight  against  communal  forces
 in  the  country.

 Sir,  |  will  conclude  after  making  one  or
 two  points  more.  ।  think  as  a  citizen  of  this
 country,  a  mention  should  have  been  made
 in  the  Address  with  all  humility  that  thdia
 does  look  forward  to  improve  ties  with  USA
 but  the  comments  of  the  President  of  USA
 and  abetment  of  terrorism  in  Punjab  and
 Kashmir  is  quite  unfortunate.  What  was  the
 hitch  in  saying  all  this?  Why  is  the  Govem-
 ment  not  associating  itself  with  the  national
 mainstream?  Has  the  financial  support  of
 USA  put  acloud  on  ourindependent  thinking
 and  terrorised  us  fully  that  even  a  friendly
 mention  of  it  could  not  be  made  in  the
 Address?  [Interruptions]

 [English]

 |  am  speaking  on  President's  Address.
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 1  am  not  discussing  Home  Minister's  state-
 ment  here,  Mr,  Charles.  |  also  know  what  he
 said.

 +-(Transiation)

 |  was  only  submitting  what  the  Hon.
 Speaker  while  seated  in  the  Chair,  Which  is
 at  present  being  occupied  by  the  hon.  Chair-
 man,  announced  in  the  morning  that  the
 President's  Address  outlines  the  main  poli-
 cies  of  the  Government  for  the  ensureing
 year.  At  a  time  when  values  are  being
 attacked  and  there  is  a  threat  to  our
 sovereigty,  independence  and  national  unity.
 not  a  word  has  been  mentioned  in  this
 regard.  Therefore,  the  Goverment  should
 praise  the  prestige  of  the  House  and  alsothe
 greatness  of  the  people  of  India.  ।  is  not  the
 question  of  singling  out  parties  because
 whenever  the  issue  of  national  unity  raised
 and  motions  on  Kashmir  and  Punjab  issues
 were  taken  up,  these  were  passed  unani-
 mously  by  the  House.  |  think  all  these  feel-
 ings  should  have  been  reflected  in  the  Ad-
 dress.  |  charge  what  the  House  did  and  what
 did;  was  not  even  done  by  the  Government
 it  is  not  mentioned  in  the  address  what  not
 the  House  did.  It  is  the  greatness  of  the
 House  that  it  discharged  such  duties  and
 accomplished  such  great  works.  Mr.  Chair-
 man,  Sir,  |  would  like  to  submit  that  the

 ,  Address  of  the  President  outlines  the  poli-
 cies  of  the  Government  and  the  latter  will
 also  accept  this  thing  that  due  to  wrong
 social  practices  and  historical  factors,  zeal-
 ous  poor  ould  not  get  what  was  their  and  till
 their  esteem  is  restored  and  they  are  given
 their  shares,  the  country  is  not  going  to  be
 strong.  |  demand  that  for  this,  there  is  the
 need  to  change  our  attitudes  and  policies
 basically.  |  urge  the  Government  to  resolve
 thatthe

 policies  for  the  benefit  of  50-60
 crore
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 poor  will  be  given  priority  in  planning  and
 Budget  and  economic  programmes.

 As  long  as  it  is  not  done,  the  situation
 मि  कै  dissatisfaction  and  conflict  would  contin-

 we  and  people  would  fight  for  there  rights
 and  if  the  Govemment  cail  it  an  increase  in
 casteism  and  communalism  it  is  their  mis-
 take.  They  should  realise  the  changing  trend
 of  present  items  and  see  that  we  are  enter-
 ing  in  the  21st  century.  The  man  of  today  is
 totally  a  different  man,  it  is  not  only  a  era  of
 new  technology  or  computerisation  or  that
 when  man  could  work  with  metals  only.
 Rather  the  man  of  today  has  totally  changed
 who  needs  new  social,  economic  political
 and  cultural  order.  The  Government  should
 work  with  a  true  spirit  to  provide  social.
 economic  and  political  justice  to  every  citi-
 zen  to  the  country  as  per  the  resolutions
 made  in  the  constitution  of  India.  The  Gov-
 emment  will  have  to  modify  their  policies
 and  keeping  the  views  expressed  in  the
 august  House  they  will  have  to  accept  the
 challenges  that  come  in  the  way  of  the
 nation  for  the  sake  of  national  interests.

 [English]

 *SHRI  B.N.  REDDY(Miryal  Guda):  Mr.
 Chairman.  Sir,  the  Address  of  the  President
 this  year  does  not  reflect  the  ground  reali-
 ties.  The  Address  is  silent  on  the  disastrous
 Policies  persued  by  this  Government  which
 have  led  the  country  into  an  economic  crisis
 and  the  American  threat  to  our  existance  as
 an  independent  and  sovereign  nation.  What
 is  more.  it  applauds  the  Govt's  Ayodhya
 policy  which  in  fact  has  ted  to  the  demolition
 of  historical  Babri  Masjid.  47  years  after  our
 independence  what  is  the  present  situation,
 the  situatiion.  that  poses  a  threat  to  our
 independence  and  sovereign  status.  To-
 day,  what  is  the  position  in  Kashmir?  Many
 Hon.  Members  of  the  ruling  party  say  that
 the  sutuation  has  been  brought  under  con-
 trol  in  that  trorble  torn  State.  But  the  covert

 and  overt  support  extended  to  the  militants
 *Transiation  of  the  speech  originally  delivered  in  Telgu.
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 to  destabilise  the  situation  in  that  State  and
 the  open  support  extended  to  Pakistan  by
 Americans  are  not  a  secret  anymore.  The
 American  policies  which  encourage  Paki-
 stan  to  promote  terrorism  in  that  States
 which  Have  in  fact  enbordened  the  terrorists
 to  persue  even  more  terrorists  and  confron-
 tationist  policies  are  known  to  everyone.  A
 top  official  of  the  U.S.  State  Department,  Mr.
 Rabin  Raphel  is  now  openly  questioning  the
 integration  of  Kashmir  with  India.  After  so
 many  years,  for  the  first  time  we  are  hearing
 from  one  of  the  top  functionaries.  that  tog  an

 important  functionary  of  the  only  Super  Pow-
 er,  the  Kashmir  }s  nota  pait  of  Indja.  Their
 advise.  to  alter  the  Line  of  Actual  Control
 between  India  and  Pakistan  have  ranked  up
 controversy.  These  irresponsible  statements
 have  emanated  from  non-  other  than  the
 only  Super  Power,  America  itself.  Thess
 irresponsible  statements  of  the  Americans.
 who  happened  to  be  the  only  Super  Power
 on  the  earth  today  have  posed  a  serious
 threat  to  our  existance  as  an  indepedent
 and  sovereign  nation.  But,  strangely  the
 President's  Address  is  totally  silent  about
 this  explosive  recent  development.  Hon.
 Home  Minister  the  other  day,  questioned
 the  interference  of  Americans  on  Kashmir
 issue  in  the  House.  But  the  firm  stand  taken
 by  the  Hon.  Home  Minister  has  not  found  a
 place  in  the  Presidents  address.  Why?
 After  discussing  the  matter  on  the  floor  of
 Lok  Sabha  and  after  the  opposition  parties
 denounced  vehemently  the  American  inter-
 ference  and  wanted  to  know  why  the  Govt.
 is  not  taking  cognisance  of  American  state-
 ments,  the  Home  Minister  came  out  with  his
 clear  pronouncement.  Hence  ata  time  when
 the  only  Super  Power's  policies  are
 threatening  our  sovereignity,  it  is  most

 regretable  that  it  has  not  been  mentioned  in
 the  Presidential  Address.

 Similarly,  Mr.  Chairman  even  after  47

 years  of  independent  existance,  what  we

 are  witnessing  in  the  economic  field  is  the
 graduai  mortgaging  of  our  independence
 and  sovereignity.  Today  we  are  in  a  great
 debt  trap.  India  owes  2,66,000  crores  of
 rupees  to  other  countries.  Dr.  Manmohan
 Singh,  our  Finance  Minister  has  announced
 in  his  budget  sveech  that  part  of  the  loan
 amonut  is  now  being  prepaid.  To  feel  elated
 at  this  statement  is  only  self-deception.
 What  happens  when  the  country  gets  into
 debt  trap?  What  are  the  solutions  to  the
 present  economic  crisis  and  what  are  the
 policies  that  this  Govt.  wants  to  persue  to  get
 India  out  of  the  debt  trap?  No  one  is  both-
 ered  about  this  depending  econimic  crisis  all
 that  is  being  said  is  about  the  pre  payment
 of  a  part  of  Darticular  loan.  It  is  against  out
 self-respect.  It  is  against  out  self-respect.  It
 is  nothing  but  self  deception  and  compla-
 cence.  Needless  is  it  to  say  that  our  eco-
 nomic  policies  are  heavily  dependent  on
 |.M.F  loans.  For  everything  ShriManmohan
 Singh  rushes  to  the  |.M.F  to  borrow  money.
 His  entire  budgetis  nothing  but  the  reflection
 of  1.M.F  policies.  Our  economic  policies  are
 now  being  dictated  by  |.M.F.  Agriculture
 policy  which  we  had  been  following  all  these
 years  had  now  been  derailed  and  the  new
 policy  has  been  reframed  as  per  their  dic-
 tates.  Upon  their  advise  only  this  Govern-
 ment  has  sigred  the  Agreement  on  the
 Dunkel’s  Proposals.  At  their  advise  this  Govt.
 is  reducing  the  subsidies  artd  making  the
 lives  of  the  poor  miserable.  |  want  to  know
 whether  these  Dunkel  Proposals  are  in  ac-
 cordance  with  our  sovereignity  and  national:
 goals?  |  want  to  know  whether  these  pro--
 posals  are  such  that  which  can  be  followed
 by  an  independent  country  like  India.  Even
 the  elders  in  the  Congress  Party  like  Shri
 Vasant  Sathe  are  of  tr  2  opinion  that  these
 proposals  strike  at.the  very  roots  of  our
 sovernignity,  will  lead  the  country  into  a
 dangerous  debt  trap  and  make  the  country
 hopelessly  dependent  on  others  help  for
 Sul  vival.  Sir.  since  the  time  at  my  disposal  is
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 very  short,  |  would  not  go  into  the  details  of
 Denkel’s  Proposals.  The  Dunkel  Draft  is
 another  attempt  on  the  part  of  the  multi-
 nationals  and  the  imperialist  countries  par-
 ticularly  U.S.  imperialists  to  impose  the
 neo-colonialist  regime  under  the  spacious
 plea  of  industrialisation,  liberalisation  and
 free  trade  and  allow  foreign  agricultural
 produces  to  flood  Indian  agricultural  mar-
 kets  leading  to  disruption.  These  are  the
 proposals.  An  Indian  farmer  has  been  self-
 dependent  for  ages.  He  was  not  at  the
 mercy  of  others  for  seeds.  But,  now  he  has
 been  made  heavily  dependent  on  the  seeds
 produced  in  the  other  countries.  He  has
 been  totally  swept  of  his  feet  and  now  has  to
 depand  on  the  seeds  produced  in  other
 countries.  We  are  now  made  on  to  rely  on
 foreign  technology  and  industries  to  devel-
 op  the  seeds.  It  is  a  serious  blow  to  our
 sovereignity.|  want  to  know  why  such  a
 major  shift  in  our  agriculture  policy  and  the
 threat  to  sovereignity  were  not  mentioned  in
 the  President's  Address.  What  is  more,  an
 attempt  has  been  made  in  this  speech  to
 camouflage  them.

 Speaking  about  the  national  unity  the
 Presidental  Address  mentions  that  “The
 Ayodya  issue  is  the  most  convincing  dem-
 onstration  in  recent  times  of  the  danger
 inherent  in  mixing  communalism  and  poli-
 tics?  But!  would  like  to  know  whether  itis  not
 a  fact  that  the  very  Ayodya  issue  is  the  most
 convincing  demonstration  of  the  disgraceful
 failure  of  the  Govt.  in  the  demolition  of  the
 Babri  Masjid?  The  failure  of  the  Govt.  in
 protecting  the  Masjid  is  the  worst  kind  of
 failure.  The  demolition  of  Masjid  is  the  worst
 kind  of  failure  on  the  part  of  the  Govt.  Itis  the
 greatest  failure  of  the  Govt.,  |  would  like  to

 Say.  ‘So,  such  a  failure  has  been  totally
 ignored  in  this  Address  and  in  its  place

 MARCH  7,  1993  the  President's  Address  584

 Govt's  efforts  have  been  culogised  by  say-
 ing  that  itis  a  convincing  demonstration  in
 recent  times  of  the  dangers  inherent  in
 mixing  communalism  and  politics.  It  is  one
 part  of  the  picture  alone.  But,  the  other  part,
 it  is  the  failure  of  the  Govt.  which  could  not
 protect  the  Babri  Masjid  from  demolition.
 Which  eventually  led  to  the  communal  riots
 in  the  country.  So,  Sir,  it  is  really  very
 regrettable  that  this  has  not  been  men-
 tioned  in  the  Address.

 Speaking  about  the  Agriculture,  the
 President  says  that  there  is  a  steady  progress
 on  this  front.  ।  has  been  mentioned  that  the
 Govt.  is  following  the  correct  policy.  A  great
 poet  in  Telugu,  Gurajada  Appa  Rao,  in  his
 poem  says  that  the  country  means  men  and
 women  and  not  dust.  So,  it  depends  on  the
 living  standards  of  the  men  and  women.

 MR.  CHAIRMAN:  Please  conclude  now.
 You  have  taken  more  than  10  minutes.

 *SHRIB.N.  REDDY:  Yes  Sir.  The  very
 men  and  women  have  noland,  no  food.  |!am
 one  of  the  participants  in  the  Telangana
 Armed  struggle  from  beginning  to  end.  In
 that  Telangana  armed  struggle  which  took
 place  48  years  ago  we  have  distributed  10
 lakhs  of  acres  of  the  landless.  Now  in  my
 State  of  Andhra  Pradesh,  the  present  Govt.
 claims  that  it  has  distributed  5  lakh  acres  of
 land.  Much  of  the  socalled  distributed  land
 has  been  once  again  returned  to  the  land
 lords.  The  reala  ownership  of  the  land  rests
 with  the  landlords  only  the  pattas  are  in  the
 names  of  the  poor  for  name  sake.  What  a
 pitiable  example  |  In  west  Bengal  12  lakhs
 of  acres  of  land  has  been  distributed  to  the
 landless.  It  is  a  record.  The  rulers  are
 washing  their  hands  with  the  blood  of  the
 poor  farmers  who  are  agitating  for  their
 rights  in  other  States.  In  Bengal,  with  the
 distribution  of  land  to  the  landless,  the  pro-

 *Translation  of  the  speech  originally  delivered  in  16100.
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 duction  has  gone  up.  But  in  rest  of  the
 country,  the  production  has  not  gone  up.  If
 the  President  has  expressed  his  satisfaction
 for  achieving  18  crore  tonne  production  in
 agriculture,  it  is  only  a  self-deception.  Even
 47  years  after  independence,  we  could  not
 achieve  our  target  in  food  production.  ।  is
 not  justifiable  to  feel  satisfied  with  this  mod-
 est  foodgrains  production  in  the  country.
 Noweven  our  agriculture  policy  has  become
 export  oriented.  Now.  the  emphasis  is  on
 reducing the  foodgrain  production  and  grow-
 ing  more  commercial  crops  which  have
 export  value.  ॥  is  really  a  dangerous  policy.
 A  day  may  soon  come  when  we  have  to  beg
 for  our  food  from  other  countries.  This
 shows  to  what  an  cxtent  we  have  gone  to
 follow  the  American  advises  and  dictates.
 Even  to  this  day  nearly  67  to  70%  of  arable
 land  is  dependent  on  rains  for  agriculture.
 We  do  not  have  irrigation  facilities  to  culti-
 vate  this  land.  There  are  no  permanent
 water  resources.  What  ०  farmer  needs  is  a
 piece  of  land  and  water to  cultivate  that  land.
 There  is  neither  land  nor  the  water.  There
 are  nearly  500  incomplete  projects  in  the
 country.  In  reality  only  33%  of  the  arable
 land  has  the  assured  water  facility.  In  my
 State,  Andhra  Pradesh,  there  are  25  projects
 which  are  pending.  Though  we  have  peren-
 nial  rivers  like  Krishna  and  Godavari,  the
 lands  continue  to  be  thirsty  and  the  crops
 continue  to  whither  away  for  want  of  water
 as  the  projects  remain  incomplete  even  to
 this  day.  Drought  conditions  are  prevailing
 in  this  State  as  there  is  scarcity  of  water.  If
 surface  water  available,  then  the  ground
 water  will  also  be  abailable.  But  if  there  is  no
 surface  water,  how  can  one  imagine  that
 ‘here  will  be  ground  «ater.  ।  6  ground
 water  level  has  gone  down  200'  to  300'  deep.
 So,  there  is  no  water  even  for  drinking
 purpose  also.  |  want  to  know  why  the
 President  has  ignored  this  in  his  Address.
 Hon.  Minister  Shri  Balram  Jakharalso  ignor-
 ing  this  fact.  Inmy  state,  famine  condition

 are  prevailing  in  400  mandals.  People  in
 these  areas  have  already  started  migrating
 to  other  areas  in  search  of  their  livelyhood.
 Animals  are  being  butchered  for  want  of
 fodder.  The  situation  is  acute  in
 Mahbubnagar,  Nalgonda  and  in  some  dis-
 tricts  of  Rayalaseema  region.  This  is  the
 actual  position  in  my  State.  ।  we  want  that
 our  agriculture  should  develop,  then  there
 should  be  radical  land  reforms.  All  the
 incomplete  irrigation  projects  should  be  com-
 pleted  immediately.  Then  only  there  is  the
 possiblity  of  agricultural  development.  Then
 only  the  living  standards  of  our  people  can
 improve.  In  the  prevailing  situation,  poverty
 is  onthe  increase.  More  and  more  farmers
 are  coming  under  the  poverty  net.  |  want
 to  ask  the  Hon.  Minister  Shri  Balram  Jakhar
 as  to  how  many  farmerss  have  really  pros-
 pered?  The  fact  is  that  big  farmers  have
 become  marginal  farmers  and  marginal  farm-

 rs  have  now  become  small  farmers  and
 finally  small  farmers  are  turning  out  to  be
 agricultural  labourers.  The  number  of  agri-
 Cultural  labourers  is  swelling  day  after  day.
 10  it  not  a  fact?  Did  you  ever  think  about  it?
 Mr.  Chairman,  the  budget  presents  for  this
 year  is  pro-rich  and  anti-poor.  The  corpo-
 rate  taxes  have  been  brought  down.  The
 taxes  on  cosmetics  have  also  been  re-
 duced.  But,  the  tax  burden  on  the  common
 man  has  been  increased  many  fold.  With
 this  budget,  Dr.Manmohan  Singh  has  done
 a  great  favour  to  the  rich  who  lead  ०  luxuri-
 ous  life.  He  is  now  being  eulogised  for  this
 great  achievement.  The  prices  of  essential
 commodities  have  gone  up.  The  prices  of
 luxurious  items  are  coming  down  while  the
 prices  of  essential  comodities  are  shooting
 up.  Many  agitations  took  place  in  my  State
 against  price  rise.  The  rice  used  to  be  sole
 at  Rs.  2/-  per  kg  when  Shri  N.T.Rama  Rao
 was  the  Chief  Minister.  Now  the  same  rice
 costs  Rs.  3/-  to  Rs.  5/-  per  kg.  Edibie  oil  is
 no  more  available  at  Rs.  29/-  perkg.  Essen-
 tial  commodities,  cloth,  edible  oil  etc  are  not
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 within  the  reach  of  the  poor.  That  is  the
 reason  why  poverty  is  on  the  increase.
 Hence  asking  the  Govt.  to  bringin  the  redical
 reforms  in  the  Govt.  policies  in  order  to
 alleviate  poverty.  to  safeguard  our  indepen-
 dence  and  sovereignity  to  integrate  and
 prepare  the  countrymen  to  thwart  the  evil
 designs  of  imperialisit  forces,  to  give  more
 autonomy  to  the  Kashmiries.  to  implement
 more  and  more  schemes  for  the  benefit  and
 development  of  the  people,  to  implement
 the  land  reforms  and  distribute  the  land
 among  the  landiess  poor.  |  conclude  my
 speech  with  thanks  to  the  Chair  for  giving  me
 this  opportunity.

 DR.  नि.  MALLU  (Nagar  Kurnool):  Re-
 spected  Chariman.  Sir.  ।  rise  to  support  the
 Motion  of  Thanks  moved  by  hon.  Shri  Shiv
 Charan  Mathur  and  seconded  by  Prof.  Tho-
 mas  for  the  Address  given  by  our  hon.
 President  to  the  joint  parliamentary  session
 on  21st  of  February  1994.

 Sir.  |  feel  that  the  Address  ct  the  Pro  .-
 ident  is  a  true  reflection  of  tne  bret  review  of
 the  performance  of  the  policies  and
 programmes  of  this  Government  in  the
 preceeding  year  and  planning  for  the  suc-
 ceeding  year.  Some  of  the  hon.  Members.
 while  speaking  on  tins  iss  .c.  have  said  that
 the  Presidents  Address  is  not  necessary  in
 this  system  of  Government.

 1  totally  disagree  with  that  statement
 because  for  any  uvemocratic  Government
 that  15  in  power,  it  tS  very  Mucn  necessary  to
 review  its  performance  tn  the  previous  years
 and  to  plan  10  p:occedin  the  current  yeart
 achieve  the  goals  set  for  the  deveiopment  of
 the  weaker  sections  and  achieving the  socio-
 economic  development  ot  the  country.

 Our  Pesident  very  cicarly  told  that  there
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 has  been  a  steady  progress  inal  the  fields
 of  the  country.  particularly  with  reference  to
 the  law  and  order  situation,  production,  pro-
 curement  and  stocks  of  foodgrains,  about
 the  foreign  exchange  reserves  and  about
 the  rate  of  inflation  that  has  come  down  from
 double  digits  to  ०  single  digit.  Allthese  things
 are  evidence  that  this  Government  is  able  to
 create  confidence  among  the  people  of
 India  as  well  as  in  foreign  countries.

 For  any  democratic  Government  the
 trust  of  the  people  inthe  Government  andits
 trust  in  the  people  are  very  much  important
 fora  smooth  running  of  the  Government  and
 for  better  achievement  of  the  goals  set  for  it.
 This  Government  has  achieved  this  very
 important  goal,  that  is  the  creation  of  the
 trust  among  the  people  of  India  towards  it.

 The  politicai  stability  of  any  Govern-
 ment  ७  very  important  for  a  batter  delivery
 of  the  goods  to  the  people.  This  has  been
 achieved  by  the  P.V.  Narasimha  Rao  Gov-
 ernment  which  has  called  a  minority
 Goovernment.  Most  of  the  Opposition  Mem-
 bers.  whenever  they  50016,  irrespective  of
 the  pany  to  which  they  belonged,  whether  11
 was  the  BJP,  Janata  Dal,  CPI.  or  CPI(M).
 have  been  ridiculously  telling  that  this  Gov-
 ernment  was  a  minority  Government  and
 that  it  would  not  last  five  years.  Most
 unfortunately.  because  of  their  own  disdain,
 most  of  the  parties  |  need  not  tell  the
 names  have  got  negative  results  and
 reduced  their  number  because  their  mem-
 bers  had  come  over  to  this  side  and  now
 made  it  a  majority  Government  !  ।  is  not
 because  of  Shr  P.V.  Narasimha  Rao  of
 bacause  of  this  Government  that  this  Gov-
 ernment  has  become  a  majority  Govern-
 ment:  itis  only  because  of  thetr  continuous
 efforts.  There  were  a  number  of  No  Confi-
 dence  Motions  moved  by  the  Opposition
 Parties  and  it  is  very  clear  it  is  evident
 that  after  every  No  Confidence  Motion  there
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 were  people  breaking  those  parties  and
 coming  to  the  Congress  Party.  It  staried-
 from  Telugu  Desam  of  Andhra  Pradesh,  it
 happened  in  the  Janata  Dal  and  after  each
 No  Confidence  Motion  it  was  an  Opposition
 Party  which  had  lost  and  it  was  the  ruling
 party  which  had  gained.  This  has  happened
 only  because  of  the  greatest  trust  created  by
 the  Government  under  the  dynamic  lead-
 ership  of  ShriP.V.  Narasimha  Rao.  Itis  only
 because  of  that,  most  of  the  MPs  knowing
 that  if  they  go  back  to  the  people  they  would
 not  got  elected  from  the  particular  party
 which  they  were  representing,  they  took  a
 decision  even  against  their  old  party  line  and
 oined  the  Congress  Party.  That  is  the  real

 fact  of  the  proceedings  which  took  place  in
 this  very  House.  So,  |  request  the  Opposi-
 tion  Parties  not  to  go  in  again  and  again  for
 No  Confidence  Motions  and  lose  their  mem-
 bers  in  favour  of  the  Congress  Party.

 Sir,  for  any  Government,  not  only  cre-
 ation  of  trust  among  the  people  towards  the
 Government  but  also  the  creditbility  of  the
 Government  will  give  good  results  in  the
 democratic  system.  Sir.  you  are  aware  that
 the  credibility  of  our  present  Prime  Minister.
 Shri  P.V.  Narassimha  Raois  so  great.  Some
 of  the  Opposition  Member  while  speaking
 the  other  day  had  reterred  to  the  suit-case
 issue  of  that  great  man,  Mr.  Harshad  Menta.
 about  whom  everyone  in  this  country  clearly
 knows  that  he  was  responsible  for  the  great-
 est  scam  in  the  banking  system.  /interrup-
 tions]

 SHRI  RAM  NAIK  (Bombay  North):  You

 have  made  him  a  great  man.

 DR.  R.  MALLU:  My  friends  from  BJP

 thought  that  this  was  the  greatest  oportunity
 for  them  to  win  the  elections  of  Uttar  Pradesh

 and  other  States.  But.  mest  unfortunately,
 in  the  middle  of  the  elctions  thes  realisec

 that  this  was  one  subject  which  would  give

 them  a  negative  result  and  that  is  why  they
 could  not  make  it  as  an  election  issue  and
 left  it  क  the  middle.  Most  of  the  people
 realised  that  this  suit-case  issue  had  been
 fabricated  through  Harshad  Mehta  only  to
 divert  the  attention  of  the  people  and  there
 was  no  need  for  this  Government  to  explain
 as  to  what  had  happened.  It  was  clearly
 revealed  through  the  Press  and  other  media
 that  this  incident  had  not  at  all  taken  place.
 Even  after  that,  most  unfortunately,  some
 of  the  Opposition  Members  are  referring  to
 this  suit-case  incident.  It  is  an  insult  to  the
 Office  of  the  Prime  Minister  rather  than  an
 insult  to  an  individual.  This  is  clearly  by  the
 recent  election  results  of  five  State  Assem-
 blies.  Now,  there  is  no  scope  for  the  Oppo-
 sition  to  talk  on  any  front.  The  results  or
 elections  in  Himachal  Pradesh,  Madhya
 Pradesh,  Rajasthan  and  Uttar  Pradesh
 have  shown  their  plight.  Now  lot  of  people
 are  coming  towards  the  Congress  Panty.  |
 need  not  dilute  on  this  issue  any  further.  So,
 the  credibility  of  the  present  Government  is
 so  great  now  that  we  are  getting  the  so-
 called  loan  from  IMF  or  World  Bank  or  from
 any  other  country  without  following  the
 minimum  formalities  that  are  expected  to
 be  followed  by  any  country.  The  simple
 example  is  that  the  :  overnment,  which  was
 there  before  we  came.  had  pledged  27
 tonnes  of  gold  to  get  the  loan  from  foreign
 countries.  The  credibility  of  the  present
 Government  is  such  that  it  not  only  got  back
 the  pledged  gold  from  foreign  countries  but
 got  the  loan  without  giving  any  security.
 Now,  lot  of  people  are  coming  forward  to
 give  the  loan,  which  is  required  for  the
 development  of  the  country.  Thatis  the  kind
 of  credibility  that  this  Government  is  enjoy-
 ing  now.  ।  you  see  the  external  affairs  front.
 now  India  is  seen  in  a  better  light  than  it  was
 seen  previously.  And  wherever  we  go,  we
 are  the  people  who  are  leading  and  giving
 suggestions  to  the  betterment  of  countries,
 particularly  the  developing  countries.  50,
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 international  credibility  has  been  given  to
 this  country  by  our  Government,  by  our
 Prime  Minister,  Shri  P.V.  Narasimha  Rao.
 The  credibility  of  ovr  Govemment  is  so

 great.

 -The  law  and  order  situation  has  im-
 proved  very  much,  from  macro  level  to  micro
 Jevel.  Sir,  as  vou  are  aware,  the  problem  of
 Punjab  had  keen  solved  dramatically  not  by
 using  the  force  from  the  Central  Govern-
 ment  but  by  the  Goverment  elected  by  the
 people  in  Punjab.  Now,  Sir.  as  you  are
 aware,  Punjab  State  is  just  like  any  other
 State.  The  law  and  order  situation  in
 Punjab  has  totally  come  to  normaicy  and  it
 has  started  doing  well  in  agriculture  and
 there  is  industrial  development  now  in  the
 State.  Many  of  the  Opposition  Members  had
 opposed  the  conduct  of  elections  in  Punjab.
 But  our  hon.  Prime  Minister  had  taken  the
 decision  to  hole  the  elections  in  Punjab
 without  knowing  whether  the  Congress
 Government  would  cume  or  not.  Fortunate-
 ly,  the  Congress  Government  had  come  in
 Punjab  and  the  law  and  order  problem  has
 been  solved.  Now  Khalistan  problem  has
 atso  been  solved  tctally.

 Earlier,  when  we  had  gone  to  Assam,
 we  witnessed  a  lot  of  kidnappings  by  ULFA
 and  other  extremists.  Now  this  problem  has
 been  solved  totally  by  the  same  people’s
 Government  without  using  the  force  from
 the  Central  Government.

 These  are  only  two  example  which  ।
 wanted  to  give  to  tell  the  hon.  Members  on
 the  other  side  to  realise  what  is  tne  percep-
 tion  of  the  Goverment  which  is  sitting on
 this  side.  -  is  not  interested in  using  the
 force  undemocratically,  without  bothering
 about  the  feelings  of  the  people.  What  the
 Government is  domg  is  in  acccrdance with
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 “the  necessity  and  feelings  of  the  people.
 That  is  the  reason  why  the  law  and  order
 situation  has  come  to  normalcy.

 Sir,  as  you  know,  the  law  and  order
 situation  in  Jammu  and  Kashmir  was  very
 bad  previously.  ॥  ७  definitely  not  that  good
 but  definitely  there  is  a  great  improvementin
 the  law  and  order  situation  there.  When
 people  talk  about  Kashmir.  simply  talk  about
 the  law  and  order  situation,  without  bother-
 ing  about  the  historical  background  of  Jammu
 and  Kashmir.  When  you  talk  about  Jammu
 and  Kashmir,  you  must  think  what  is  the
 relationship  between  Jammu  and  Kashmir
 and  the  foreign  countries,  what  is  the  rela-
 tionship  between  Jammu  and  Kashmir  and
 the  Pakistan.  what  is  the  relationship  be-
 tween  Jammu  and  Kashmir  and  the  Govern-
 ment  of  India.  As  you  all  know,  there  is  a
 great  historical  background  which  is  re-
 quired  to  be  kept  in  mind  while  speaking  on
 this  issue.  Particularly  our  friends  from  BUP
 side  are,  time  and  again,  exploiting  the
 situation,  without  bothering  about  the  histor-
 ical  background,  without  knowing  what  is
 the  relationship  between  the  State  Jammu
 and  Kashmir  and  the  Government  of  India,
 what  is  the  relationship  between  Pakistan
 and  Jammu  and  Kashmir,  what  is  the
 relationship  between  Jammu  and  Kashsmir
 and  the  foreign  countries.  As  you  know,  Sir,
 Jammu  and  Kashmir  is  one  of  the  very
 important  places  from  the  point  of  view  of
 our  defence,  and  a  lot  of  other  countries  like
 U.S.  and  others  wanted  to  come  and  do
 something  in  that  area.  That  is  the  reason
 why  they  are  trying  to  poke  their  nose  in  the
 afairs  of  Pakistan  from  where  they  want  to
 create  problems  for  us.  Fortunately,  it  was
 made  very  clear  by  our  hon.  Home  Minister
 when  he  was  spéaking  on  the  Resolution  ur.
 Jammu  and  Kashmir,  that  our  Government
 is  very  firm  and  very  clear  on  what  type  of
 action  it  wants  to  take.  {!  am  sure,  our
 country’s  people  were  very  happy  on  hear-
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 ing  the  speech  of  our  Home  Minister.  |hope
 we  have  the  courage  and  commitment  to
 solve  the  problem  of  Jammu  and  Kashmir  in
 future,  even  if  it  deteriorates  still  furtherr.
 We  are  seeing  internationally  how  Pakistan
 is  trying  to  present  this  issue  of  Jammu  and
 Kashmir  as  a  human  rights  problem.  Byt  |
 am  happy  to  inform  that  no  othe:  country  is
 coming  to  the  help  of  Pakistan  and  in  the
 process,  our  Government  is  also  trying  to
 lobby  and  protect  the  interests  of  Jammu
 and  Kashmir  and  the  country’s  interests  at
 the  highest  level.

 Coming  to  the  Hazrat  Bal  issue,  when
 there  were  great  elections  in  U.P.,  lot  of
 people  had  brought  pressure  over  the  Gov-
 ernment  here,  both  from  inside  and  outside,
 and  a  lot  of  Muslim  countries  also  brought
 pressure  over  the  Government.  But  it  stood
 like  a  rock,  maintained  the  secularcharacter
 of  this  Government  and  solved  the  issue
 very  amicabley  and  very  peacefully,  without
 using  the  force  in  solving  that  Hazrat  Bal
 problem.  This  is  one  of  the  great  examples
 which  we  can  show  not  only  to  the  people  of
 india  but  to  the  other  countries  also.  This
 has  been  observed  by  the  electronic  media,
 particularly  the  T.V.  and  the  radio.

 So,  when  it  is  the  Hazrat  Bill  issue,  we
 see  that  it  is  peacefully  solved.  But  what
 about  Ayodhya  issue?  As  you  know,  it  was

 avery  delicate  and  a  very  disturbing  issue  in
 the  year  1993.  Because  of  that,  the  Govern-
 ment  was  under  heavy  preassure  in  1993.
 Thatis  the  reason  why  we  started  bery  badly
 in  1993  but  we  ended  up  with  an  optimistic
 note  of  feetling  that  we  are  doing  better  on
 this  issue  of  Ayodhya.  As  you  know,  most  of

 the  people,  particularly  the  BJP  people,
 thought  that  they  would  come  back  to  power
 in  U.P.  and  the  other  five  States

 by
 using  the

 name  of
 Ayodhya.

 The  people  of  India,  though  they  are  not

 educated  much  and  though  they  are  not
 highly  confined  to  the  secular  ideas,  they
 have  shown  to  this  nation  once  again  with-
 out  any  reservation  that  this  country  stands
 only  for  secularism,  nothing  but  secularism,
 not  only  now,  but  in  future  also.  Most  pf  the
 people  in  this  country  have  realised  beyone
 doubt  that  this  country  cannot  use  the
 religion  for  deriving  benefits  in  the  field  of
 politics.

 After  the  recent  Assembly  elections,
 there  is  a  new  trend  emerging  out  of  caste
 based  politics  also.  Some  people  could
 come  to  power  on  the  basis  of  caste.  They
 are  thinking  that  they  can  do  the  same  thing
 in  other  States  also  and  they  are  spreading
 the  same  ideology.  |  am  sure  the  people  of
 India  are  not  only  great  in  protecting  the
 secular  sentiment  of  this  country  by  not
 bringing  the  people  who  are  using  the  reli-
 gion  to  power,  but  they  will  also  stop  the
 people  who  are  using  the  caste  and  try  to
 come  to  power.  So,  in  our  country  in  the
 times  to  come  neither  the  religion  nor  the
 caste  will  achieve  anything  in  politics  and  it
 is  only  the  philosophy  which  can  achieve
 victory  in  politics.  As  you  know,  Sir,  it  is  on
 the  basis  of  philosophy,  the  Congress  Party
 fought  for  the  independence  of  the  country,
 got  the  independence  to  this  country.  They
 became  leaders  only  on  the  basis  of  this
 philosophy  which  is  required  for  the  overall
 development  in  the  social  and  economic
 fields.  That  is  how  they  are  ruling  this
 country  for  more  than  40  years.  Now  and
 then  some  people  have  come  to  power by
 misguiding  the  people  and  exploiting  the
 sentiments  of  the  people,  but  they  could  not
 continue  for  more  than  two  years  in  one
 case,  11  months  in  another  case  and  four
 months  in  the  third  instance.  So,  |am  happy
 to  inform  the  House  that  this.Gevernment
 under the  leadership  of  ShriP.V.  Narasimha
 Rao  has  demonstrated  ।  ones  again  to  the

 Peopié  of  India
 -

 working  for  th:
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 welfare  of  the  people  without  «ny  motives
 behind  it.  |  want  to  make  it  very  clear
 particularly  to  those  people  who  are  trying  to
 exploit  the  issues,  not  only  in  India,  but
 outside  the  country  also.

 Sir.  in  the  field  of  economics.  when  we
 came  to  power  after  the  elections  in  1991.
 the  inflation  rate  was  17  percent  at  that  time
 and  today.  it  has  come  to  single  digit  level.
 When  this  Government  came  to  power  un-
 der  the  leadership  of  Shri  P.V.  Narasimha
 Rao  in  1991,  the  foreign  exchange  reserve
 was  very  meagre  and  the  economic  system
 of  this  country  was  almost  on  the  verge  of
 collapse.  As  you  are  aware.  it  is  very  cleai.,
 mentioned  by  the  hon.  Finance  Minister  that
 the  foreign  exchange  reserves  have  in-
 creased  to  a  great  extent  according  to  the
 figures  shown  in  the  latest  Budget.

 Sir,  at  the  time  of  introduction  of  the  new
 economic  and  industrial  policies  in  this  coun-
 try,  most  of  the  hon.  Members  from  the
 Opposition  side  have  started  yielding  good
 results.  [interruptions]  |  have  already  ex-
 plained  about  the  suitcase  issue.  ७  aspent
 slogan  where  there  is  no  substance  and  |
 think  it  will  give  negative  results  to  them  if
 ‘hey  raise  it  once  again.  So,  -  ७  because
 of  the  new  economic  and  industrial  policies,
 a  lot  of  investors  from  within  the  country  and
 from  other  countries  have  come  to  India  to
 inet  directly  and  indirectly  through  various
 sectors.  As  you  are  aware,  a  lot  of  projects
 are  being  established in  india  in  the  power
 sector and  -  क  the  communiications  sec-
 tor.  |  can  say  a  number  of  projects  which

 have  come  up  in  various  sectors,  but  the
 timeis  imited.  Ourfriends have  now  realised
 beyond  doubt  that  this  is  the  fact  of  life.

 Some  of  the  people,  while  speaking  on
 the  President's Address  have  said  that  this
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 Government  under  the  leadership  of  Shri
 P.V.  Narasimha  Raa  is  deviating  from  the
 Nehru-Indira  Gandhi-Rajiviji  philosophy  of
 doing  things.  |  totally  disagree  with  the
 statement  of  the  Opposition  members.  The
 Congress  Party  is  only  changing  its  policies
 and  programmes  in  accordance  with  the
 feelings  and  necessities  of  the  people  of
 India.  ।  is  the  Congress  Party  which  has
 fought  for  the  indepencence  of  the  country
 and  got  it.  Later,  it  was  Pandit  Nehru  who
 planned  for  the  Five  Year  Plans  and  got  the
 developmental  works.  Later,  Indiraji  brought
 certain  important  measures.  Though  the
 slogan  of  the  CPI  andthe  CPI(M)  is,  land  for
 the  tillers  and  nationalisation  of  banks,  which
 they  had  been  telling  since  long  time,  after
 Indira  Gandhiji  came  to  power,  she  realised
 that  the  people  had  come  to  that  level  of
 asking  for  the  land  that  they  are  tilling  for
 years  together as  they  had  no  1011  00011.  50,
 she  had  brought  land  for  the  tillers  legisia-
 tion.  Similarly,  she  had  brought  forward  the
 Land  Ceiling  Act.  She  had  brought  the
 nationalisation  of  banks.  She  had  stopped
 Payment  of  Privy  purse  to  the  princes.  ।  is
 not  that  she  had  deviated  from  the  Nehru's
 philosophy  at  that  time.  It  is  only  in  accor-
 dance  with  the  existing  feelings  and  neces-
 sities  of  the  people  that  she  did  it.  The
 Congress  Party  will  always  do  according  to
 the  feelings  and  necessities  of  the  people.
 That  is  the  reason  why  our  Prime  Minister
 has  also  introduced  new  economic  and  in
 dustrial  policies,  keeping  in  view  the  great-
 est  changes  taking  place,  particularly  in  the
 former  Soviet  Russia  and  other  communist
 countries.  This  country  has  introduced  the
 system of  new  economic  policy  and  industri-
 al  policy  for  industrial  growth  and  it  has
 definitely  given  the  good  results.  We  have
 the  efficient  bureaucrats  who  goes  with
 whatever  system  this  country  has  adopted.
 They  will  definitely  see  that  the  particular
 system  will  be  useful  for  the  overall  benefit
 and  development  of  the  country.  There  is  a
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 good  coordination  between  the  political  sys-
 tem  and  the  Executive  system  of  India.  |
 hope.  in  future  also.  this  will  definitely  yield
 good  results  for  the  country.

 Though  new  economic  system  has  been
 brought  about,  the  Prime  Minister  and  the
 Government  have  given  subsidies  through
 public  distribution  system.  They  have  iden-
 tified  1700  public  distribution  system  outlets
 throughout  the  country  where  the  purchas-
 ing  capacity  cf  the  poor  people  is  very  low.
 This  isin  addition  to  the  PDS  outlets  of  the
 respective  States.  This  would  benefit  the
 poor  people.  particularly,  Scheduled  Castes
 and  Scheduled  Tribes.  This  shows  very
 clearly  the  commitment  of  the  Government
 towards  poor  people.  They  have  also  kept
 the  subsidy  of  nenarly  Rs.  400  crores  to  Rs.
 500  crores  for  fertilizers,  as  this  Govern-
 ment  feels  that  it  is  very  important  for  the
 benefits  of  the  farmers.

 We  come  to  the  vulnerable  sections  of
 the  society.  The  are  Scheduled  Castes,
 Scheduled  Tribes,  Other  Backward  Class-
 es,  minorities  and  children.  This  Govern-
 ment  is  taking  care  of  them  in  the  real  spirit
 to  see  that  their  lot  is  improved.  Their

 development  in  the  socio  economic  field  is

 very  impertant  which  was  thought  of  by  our
 Father  of  the  Nation,  Mahatma  Gandhi.  As

 you  know,  for  the  first  time,  the  Prime  Min-
 ister  has  started  the  BC  Finance  Corpora-
 tion  with  an  amount  of  Rs.  200  crores  and
 has  also  started  Minorities  Corporation with
 an  amount  of  Rs.  500  crores.

 Ours  is  a  country  of  villages.  80  per
 cent  of  our  people  live  क  villages.  That  is  the

 reason,  why  our  Prime  Minister  has  alloted

 Rs.  30,000  crore  in  the  Eighth  Plan  as

 against  As.  7,500  crore  for  the  rural  devel-

 opment  क  the  Seventh  Five  Year  Plan.  This

 shows  how  much  commitment  this  Govern-

 ment  has  for  the  welfare  of  the  villagers.

 Another  important  thing  is,  when  |  think
 of  this  Panchayati  Raj  Act,  we  go  back  to  the
 idea  of  Shri  Rajiv  Gandhi  who  thought  of
 bringing  forward  this  Bill,  when  he  was  the
 Prime  Minister.  Unfortunately,  some  oe
 Opposition  people  could  not  suppert  this
 Bill.  That  is  why,  the  Bill  could  not  be  passed.
 But  with  the  same  spirit,  our  Prime  Minister,
 Shri  P.V.  Narasimha  Rao  had  brought  for-
 ward  this  Bill  to  Parliament  and  got  it  passed
 in  Parliament.  |  think,  this  is  the  second
 independence  for  the  villagers,  since  the
 establishment  of  Panchayati  Raj  system  will
 bring  democracy  at  the  grassroot  level.  |
 want  to  thank  all  the  Opposition  Parties  also
 who  have  supported  this  Bill  now.  /[/Interrup-
 tions]

 16.00  hrs.

 |  am  taking  about  those  Opposition
 people  during  that  period  who  have  not
 cooperated  with  Shri  Rajiv  Gandhi.  Now  |!
 thank  the  Opposition  people  who  have  co-
 operated  and  |  feel  this  is  one  of  the  Bills  that
 is  warth  voting.  |  need  not  vote  again  any
 other  Bill  because  it  gives  real  democratic
 System  to  the  people  at  village  level.  /inter-
 ruptions]

 As  regards  panchayati  raj  Bill,  there  is
 a  provision  for  aconducting  elections  for
 6४611 1५४6  years.  There  is  a  provision  for  33
 per  cent  reservation  for  women.  This  has
 given  lot  of  importance  to  50  per  cent  of  the
 population  who  are  neglected  all  this  time.

 Now |  willcome  to  my  State.  Inthe  State
 of  Andhra  Pradesh,  there  ७  ०  steady  progress
 in  all  fields  under  the  leadership  of  Chie
 Minisiter,  Shri  Vijaya  Bhaskara  Reddy.  He
 could  successfully  control  Naxalites  not  only
 by  using  Police  Force  but  also  by  imple-
 menting  the  soci  -.-conomic  programmes
 there.  itis  Shri  Bhashara  Reddy  who  has
 taken  the  historic  decision  of  imposing
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 prohibition  in  Andhra  Pradesh.  ।  feelitis  very
 important  for  every  State  also  to  impose
 prohibition  and  |  am  happy  to  imform  you
 that  prohibition  has  started  yielding  good
 results  in  favour  of  weaker  sections,  back-
 wardclasses  and  the  Scheculed  Castes  and
 the  Scheduled  Tribes.  This  prohibition
 programme  has  to  be  taken  care.

 Shri  Vijaya  Bhaskara  Reddy  has  an-
 nounced  33  per  cent  reservation  for  back-
 ward  classes  in  Panchayati  Raj  election  in
 Andhra  Pradesh.  He  also  started  a  separate
 Department  at  Secretariat  level  for  speedy
 implementation  of  the  programmes  and
 policies  of  the  Government  meant  for  BCs.
 [interruptions]

 While  speaking  from  Telugu  Desam
 the  other  day,  Dr,  Venkateswara  Rao  re-
 ferred  to  the  name  of  Prime  Minister  saying
 that  he  has  not  given  any  projects  to  Andhra
 Pradesh  and  that  the  Prime  Minister  has
 spent  Rs.  6  crores  for  his  six  trips  to  Andhra
 Pradesh.  |  want  to  tell  you  that  it  is  a  wrong
 statement.  After  he  has  become  Prime
 Minister,  Shri  Narasimha  Rao;  has  made
 six  trips  to  Nandyal  which  is  the  parliamen-
 tary  Constituency  of  the  hon.  Psinte
 Minister.  Shri  P.V.  Narasimha  Rao  is  basi-
 cally  a  Member  of  Parliament  from  Nandyal
 and  then  Prime  Minister.  That  is  the  reason
 why  he_is  making  visits  to  Nandyai.
 Whenever  he  make  visits  to  Nandyal,  it  is
 compulsory  for  Government  to  provide  se-
 curity.  Its  cost  is  Rs.  6  crores.  That  is
 unnecessarily  exposed  in  the  House,in  a
 different  way.

 ।  just  want  to  tell  you  about  how  many
 projects  have  been  cleared  at  the  instance
 and  initiative  of  the  Prime  Minister.  There

 are  anumber  of  projects  costing  thousands
 of  crores  which  fall  under  irrigation  sector,
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 power  sector,  communication  sector  and
 transport  and  education  sectors.

 Hyderabad  megacity  project  has  been
 cleared  worth  Rs.  913  crores  and  when  we
 come  to  transport.  Hyderabad  Light  Rail
 Transit  Project  is  worth  Rs.  717  crores.

 MR.  CHAIRMAN  (51  Nitish  Kumar):
 Kindly  conclude  your  speech  now.

 DR.  R.  MALLU:  When  we  come  to
 external  assistance,  shrimp  and  fish  Project
 for  Andhra  Pradesh  worth  Rs.  88  crores  has
 been  cleared.  For  Technical  Department.
 Rs.  80  crores  project  has  been  cleared.  For
 Kakinada  port,  Rs.  151  crores  project  has
 been  cleared.  Under  irrigation,  Rs.  669
 crores  worth  of  projects  were  cleared  at
 different  places.  A  number  of  other  irriga-
 tion  schemes  are  in  the  process  of  clear-
 ance.  [Interruptions]  ।

 MR.  CHAIRMAN  (Shri  Nitish  Kumar):
 Kindly  conclude  now.  You  have  taken  enough
 time.

 DR.  R.  MALLU:  My  Consituency  is
 Nagar  Kumool  parliamentary  constituency
 which  is  very  backward  and  remote  and
 which  is  infested  by  Naxalite  activities  and  all
 those  things.  Lot  of  people  are  migrating
 from  Nagar  Kurmool  to  various  districts  and
 States  for  want  of  livelihood.  They  are
 popularly  known  as  Palamur  labour  and
 they  are  known  as  hard  workers.  |  request
 the  Central  Goverment  to  sanction  a  pilot
 project  for  checking  the  migration  of  labour
 from  my  constituency.

 1  request  the  Prime  Minister  and  the
 Railway  Minister  to  sanction  a  new  railway
 line  from  Raichur  to  Macherla.  |  had  made.
 this  request  earlier  also.  |  except  atleast  the
 Railway  Minister  will  include  this  point  during
 his  reply  to  Railway  Budget.
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 The  Chief  Minister  of  Andhra  Pradesh
 is  taking  all  possible  steps  for  the  develop-
 ment  of  this  area  from  the  State  Govern-
 ment.  |  request  the  Prime  Minister to  take  up
 pilot  projects  for  the  development  of  horti-
 culture,  water  resources  etc.

 The  people  of  my  Censtituency  will  be
 looking  to  me  to  speak  about  their  problems
 in  Parliament.

 |  request  the  Central  Government  to
 sanction  one  railway  line  from  Raipur  to
 Macherla.

 Mollachintalapalli  or  Kalavakurti  lift  irri-
 gation  scheme  costing  about  Rs.  300.0  crores
 may  kindly  be

 taken  up  by  Central  Govern-
 ment.

 |  once  again  support  the  Motion  of
 Thanks  for  the  President's  Address  and
 conclude  my  speech.

 DR.  RAMESHCHAND  TOMAR  (Hapur):
 Mr.  Chairman,  Sir,  the  President's  Address
 delivered  on  21st  February  does  not  lead  to
 any  direction  and  also  it  is  contradictory  to
 the  prevailing  circumstances,  therefore  |
 rise  to  oppose  it.

 16.06  hrs.

 [PROF.  RITA  VERMA  in  the  Chair]

 The  Hon.  President  has  expressed  con-
 cem  over  Kashmir  problem  and  stated  that
 Kashmir  is  an  integral  part  of  our  country,  “
 is  correct.  *  But  the  people  of  the  country

 द्र  want  reply  to  some  of  the  questions.  They
 want  to  know  under  what  circumstances  the

 terrorists  who  infiltrated  into  the  ‘Hazrat  Bal

 Dargah’  were  ०  and  why.  action  was
 not  taken  against'‘them.  People  want  to

 know  that  since  Pakistan  is  encouraging
 terrorist  activities  in  Kashmir  and  spoiling

 the  image  of  our  country  in  the  world,  the
 Hon.  President  in  his  address  should  have
 assured  to  take  severe  action  against  them
 but  why  this  has  not  been  done?  That's  why
 people  of  the  country  are  disappointed.
 Lakhs  of  People  are  migrating  from
 Kashmir  and  leading  life  of  displaced  per-
 sons  sin  their  own  country.  How  long  will  it
 take  to  make  the  circumstances  favourable
 in  Kashmir  and  those  people  could  go  back
 to  their  homes.  ।  has  not  been  mentioned
 anywhere  in  the  President  Address.  By
 what  time  they  will  be  provided  security  ?
 Neither  any  of  the  Ministers  of  the  Govern-
 ment  nor  any  member  of  Parliament  of  the
 Congress  Party  has  visited  them  to  see  their
 plight  while  they  are  compelled  to  lead  a
 miserable  life.

 Mr.  Chairman,  Sir,  the  Kashmir  prob-
 lem  can  be  solved:  When  article  370  was
 enforced,  the  then  Prime  Minister,  Pandit
 Jawaharlal  Nehru  had  stated  that  this  article
 has  been  enforced  for  interim  period  and
 that  it  would  be  repealed  very  soon.  There-
 fore,  this  section  should  be  done  away  with
 at  the  earliest,  it  has  also  been  a  cause  to
 encourage  terrorist  activities  there.  Similar-
 ly  an  army  cantonment  should  be  set  up  in
 Bhadrawar  in  Doda  district.  Measures  tak-
 en  to  this  effect  would

 help
 in  solving  the

 Kashmir  problem.

 Nothing  has  been  stated  about  the
 Dunkel  Proposals  in  the  President's  Ad-
 dress,  this  has  8190.  been  the  cause  ०
 concem  and  terror  among  the  people.  Peo-
 ple  consider the  Dunkel  Proposals  as  docu-
 ments  to  enslave  the  country.  All  the  sac-
 tions,  organisations,  Parties  and  journalists
 in  the  country  have  opposed  these  propos-.
 als.  Our  party  propose to  hold  a  big  rally  in

 April  to  oppose  Dunkel  Proposals;  in  which
 lakhs  of  farmers  and  labourers  would  partic-
 ipate.  The  farmer  of  the  country  is  worried
 about  these  Proposals.  Agriculture  is:  the
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 major  occupation  and  the  back-bone  of  our
 economy.  70  percent  of  the  total  population
 depends  on  agriculture,  however,  agricul-
 ture  has  not  been  professionalised  so  far.
 The  farmer  caters  to  the  needs  of  the  coun-
 trymen  by  producing  food  grains  and  this
 fulfils  his  social  and  national  responsibilities.
 However,  restrictions  are  being  imposed  on
 agriculture  by  means  of  Dunkel  Proposals
 and  the  path  to  bondage  being  shown  to  the
 country  by  bringing  about  changes  in  the
 agriculture  by  the  developed  countries  in
 their  own  interests.  The  implementation  of
 these  Proposals  would  ruin  the  country.

 We  will  have  to  depend  on’  foreign
 countriess  for  fertilizers,  seeds  and  pesti-
 cides.  Traditiorlal  seeds  would  be  wiped
 out,  farmers  would  be  rendered  labourers.
 we  will  have  no  right  on  our  best  breed  of
 cattle  and  we  will  have  to  import  food  grains
 at  higher  cost  from  the  other  countries,  We
 sould  also  1056  our  right  on  trees  and  the
 support  price  of  agricultural  products  would
 be  fixed  by  the  foreign  countries.

 My  submission  is  that  if  Dunkel  propos-
 als  are  implemented,  fertilizers,  seeds  and
 pesticides  would  become  expensive  and  we
 would  get  less  support  price.  This  would
 have  an  adverse  effect  on  small  marginal

 agmners  and  crores  of  them  will  be  rendered

 किः  बक  Therefore  keeping  in  view  the
 interests  of  the  country,  the  Dunkel  Propos-
 als  should  be  rejected.  ॥  has  been  stated

 gn  the  President's  address  that  the  Govern-
 ment  is  fully  aware  of  the  arocities  being
 committed  on’  Scheduled  Castes  in  several
 parts  of  the  country  and  ensures  the  effec-
 tive  implementation  of  socio-economic  de-
 velopment  programmes  for  the  protection  of
 ‘Schedulgd  Castes  under  thé'law.  Various
 schemes  forthe  development of  Scheduleid
 Castes  are  formulated  but  they  do  not  get
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 social  justice.  The  incidents  of  atrocities  on
 Scheduled  CAstes  have  increased  instead
 of  decreasing.  The  total  number of  incidents
 that  took  place  with  Harijan  women  and
 other  Scheduleld-Castes  during  1990  was
 18575  and  that  during  1992  was  18925.
 Immediate  action  should  be  taken  to  check
 such  incidents  in  future.  Lakhs  of  cases  of
 torturing  Harijans  have  been  lying  pending
 incourts.  Special  courts  shouldbe  set  up  for
 the  immediate  disposal  of  those  cases.  Since
 Mulayam  Singh  Government  came  into  pow-
 er  in  Uttar  Pradesh,  the  incidents  of  rape
 with  Harijan  women  have  gone  up  and  in
 some  of  the  cases  even  the  MLA’s  of  the
 ruling  party  were  involved.  ॥  is  ०  matter  of
 uttar  shame.  Cruelty  was  committed  on  18
 years  old  Bhanumati  of  ‘Astarn  village’  of
 ‘Charkhari’  in  Hamirpur.  Similarly  a  woman
 namedd  ‘Shivpatia’  in  -  ‘Donakand’  was  tak-
 en  nude  in  the  area.  Such  incidents  are
 heart  rending.  Law  does  not  exist  at  all  in
 Uttar  Pradesh  and  the  cruelty  on  women  of
 Scheduled  Castes  is  increasing  day  by  day.
 There  is  no  district  which  has  been  free  of
 such  incidents.  The  central  Govemment
 should  take  measures  to  check  the
 occurence  of  such  incidents  or  dismiss  the
 Mulayam  Singh  Government.  The  police  in
 the  State  is  harassing  the  innocent  people,
 Harijans  and  people  of  other  castes  in
 Giridharpur  village  of  my  constituency  were
 harassed  and  put  behind  the  bars.  Such
 incidents  should  be  checkedbecause  allthis
 is  being  done  at  the  direction  of  the  Govern-
 ment.  The  bureaucrats  appointed  by  the
 Mulayam  Singh  Goverment  are  encourag-
 ing  cateism.  Efforts  are  being  made  to  hush
 up  such  incidents.  Industrial  units  have  a
 great  contribution  in  the  development  of  the
 country and  the  way  in  which  ShriManmohan
 Singh  are  imple-  menting  economic  poli-
 cies.  ॥  would  result  in  closure  of  industrial
 units in  the  country  and  increase  unemploy-
 ment:  The  Hon.  Prime  Minister  has  assured
 that  educated  unemployed  people  would
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 get  employment,  but  lakhs  of  people  will
 rather  be  rendered  unemployed.

 About  2  lakh  47  thousand  industrial
 units  have  become  sick  by  now.  456  of  them
 are  under  BIFR.  34,000  units  are  lying  sick
 only  in  Uttar  Pradesh.  ।  the  implementation
 of  present  economic  policy  continues,  the
 development  of  the  country  would  come  to
 a  standstill.  The  Government  should  rather
 formulate  a  policy  which  helps  in  reviving  the
 existing  sick  industries  like  Modi  Steel  etc.
 Thousands  of  labourers  have  been  ren-
 dered  jobless  in  Modi  Nagar.  The  Govem-
 ment  should  take  strict  action  against  the
 owners  to  revive  these  industries.

 Nothing  has  been  said  about  the
 problems  of  weavers  in  the  President's  Ad-
 dress.  Their  problem  is  very  serious.  Lakhs
 of  weavers  are  unemployed  these  days.
 Due  to  the  indifferent  attitude  of  the  Govern-
 ment  90  percent  of  the  Handlooms  are  lying
 closed.  Recently  in  the  month  of  February,
 All  India  Weavers’  Federation  heid  a  dem-
 onstration  Payment  of  the  goods  worth
 crores  of  rupees  purchased  about  six  months
 ago  has  not  been  made  so  far.  Goods
 prepared  by  them  have  been  lying  there  for
 the  last  four  months,  but  Government  had
 yet  not  purchased  them.  |  would  submit  to
 the  Government  that  the  prices  of  jute  and
 yam  that  have  gone  up,  should  be  reduced
 and  dues  worth  crores  of  rupees  be  paid  to
 ‘UPICA’  and  Handloom  Corporation  should
 be  directed  to  be  paid  Provision  should  be

 made  to  raise  a  market  where  they  can
 easily  sell  their  goods.

 SHRI  SHARAD  YADAV  (Madhepura):
 Madam  Chariman,  the.  Address  by  the
 hon’ble  President  is  a  traditional  and  effec-
 tive  one.  This  Address  mentions  our  intemal

 challenges,  unity  and  integrity of ourcountry
 andour  piace  in  the  Word  market.  As.usual,

 everything  was  touched  upon  inthe  Address

 irrespective  of  the  fact  whether  there  is  any
 outcome  or  not.  Today  every  nation  should

 have  ०  clear  mind  considering the  challeng-
 es  being  faced  by  the  couontry,  world  and
 even  a  common  man.  Policies  should  be

 formulated  for  the  present  and  long-term
 basis.  |  listened  intently  to  the  whole  Ad-
 dress  of  the  President  on  the  day  it  was
 being  read.  |  wanted  to  see  whether  the
 Address  touches  upon  ail  the  crisis  and
 chiallenges  faced  by  the  people  of  India  not
 only  before  Independence  even  after  Inde-
 pendence,  and  also  whether  it  strives  to
 initiate  a  debate  on  these  points  or  not?
 Whether  the  contents  of  the  Address  and
 the  practical  scenario  constitute  a  concrete
 debate?  Aconcrete debate  takes  place  only
 in  this  House.  What  impact  this  Govem-
 ment  is  going  to  have  on  the  masses?
 Mahatma  Gandhi  used  to  say  that  all  the
 future  Govemment  formed  after  Indepen-
 dence  be  it  in  Delhi,  Lucknow,  Patna,  etc.
 would  claim  to  have  done  away  with  poverty
 andall  the  problems  of  farmers  and  labourers
 and  initiating equality  and  socialism.  But  he
 fixed  one  yardstick  to  measure  the  inten-
 tions  of  the  future  Govemments  and  that
 yardstick  was  Indian  labourer.  At  the  time
 of  Independence  their  population  was  37
 percent.  ॥  you  donot  find  any  improvement
 in  his  standard  of  living  that  would  mean,  the
 Goverment  sitting  in  Dethi,  Bhopal  or
 Lucknow was  lying.  And  if  that  be  the  case,
 then,  one  should  vow  to  initiate  an  agitation
 against  the  Govemment.  And  this  is  what it
 looks  now.

 Madam  Chairman,  |wouldiike  to  broadly
 raise  certain  issues.  India  above  constitutes
 43  percent  of  the  total  world  of
 literates.  And  41%  of  the  unemployed of  the
 world.  India  aleo  taps  the  list  so  far  as  the
 ‘number  of  blind  children  and  the  number  of
 people  living  below  poverty  line  or  those
 people  who  get  only  one  square  meal  or
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 meal,  is  concemed.  India  constitutes  27%
 of  such  peopte  in  the  World.  Similarly,  the
 number  of  handicapped,  leprosy-afflicted
 children  in  53%  of  the  total  number  in  the
 world.  The  Address  of  the  President  reflects
 the  policies  of  the  Government  but  the  con-
 ditions  of  our  country  is  clear  from  what  |
 have  said.  tndia  seems  to  have  acquired
 aright  to  beg.  You  can  goto  any  part  of  the
 world  to  take  alms.  Though  you  do  not  want
 to  take  aims,  yet,  our  conditions  forces  us  to
 do  so  and  this  Government  is  responsible
 for  this  condition  of  our  country.  You  have
 retrenhed  2  lakh  people  working  in  various
 industries.  The  fertilizer  factories  are  being
 locked out  and  paper  mills  are  being  closed
 down;  agro-based  industries  are  on  the
 verge  of  closure.  After  the  forthcoming
 budget,  you  will  find  that  all  the  factories
 have  locked-out.  You  have  charged  NTC  of

 Rs.  one  crore  and  there  are  one  lakh  thirty
 seven  thousand  labourers  in  it.  You  have
 introduced  tax  on  agro-based  Industries
 and  on  pesticides.  You  have  imposed  10
 percent  Excise-duty  on  paper  manufac-

 You  have  levied  10n  percent  duty  on  those

 goods,  boxes  etc.  also  which  are  made  from
 these  products.  You  have  given  cent  per-
 cent  relaxation  to  foreign  companies.  Such
 hunger,  poverty  and  unemployment  make
 us  hang  our  beads  in  shame  before  the
 world.

 ।  would  also  like  to  say  something about
 the  adhoc  arrangements  made by  you  in
 respect  of  poverty.  How  many  villages  do
 you  propose  to  link  with  telephone  ?  To

 improve  the  conditions in  our  country,  you
 should  make  arrangements to  provide  wa-
 ter  to  those  70%  farmers  of  our  populations
 who  depend on  agriculture.  They are  nei-
 ther  in  need  of  roads  nor  electricty.  Their

 main  requiriement is  water.  Our  poets  have
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 made  clouds  and  season  the  objects  of  most
 of  their  peems.  What  resolution  has  been
 made  in  your  Addresses  to  augment  the
 number  of  irrigated  areas  in  ourcountry?  No
 mention  has  been  mamde  in  the  address
 about  the  unemployment,  poverty  and  hun-
 ger  prevailing  in  the  country.  There  are
 around  45  judges  in  Supreme  Court  i.e.
 there  are  only  three  judges  for  the  43  per-
 cent  of  population  of  India.  Whethher  he  is
 aware  about  the  number  of  judges  in  High
 Court,  the  number  of  people  in  service,  and
 the  total  population  of  people  belonging  to
 backward  classes  before  the  impiementa-
 tion  of  Mandala  Commission?  What  have
 you  proposed  for  the  other  52  percent  of
 India’s  population?  You  have  constituted  a
 Development  Booard  for  backward  classes.
 You  are  giving  an  amount  of  Rs.  80  croroes
 to  it  and  it  has  also  been  increased  to  some
 extent.  You  have  not  suggested  anything  or
 made  any  resolution  for  the  removal  of
 poverty,  hunger  etc.

 The  second  big  problem  within  India  is
 removal  of  casteism.

 AN  HONOURABLE  MEMBER:  The
 hon’ble  Minister  is  sleeping.

 SHRI  SHARAD  YADAV:  When  the
 whole  Government  is  sleeping.  it  is  no

 wonder  if  he  is  also  sleeping.  Let  him
 sleep....  [interruptions]...Hon’ble  Minister,
 people  are  saying  that  you  are  sleeping.  |
 am  saying  that  you  should  not  be  roused
 from  your  slumber.  He  is  ifstening  to  every-
 thing  even  while  asleep.

 tis  8  great  problem  that  casteism  is  on
 anincrease.  This  casteism was  not  created
 by  people  who  were  selected  to  this  House.
 Nobody  can  hazard  a  guess  as  to  since
 when  this  problem  is  there.  Somebody
 dates  it  back  to  two  thousand  years  while
 somebody  else  dates  it  back  to  three  thou-



 609  Re.  Motion  of  Thanks  on  PHALGUNA  16,  1915  (SAKA)  the  President's  Address  610

 sand  years.  |  would  like  to  tell  the  people
 present  in  the  House  that  casteism  is  a
 reality,  |  am  not  against  it.  |  only  want  to  say
 that  it  is  a  hypocriticial  attitude  on  the  part  of
 the  Governmentto  not  to  accept  cateism  as
 a  reality  and  that  there  should  be  a  judicial
 system  for  it.  Today  poor  people  are  getting
 enlightened.  You  claim  to  have  constituted
 Mandal  Commission.  We  welcome  it  but
 you  do  not.  |  do  not  want  to  go  into  this
 debate.  We  implementd  27  perpcent  reser-
 vation  recommended  by  Mandal  Commis-
 sion.  We  are  bound  by  the  reservation
 provided  in  the  Constitution.  We  cannot
 oveonook  it.  Casteism  is  surviving  in  de-
 mocracy  and  it  can  not  be  done  away  with  in
 a  democratic  set  up  only.  Casteism  is  a
 malady.  The  President's  Address  does  not
 mention  any  policies  for  cateism.  Casteism
 has  been  responsible  for  our  present  de-
 plorable  conditions,  our  years  of  slavery  and
 defeat  in  battles  with  China  etc.  A  discus-
 sion  on  Indian's  hunger  and  poverty  willonly
 point  towards  casteism  as  the  main  factor.

 Casteism  means  only  one  thing  a
 person  who  only  does  lip-service  is  consid-
 ered  belonging  to  high  class  and  a  person
 who  is  dedicated  to  work  all  his  life  will  be
 calleida  harijan.  If  we're  tochange  this.  This
 we  will  have  to  formulate  a  new  casteism-

 policy.  For  how  long  can  this  reservation
 hold  waters?  When  everybody  in  the  coun-

 tryis  in  favour  of  eliminating  it,  then,  a  policy
 must  be  formulated  to  eliminate  it.  The  10

 percent  population  of  India  is  sitting  on
 riches  of  90  percent  population.

 Madam  Chairman,  you  are  sitting  be-

 fore  a  mike  which  was  invented  by  some-

 body  and  ther  spectacles  you  are  wearing,
 or  this  electericity  or  the  camera  which  is

 taking  our  pictures  and  showing  on  T.V.

 were  all  invented  by  other  talents.  We  have

 read  in  story  books  that  a  person  had  given
 a  live  running  commentary  to  Dhritrashtra

 on  the  Kurushetra  war.  We  did  not  do  any
 inventions  in  numericals.

 Madam  Chairman,  |  donotknow  wheth-
 er  this  Parliament  will  ever  hold  debate  or
 not,  but  |  assure  you,  that  if  and  when  Janata
 Dalcomes  across  a  way  to  endcasteism,  we
 would  follow  if  on  our  own.  Then  our  country
 will  oveorcome  destruction  and  in  human
 practices.  Today  we  have  to  cut  a  sorry
 figure  when  poverty  and  hunger  are  dis-
 cussed  because  we  are  a  very  poor
 country  but  the  Government  is  satisfied  that
 they  can  raisie  their  standard  of  living  by
 giving  Rs.  80  crores.  The  reservation  policy
 hahs  not  been  madme  comprehensiive.  The
 Constitution  has  given  you  a  right.  You  are
 only  supposed  to  issus  a  notification  identi-
 fying  various  castes.  But  no  mention  has
 been  made  at  ail  in  this  regard  in  the
 President's  Address.  Nobody  is  in  favour  of
 27  percent  reservation.  According  to  your
 policy  2  lakh  workers,  which  constituted  22
 percent  and  not  27  percent  were  dismissed.
 Lakhs  of  peopel  rendered  homeless  and
 you  have  taken  several  other  actions  which
 brought  them  suffering.  Nobody  knows  how
 many  industries  are  going  to  bacome  victim
 of  this  consumerism.  Crores  of  poor  people
 will  losoe  the  means  of  their  lifelihood.  No-
 body  knows  how  many  private  industries  will
 come  into  being  and  to  what  extent  reserva-
 tion  policy  will  be  implemented  in  them.

 In  India,  somewhere  the  reservation
 was  provided  70  per  cent  and  some  where
 60  per  cent.  This  achievement  which  could
 be  gained  after  the  struggle  of  52  years  has
 been  undone  by  this  Government.  The  de-
 cision  of  reservation  is  in  Govemment's
 hand,  The  decision  made  by  it  will  become
 the  part  of  the  constitution.  The  Supreme
 Court  cannot  interfere  with  it.  The  Govern-
 ment  did  not  give  their  genuine  rihgts  to
 them  for  27  years.  This  has  not  been  men-
 tioned  in  the  Address  aiso.
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 The  people  who  lost  their  life  in  the
 second  World  War  sacrificed  themselves
 for  the  cause  of  freedom.  But  its  6  fold
 people  have  died  in  intemal  clashes  in  our
 country.

 The  Ayodhya  incident  has  been
 referred  toin  the  Address.  Itis  right  thatif  the
 country  is  mentily  sick  people  will  be  क-
 dulged  in  caste  war.  The  people  of  India
 have  passed  through  the  era  of  thousands
 ot  years  of  slavery.  Therefore,  such  a  mal-
 ady  is  natural.  But  |  would  like  to  know
 whether  the  Government  of  free  India  pro-
 poses to  be  determined  for  removeing  this
 evil  or  not.  The  elections  recently  held  in
 fove  State  have  decided  the  fate  of  our
 party.  Many  of  our  candidates  have  lost  the
 elections  and  someothers  have  won  it.  Some
 people  say  that  the  Janata  Dal  also  has  tost
 elections.  We  accept  it.  But  it  is  the  country
 that  has  won.

 7

 The  people  of  the  country  have  given  a
 golden  opportunity  to  the  Government.  ।  is
 not  the  problem  of  casteism  only.  So  many
 issues  give  the  shape  of  problems.  The
 government  has  refrrea  it  to  the  Supreme
 Gourt  to  seek  its  advice  why  dose  the  Gov-
 emment  not  refer  it  resolutely  to  the  Article
 138?  Irrespective  of  the  fact  whether we  are
 in  Govemment  or  not,  we  will  implement  the
 verdict  of  the  court  strictly.  But  seeking
 advice  from  Supreme  Court  will  put  the
 Government  into  trouble.  When  appears  in
 newspapers,  tension  will  be  created  in  soci-
 ety.  |  woutd  like  to  state  that  issue  is  above
 politics  and  the  Government  should  not
 indulge  in  political  interference  with  the  is-
 sues  which  are  above  politics.

 The  issue  of:  victory and  dianity  of  two
 communities was  at  stake  in  the  Babri  Masjid
 issue.  The  Government fet  the  people  settle
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 this  issue.  Even  after  such  ०  grave  situation,
 the  people  of  five  state  strengthened  your
 hands.  They  give  you  an  opportunity  but  the
 Govemment  does  not  want  to  utilise  it  prop-
 erly.

 The  major  part  of  the  Address  contains
 the  reference  to  the  foreign  policy.  |  would
 like  to  speak  on  Dunkel  issue  and  new
 aconomic  policies  during  the  discussion  on
 the  Dunkel  proposal.

 Time  is  short  and  the  Chairman  has
 rung  the  bell  twice.  |,  therefore,  would  not
 like  to  speak  for  a  long  time.  ।  |  am  given
 some  more  time,  |  would  point  out  the
 achievement  of  the  Govemment.  Neverbefor
 was  such  a  large  scale  distortion  of  policy  on
 Delhi-Level.  The  Anti-DEfection  Law  was
 introduced.  Everybody  knows  as  to  how  it
 was  maipulated  and  floor-crossing  was  न-
 stigated.  The  Governmentis  taking  life  easy.
 [interruptions]  There  ७  shortage  of  time.
 Therefore,  |  conculde.  By  the  details  of  the
 foreign  tours  made  by  the  Govemment  are
 covered  in  6  or  pages.  The  details  relate  to
 countries  toured  its  proposed  foreign  policy
 and  places  where  meals  were  taken  cold
 drinks  like  coca-cola,  pepsi  cola
 taken.....[Interruptions]  |  do  feel  here  that
 some  persons  visits  here  as  guests  and  they
 drink.  But  it  is  said  that  stating  so  is  prohib-
 ited  /interruptions]\  did  never  goon  atoreign
 tour.  Even  थ  |  90.  icannot  raise  my  head.  We
 cannot  raise  our  head  to  the  policies  of  the
 Govemment.  On  account  of  poverty,
 unempolyment  and  communatism.  Ourhead
 is  bowed  down  out  of  humiliation.  Today  the
 Kashmir  issue  is  know  to  all.  Just  now  Sh.
 Tomar  was  referring  to  the  killing  of  the
 harijans.  Harijans  have  been  murdered  in

 this  country  forthousands  of  years.  One  and
 a  half  lakh  harijans  are  murdered  and  three
 and  ahalftakh  harijan  women  are  raped.
 Follow  up  action  is  not  taken  even  if  the  FIR

 is  registered  in  Police  Station.  ttneed  nottoo



 613  Re.  Motion  of  Thanks  on  PHALGUNA  16,  1915  (SAKA)  the  President's  Address  614

 much  discussion.  We  also  have  committed
 some  mistakes  on  the  Kashmirissue.  Itwas
 a  mistake  to  send  Shri  Jagmohan  there.  But
 we  ruled  for  nearly  two  years  only.  But  this
 Goverment  went  on  committing  mistakes
 one  after  another  in  its  rule  of  so  many
 years.  Today,  America  is  threatening  the
 Government  on  Kashmir  and  Punjab  issue.
 It  finds  that  the  Goverment  has  weakend  the
 country,  Therefore,  it  is  threatening  it.  We
 are  weak  today  because  of  this  fact  also  that
 Russia  had  provided  us  protection  umbrella
 eariler.

 On  the  one  hand  we  want  to  implement
 the  Mandal  Commission  recommendations.
 on  the  other  hand,  you  provoke  the  people
 to  indulge  in  self  immolation.  The  reserva-
 tiorPwill  be  énforced  sooner  or  later.  The
 poor  and  the  backward  class  of  people
 should  be  provided  special  reservation.

 We  had  protected  Kashmir  when  there
 was  the  erstwhile  Soviet  Union.  Our  col-
 league  says  that  our  policy  of  non-align-
 ment  was  very  great.

 With  the  presence  of  erstwhile  Soviets
 Union  the  country  could  provide  defensive

 arrangements  in  Kashmir.  But  now  this
 world  has  become  global.  Now  America  is
 the  single  Super  power.  America  browbeat
 us  three  times  but  we  hide  our  face  with
 shame.  Madam  Chairperson,  even  ०  strong
 and  robust  wrestler  cannot  stop  a  dissent

 engine.  Virtually,  we  do  not  have  sufficient

 power  to  look  daggers  at  other  country.
 Therefore,  the  Government  frist  make  the

 country  strong  enough.  Today  we  dare  not

 speak  on  Kashmir.
 ।

 Today  America  does  not  speak  against
 China.  It  is  well  aware  of  the  fact  and  we

 have  once  tested  it.  The  army  fled,  the

 General  ran  away  Our  ho  «.Prime  Minister

 expressed  with  anguish  that  itwas  a
 betray:

 al.  Lata  Manageshkar  was  08060  and  it  was
 recited  ‘Ae  mere  Watan  ke  logon,  tum  ankh
 main  bhar  lo  pani,’  we  recieved  a  severe  set
 back  in  battle  we  shoudetweep.  It’should  be
 noted  that  it  is  the  weak  nation  that.  wails
 over  defeat  ot  after  being  harassed.  But  a
 valiant  nation  grows  angry  and  fights  against
 that  nation.  But  we  are  not  in  the  latter's
 position.  Due  to  the  poverty,  unemploy-
 ment,  oppression  on  women  of  the  country
 and  mal-  treatment  meted  out  to  the  poor
 have  made  the  country  hollow  from  within.  It
 must  be  noted,  unless  the  country  ७  inter-
 nally  strong,  it  can  never  throw  down  the
 gauntlet  to  America.

 But  today  China  is  throwing  down  the
 gauntlet.  We  may  have  ideological  differ-
 ence  with  ji.  But  America  cannot  browbeat
 China.  If  the  Government  of  America  inter-
 fere  with  the  internal  issues  of  China.  the
 Government  of  Chaina  won't  wait  for  three
 or  four  months  for  taking  action.  It  will  give
 befitting  reply  then  and  there.  But  our  Gov-
 ernment  takes  three  months  to  do  so.  Our
 hon.  Maratha  Minister  of  Home  Affairs  is
 present  here.....

 MADAM  CHAIRMAN  :  Hon.  Member,
 you  have  spoken  for  28  minutes  please  give
 opportunity  to  othersalso  to  speak.

 SHRI  SHARAD  YADAV :  |  folloW  you.
 My  submission  is  only  this  much  that

 SHRI  NITISH  KUMAR:  Are  you  per-
 turbed  in  hearing  onlyਂ  Does  hearing  truth
 see  so  harsh?  (interruptions)

 SHRI  MAN!  SHANKAR  AIYAR
 (Mayilasuturai):  Mr.  Nitish  Kumar,  we  are
 not  perturbed  at  ail.  “  is  really  surprising  as
 to  how  you  chose  a  person  like  him  your
 leader  where  as  a  \emperate  person  like
 Shri  George  Femandes  is  there.
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 MADAM  CHAIRMAN:  Please,  take  the
 dignity  of  the  House  into  your  notice.

 SHRI  NITISH  KUMAR  :  Even  if  Shri
 George  Femandes  rose  on  his  leg.  You
 would  have  interrupted  the  most  of  all.  You
 are  in  the  grip  of  your  habits.

 SH.  SHARAD  YADAV:  Madam  Chair-
 man,  Shri  Mani  Shankar  Aiyar  has  rightly
 stated  that  Shri  George  Femandes  is  very
 balanced  person.  He  is  more  balanced  than
 |  व.  ।  was  bom  in  very  small  village.  Had  ।
 been  bom  in  an  Urban  area  and  had  |  been
 the  sons  of  father  as  you  had  |  could  have
 thousand  times  more  balanced  and  temper-
 ate.  What  you  have  stated  is  right.

 |  was  submitting  to  the  Government
 only  this  much  that  it  is  not  retaliating  with
 the  required  promptness  and  alarcrity  an
 Kashmir  issue  with  the  spirit  of  national
 integrity.  The  Goverment  cannot  do  so
 only  because  it  is  weak  from  within.  The
 Govemmentis  ruling  the  country  by  seeking
 foreign  loans  and  it  is  bounds  to  have  open
 market  in  India.  Only  because  tt  wants  to
 tule  the  country  on  the  economy  of  foreign
 loans.

 Unless  this  country  becomes  internally
 strong,  its  foreign  policy  cannot  become
 concrete.

 1  want  to  submit  only  this  much  that
 nowhere  in  the  Address  the  Government
 has  will  power  to  meet  the  challenges  of  the
 problems  of  poverty,  uncmployment  and
 national  integrity  of  the  country.  The  will
 power  of  the  Government  is  so  weak,  inef-
 ficient  that  1  nave  nu  way  out  other  thar?
 opposing  the  motion  and  waming  the
 goverment  thereof.

 With  these  words  !  express  my  thaanks
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 and  conclude.  |  hope  that  good  sense  will
 prevail  in  the  Government.

 MADAM  CHAIRMAN  :  Shri  Haradhan
 Roy.

 1  would  like  to  request  all  the  hon.
 members  to  be  mindful  of  time  because  so
 many  hon.  members  are  to  speak  here.

 [English]

 *SHRI  HARADHAN  ROY  (Asansol)  :
 Mandam  Chairperson,  |  have  stood  up  to
 oppse  the  President's  Address.  ॥  is  a  well
 know  fact  that  the  Address  read  by  the
 President  reflects  the  various  policies  pur-
 sued  by  the  Government  and  the  President
 is  made  to  read  the  Address.  We  also  know
 that  the  Address  does  not.of  course  reflect
 the  presonail  views  of  the  President.

 It  is  needless  to  say  that  the  people  of
 our  country  have  realised  that  this  Address
 is  nothing  but  untruth,  full  of  cliches  and
 jargons.  There  is  not  a  single  truth  a  out  the
 big  ciaims  made  by  the  Govt.

 So,  it  is  my  request  Madam  that  it  is
 improper  to  associaate  our  Hon.  President
 with  the  Address  which  out  lines  the  political
 Policies  of  the  ruling  party.  Why  do  not  they
 make  their  own  submission  themselves  di-
 rectly  in  the  House.  So,  instead  of  associat-
 ing  the  President  with  all  these  untrue  state-
 ments,  they  shouid  themselves  face  the
 House  and  submit  their  policies.  The
 policies  out  in  the  Address  are  liberal  poli-
 cies  because  overnight  they  have  become
 liberal.  The  economic  policy,  Export-import
 policy,  Industrial  policy  and  various  other
 prominent  policies  found  in  the  world  are
 based  on  fiberal  policy  or  as  they  say
 liberalisation.  But,  what  is  the  outcome  of
 liberalisation? We  mustcontempliate  aabout

 *
 Translation  of  the  spech  orginally  delivered  in  Bengali
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 the  result  of  liberalisation.  We  must  intro-
 spect  where  we  are  landing  by  following  me policy  of  liberalisation.

 It  is  claimed  in  the  Address  that  there  is
 steady  progress  on  ail  fronts  as  evident  from
 the  improved  law  and  order  situation,  a
 -ecord  foodgrains  production  and  so  on  anc
 forth.  Well  if  by  steady  progress  it  is  meant
 the  progress  of  the  country.  |  have  nothing
 to  say.

 ॥  we  look  at  industrial  sector,  we  find
 that  lakhs  of  industries  whether  public  sec-
 tor  or  private  or joint  sector,  are  being  closed
 everyday.  They  are  become  either  sick  or
 are  facing  closure.

 According  to  my  estimate  that  more
 than  four  and  a  halflakh  industries  are  either
 getting  sick  facing  elosur.  This  is  also  a  fact
 that  thousand  crores  invested  capital  have
 been  wasted  of  course.  If  it  is  fe.  .॥  that  the
 more  the  industries  become  sick  or  the  more
 they  face  closure.  ।  is  all  the  more  steady
 progress  for  country  then  this  govt.  de-
 serves  credit.

 It  is  indeed  their  achievement  that  they
 have  been  able  to  destroy  the  expansion  of

 any  growth  of  the  industries  thereby  damag-
 ing  the  progress  of  the  country.  Their

 policies  are  successful  in  this  regard.

 After  going  through  the  President's
 Address  and  Budgetory  proposals  presents
 a  few  days  back,  |  feel  that  one  uay  we  will
 find  that  India  has  been  tured  into  another

 Hongkong  or  Singapore.  They  do  not  have

 their  own  industries  yet  one  can  get  anything
 one  likes  fron  there.  In  the  same  way,  India

 will  be  turned  into  a  dumping  ground  of  the

 multi-nationals  because  they  can  dump  the

 country  with  their  surplus  commodities.  We

 will  not  have  our  indigenous  industries.  Our

 country  will  be  an  ideal  place  to  plunder  well

 they  are  successful  in  this  regard.  They
 have  destroyed  our  industrial  sector  in  all
 front.

 What  do  do  find  in  the  Budget?  It  is
 really  amazing  that  not  a  single  paisa  has
 been  allocated  fo  न  constituency.  There  is
 no  separate  allocation  for  industries  like
 MANC,  Cycle  Corporation,  Burn  Standard,
 Bharat  Bhari  Udyog  Nigam  and  other
 various  industries.  So,  measures  have
 been  taken  very  rubtly  so  that  these
 industries  automatically  face  closure.
 |  do  not  know  whether  demand  for  either
 cycle  or  steel  has  gone  down  in  our  country.
 !am_  happy  that  our  hon.  Minister  for  Steel
 Santosh  Babuis  present  here.  |  would  like  to
 ask  him  a  single  question  that  you  had  the
 Agreement  in  the  year  1989  of  All  functional
 Trade  Union,  the  SAIL  and  ISCO.  Did  your
 officers  or  your  Ministry  shown  about  the
 fund  alloca-tion  for  the  purpose  in  their
 dreams?  Did  they  ever  mentions  the  con-
 cerned  depatment  trom  where  the  money
 would  be  received?  From  which  quarter  are
 you  being  pressurized  to  hand  over  IISCO  to
 private  sector?  Do  not  you  relize  that  you  are
 going  to  sacrifice  your  self-esteemd  seif-
 reliance  by  this  nove?  You  are  also  threat-
 ening  to  colse  steel  industries.  Is  it  justified
 or  proper?  Does  it  reflect  the  progress  of  the
 country?

 ा

 What  will  be  the  fate  of  thousands  of
 workers  working  in  these  concerns?  The
 country  is  full  of  unemployed  persons?  70%
 of  the  population  in  the  country  is  below
 poverty  line.  Lakhs  of  people  are  are  home-
 less,  shelterless  unempolyed  food  and  lodg-
 ing.  A  vast  number  of  people  cannot  even
 afford  to  have  meal  even  twice  a  day.  If  you
 go  by  number  then,  India  can  boast  of  the
 maximum  number  of  illiterates,  homeless
 poverty  stricken  blind  people.  And  if  the
 comparison  is  between  number  then  those
 who  have  written  your  Address  can  definite-



 619  Re.  Motion  of  Thanks  on

 [Sh.  Haradhan  Roy]

 iy  boast  of  tne  steady  progress  of  tie
 country.

 You  are  boasting  for  progress  Of  the
 country.  Right,  you  are.  Does  this  Govt.
 possess  any  morality.  They  do  not  have  any
 concern  for  spiralling  pnces  of  essential
 commodities?  in  my  left  is  the  ruling  party
 and  im  my  right  is  the  oppositions,  the  BUP.
 1  feel  these  people  do  not  have  to  buy
 anything  from  the  market.  They  get  every-
 thing  right  from  clothes  to  essential  com-
 modities  free  of  cost.  Had  they  bought
 anything  from  the  market.  they  would  have
 realized  the  actual  postions.  Since  they  are
 getting  everthing  free  of  cost.  they  are  boast-
 ing  of  steady  progress  in  ail  front.  itis  indeed
 a  strage  kind  of  affair.  The  industries  are
 being  closed.  Our  boys  are  demanding  nght
 to  work,  right  to  education.  You  cannot
 provide  drinking  water  even.  So,  they  are
 demanding  night  to  drinking  water.  The  work-
 ers  are  demanding  i——|  save  public  sec-
 tor,  save  industry.  We  have  to  protect  the
 industry.

 We  cannot  sacrifice  tne  selfreliance  of
 our  country.  What  are  you  doing?  After
 sacrificing  the  seff-  reliance  of  the  country.
 you  are  selling  it  away,  mortgaging  the
 country  to  USA.  You  are  depending  on  the
 foreign  countries.  Listening  to  the  dictates  of
 \.M.F.  and  World  Bank.  You  prepare  every-
 thing  by  their  directions.

 What  will  be  the  future  of  our  boys?
 Where  will  they  go?  What  will  be  their  fate?

 36  colenes  have  been  ciosed  in  my  constit-

 uency.  Main  have  been  closed.  The  safety
 Act  passed  by  you  ७  never  followed.  We
 have  old  mines  in  Bihar,  West  Bengal  and
 Madhya  Pradesh.  Nowhere  this  Safety  Act
 is  followed.  As  a  result,  iarge  number  of
 workers  are  kiled  daily  due  tc  accidents
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 You  know  what  happened  in  Kenda.  There
 another  accident  in  Kuardin  in  my  constitu-
 ency.  7  people  have  been  killed  in  Madhya
 Pradesh  in  Sedola  area  due  to  mine  acci-
 dent.  There  are  subsidence  daily.  In  a
 village  Aldih  in  my  constituency  one  Madiasa.,
 school  and  houses  ot  about  25  to  30  families
 have  been  badly  affected.  These  families
 must  shift  somewhere.  Abour  67  moujas
 not  67  villages  but  moujas  comprising  of
 more  than  100  villages  and  all  towns  several
 lakhs  inhabitans  have  been  declared  unsafe
 for  habitation.  They  have  been  asked  to
 shifts  to  some  other  place.  But  where  will
 they  go?  The  miners  have  been  extracting
 coal  for  the  oweners  cil.  The  owners  are
 earning  the  profit  by  selling  the  coai.  But,
 they  cannot  provide  the  affected  people
 rehabitation  or  even  economic  rehabilitation
 has  been  ignored.  The  Govt.  has  been
 failing  in  its  oral  responsility  by  not  providing
 alternative  shelter  or  mometary  assistance
 to  the  people.  They  have  been  asked  tothe
 affected  vacated  place  There  has  been  gas
 leak  from  the  cracks  of  pit  No.3  in  the  Kenda
 village.  You  are  already  aware  of  the  acci-
 dent  in  Kenda.  Now  about  30  to  35  families
 have  been  asked  to  vact  the  place  due  to
 gas  leakage.

 We  have  attained  freedom  in  1947.  The
 country  was  partictioned  into  two  dominion
 Hindustan  and  Pakistan.  The  problem  of
 refugees  has  not  been  settled  even  after  so
 many  years.  The  people  even  now  are
 leading  the  life  of  animals  without  any  shel-
 ter.

 You  are  turning  takhs  of  peopie  in  to
 refugees  in  the  name  of  extracting  coal.  |
 must  admit  that  this  is  also  your  grand
 achievement.  |  am  sorry  to  say  that  you  are
 devoid  of  any  morality  or  ideal.  Members
 have  been  elected  to  this  august  House  by
 signing  their  name  in  the  nomination  paper
 and  their  pledging  to  work  for  the  particular
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 party  they  belong  to.  They  are  suposed  to
 work  for  the  people  who  have  elected  them.
 But,  you  purchase  these  people  like  cattle’
 and  show  your  achevement.  You  have  in-
 deed  progressed  you  purchase  them  with
 your  money  power  and  make  them  high-
 profile  Ministers.  No  Minister  is  present
 here.  My  friend  Shri  Sharad  Yadav  said  that
 the  Minister  are  sleeping.  Are  they  sleeping
 because  of  shame  or  are  they  really  sleep-
 ing?  The  ruling  party  members  have  no  time
 tolisten  to  whatis  going  on  here.  They  donot
 have  spare  time  to  think  of  the  problems  of
 the  country.  Even  for  the  sake  of  courtesy,
 they  do  not  have  time  to  liseten.  They  have
 come  here  tosieep.  This  is  an  ideal  place  for
 sleep  and  they  have  come  to  sleep.

 17.00  hrs.

 Madam,  the  country  has  been  faced
 with  utmost  crisis.  Who  is  going  to  solve  or
 curb  the  crisis?  They  are  selling  the  country.
 Lakhs  of  people  had  gone  to  prison,  had
 been  hangedtill  death,  had  sacrified  their  life
 to  achieve  freedom  for  motherland.  They
 had  faced  the  bullet  of  the  British  and  be-
 come  martyrs.  |  do  not  know  how  many  of
 these  people  present  here  had  faced  that
 situation.  Most  of  them  are  born  with  a
 silverspoon  in  their  mouth.  There  is  no  job
 for  the  son  of  a  labourer,  farmer.  But  the  job
 is  ensured  for  the  son  of  a  Minister.  They  will
 become  either  MLA  or  MP.  if  they  do  not  get
 anything,  a  good  job  ७  ensured  for  them  in

 any  private  public  scetor.  They  get  license
 and  permit  at  their  disposal.

 But  what  willbe  the  lot  of  the  poor?  !am

 opposing  the  President's  Address  morally.  |

 am  not  opposing  it  just  tor  the  sake  of

 opposing.  If  the  people  of  our  country  have

 tosurvive,  they  must  jettisoned  their  policies
 and  form  a  new  Govt.,  the  Govt.  of  the

 masses  the  common  people.  The  Ruling

 party  have  policy  without  morality,  their  pol-
 icy  is  immoral.  They  have  team  policy  of  Aya
 Ram  and  Gaya  Ram.  ।  request  my  friends  to
 be  on  their  guard  beacuse  these  people
 have  money  power.  Behind  the  curtain  in-
 trigue  is  going  on  and  alreay  some  member
 have  been  fallen  prey  to  their  schemes.
 They  wantto  finish off  the  opposition  parties.
 ।  am  not  opposing  the  President's  Address
 just  for  the  sake  of  opposition.  Those  who
 cannot  save  industry,  workers  provide  land
 to  the  farmers  have  no  right  to  rule.  How  the
 farmers  will  get  fertilizers?  They  are  closing
 the  industries  and  are  going  to  import  fertil-
 izers  from  aboard.  As  it  is  there  is  shortage
 of  fertilizer  in  the  country.  The  farmers  have
 to  buy  fertilizers  trom  the  black  market  and
 it  will  make  their  life  all  the  more  miserable:
 We  need  power  for  irrigation.  If  we  can
 produce  everything  in  the  country  then  young
 the  unempolyed  will  get  job.

 So,  Madam,  that  is  why  |  am  pleading
 that  the  farmers  should  get  fertilizers,  irriga-
 tion  facilites  ,  land  so  that  we  can  produce
 the  foodgrains,  etc  for  the  country.  ।  we
 develop  agriculture  we  will  more  factories,
 young  persons  would  have  scope  for  job.
 The  unemployment  problem  can  be  solved
 then.  Ourcountry  can  prosper  in  all  fron.  ido
 not  want  tospeak  on  foreign  policy  because
 many  Hon.  Members  before  me  have  already
 discuss  that  point.

 But,  whatis  worrying  me  ७  that  they  are
 going  to  ruin  the  country by  their  wormg
 policy.  They  are  betraying  the  country.  if  we
 support  them,  it  means  we  are  supporting
 their  wrong  policy.  The  B.J.P.  although  the
 main  opposition,  supports  their  industrial
 and  economic  policy.  They  are  indeed  a
 marvellous  opposition.  There  is  secret  un-
 derstanding.  If  both  the  parties  agree,  what
 can  others  do?  They  are  cheaters.  Madam
 |  will  not  take  much  time.  The  people  of  my
 country  are  not  going  to  tolerate  their  cheat-
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 ing  anyone.  They  have  become  conscious.
 You  are  dividing  the  country  in  the  name  of
 caste  of  class,  religion  and  language.  You
 cannot  divide  the  country  in  this  way  by
 instigating  communal  riots.  The  people  will
 definitely  be  united  to  throw  you  out  from  the
 power.  |  have  immense  faith  in  our  people.
 1  know  that  they  will  find  out  a  way  to  protect
 themselves  and  the  country  from  your  evit
 design  so  ofter  opposing  the  President's
 Address  whole  heartedly.  |  conclude  my
 speech.

 SHRI  RAMASHRAY  PRASAD  SINGH
 (Jahanabad):  Mr.  Chairman,  Sir,  |! wouidlike
 to  submit  a  few  points  regarding  the  Motion
 of  thanks  to  President's  Address.  .....{inter-
 ruptions].  ।  would  like  to  repeat  the  points
 already  mentioned  by  other  members.  india
 is  an  agriculture  Oriented  country  and  agri-
 culture  is  the  back-bone  of  our  country.
 Agricultural  workers  are  involved  in  cultiva-
 tion  work  in  a  large  number.  Our  food  grain
 stock  are  ennched  due  to  them  and  green
 revolution  took  place.  But  |  would  like  to
 draw  the  attention  of  the  Govemmentto  this
 fact  why  the  Government  could  not  pay  a
 heed  to  their  problems?  At  the  time  of
 natural  calamities  the  life  of  agricultural
 workers  tums  miserable  one.  Whe.  they
 become  old  and  unable  to  work.  Life  be-
 comes  a  burden  to  them.  The  Goverment
 has  not  enacted  any  Central  Legislation
 sustenance  of  those  said  workers  who

 Cannot  make  both  ends  meet  in  any  way  and
 how  they  could  be  saved  from  natural  ca-
 lamities  and  to  provide  medical  facilities?

 This  matter  has  been  raised  several  times  in
 the  House  that  a  central  legislation  should
 be  enacted  for  their  probimes.  Pension  and

 old  age  benefits  are  provided  to  them  at  par
 with  those  engaged  in  industries  and  other
 places.  So  that  they  can  be  provided  suste-
 nance  and  protection.  ॥  is  a  big  anomaly.
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 The  Government  has  not  given  a  though  to
 the  great  work  being  done  by  these  people
 in  the  national  interest.  Today  the  Govern-
 ment  tells  with  pride  that  can  feed  the
 countryman  even  in  the  time  of  famine.  But
 the  real  credit  goes  to  these  farmers.  Not
 even  a  single  word  has  been  mentioned  in
 President's  Address.

 There  is  a  democratic  system  in  our
 country.  Elections  play  an  important  role  in
 ademocratic  system.  Through  elections  we
 reach  here  after  contesting  and  ventilate  the
 problems  of  our  country,  state  and  constit-
 uency  before  the  House.  But  now-a-days
 this  system  has  become  a  mockery.  Lakhs
 of  people  are  deprived  of  casting  their  vote
 today.  Many  people  have  not  seen  evena
 ballot  paper.  In  this  House  |  would  like  to
 thank  Shri  Seshan  for  taking  a  step  to
 strengthen  the  shaking  foundation  of  de-
 mocracy.  -  is  a  commendable  step.  There
 are  many  persons  who  claim  to  be  messiah
 of  the  poor  people.  |  understand  that  we
 discuss  maximum  about  conditions  of  poors
 and  the  Dalits.  But  we  oppose  the  matter  of
 issuing  Identity  Cards  to  voters.  Itis  amatter
 of  great  regret.  What  type  of  those  people
 are  who  hail  from  dalits  and  poor  class  7
 They  also  cherish  the  same  interest.  Every-
 body  knows  that  we  could  achieve  voting
 right  to  District  Council  only  after  a  greater
 struggle  when  the  country  was  ensiaved.
 Only  those  people  had  a  right  to  vote  who
 were  paying  house-tax  of  more  than  re.1.
 Only.  These  peopte.  who  were  elite  farmers
 and  Land  Lords  were  provided  voting  right.
 These  people  who  belong  to  said  class  do
 wish  even  today  that  the  voting  right  should
 remain  only  with  them.  Our  constitution
 provided  political  right  to  every  citizen.  But
 crores  of  people  have  been  unable  to  exer-
 cise  their  franchise  even  after  44  years  of
 independence.  Owing  to  it  criminlisation  ०
 politics  is  taking  place.  The  elections  of  Lok
 Sabha  and  Legislative  Assemblies  are  to  be
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 held.  Only  the  future  will  tell  whether  it  is  in
 the  right  direction  or  worng  direction.  We
 should  have  to  safeguard  the  democracy
 through  the  electoral  reforms  immediately.
 You  have  ruled  the  country  for  a  long  time.
 But  this  country  belongs  to  82  crore  people.
 If  you  want  to  rule  the  country  you  must  rule
 it  with  bringing  about  reforms  in  the  country.
 You  must  also  appreciate  Shri  T.N.  Seshan
 who  is  showing  a  path  of  safeguarding
 democracy.  Terrorism  is  increasing  speedily
 in  the  area  from  where  |  hail.  They  are
 establishing  a  parallel  Government  there.

 Such  a  situation  has  arised  in  village
 that  villagers  are  surrendering  before  terror-
 ists  they  are  under  the  influance  of  terrorists.
 The  number  of  Dalits  and  poors  ७  increasing
 among  the  terrorists.  Its  main  reasons  is  this
 that  they  are  not  getting  anything  in  the
 name  of  development  and  they  are  march-
 jing  towards  terrorism.  These  youths  are
 unemployed  and  are  cut  off  from  national
 mainistream  they  are  getting  themselves

 "armed  and  following  the  principle  of  terror-
 ism.  No  development  work  is  taking  place  in
 Bihar.  We  listen  time  and  again  that  the
 Chief  Minister  of  Bihar  reiterates  that  supply
 of  coal  from  Bihar  should  be  stopped  be-
 cause  central  government  is  not  paying  the
 royalty  to  Bihar  and  the  problems  remain
 unsolved.  |,  therefore  would  like  to  caution
 the  Government  that  ifthe  situation  reaches
 the  climax  nobody  could  save  the  fate  of  the

 country.  The  Government  is  not  worried
 about  giving  their  due  share.  The  State
 Government  needs  funds  to  incur  expendi-
 ture.  You  are  worried  neither  about  the

 country  nor  the  Dalits  and  poor.  Situation  in
 Bihar  has  reached  such  a  point  that  murders

 are  being  committed  in  broad  day  lights.

 There  is  no  school for  children  avail-

 able  at  a  distance  of  2-3  KMs.  from  the

 villages  in  Bihar  who  have  a  population
 between  5000-1000.  Human  Rights  Com-
 mission  Bill  had  been  passed  in  this  House.
 Whether  it  is  not  a  matter  of  violations  of
 Human  Rights?  You  say  that  it  is  a  state
 subject  and  the  State  Government  has  no
 funds.  You  should  introduce  Central
 School  in  all  the  villages  so  that  the  youth  of
 today  may  not  deviate  from  the  national
 mainstream.  |  have  made  a  demand  in  this
 regard  that  the  State  Government  is  not
 paying  any  heed  to  it  and  asked  you  to  help
 it  but  nothing  has  been  done.  Prior  to  it  and
 written  to  almost  all  the  Prime  Minister  but
 no  action  has  been  taken  so  far.  Whether
 the  Government  provide  educational  facil-
 ity  to  them?  Will  they  continue  to  indulge  in
 terrorist  activities  by  holding  arms  in  their
 hands?  Madam  Chairman,  no  arrangement
 to  provide  potable  water  tothe  Dalits  and  the
 poor  in  the  villagers  has  been  made  so  far.
 What  type  of  development  work  the  M.Ps
 and  M.L.As  are  carrying  out?  Had  these
 politicians  been  concerned  about  the  aall-
 round  situation  of  the  area  the  problems
 would  not  have  assumed  such  an  alarming
 proportion.  Generally  ithas  been  seen  in  the
 villages  that  drainages  are  constructed  and
 hand-pumps  are  set  up,  to  serve  the  pur-
 pose  ofthe  rich  people.  But  Nodevelopment
 work  is  carried  out  in  the  interest  of  the  poor
 and  the  Dalits.  It  is  not  justified  that  on  the
 one  hand  development  work  is  carrieu  wut
 and  the  other  hand  nothing  is  done.  In  this
 way,  the  poor  people  are  deprived  of  the
 benifits  of  development  work.  This  trend
 should  have  to  be  checked.  You  should  also
 explain  in  your  reply  as  to  whether  any
 Central  Legislation  in  the  interest  of  agricul-
 tural  workers  would  be  enacted  or  not.
 Would  you  make  arrangement  to  provide
 educational  facility  to  bring  the  Youth  into
 the  national  mainstream  ?  |  conclude  with
 these  words.
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 SHRI  SRIBALLAV  PANIGRAHI
 (Deogarh):  Madan  Chairman,  |  rise  to  sup-
 port  the  Motion  of  Thanks  to  His  Excellency
 the  President  of  India  for  having  addressed
 the  Joint  Session  of  Parliament  on  its  open-
 ing  day  on  22nd  of  last  month.

 |  was  carefully  listening  to  the  speeches
 af  the  hon.  Leader  of  the  Janata  Dai,  Shri
 Yadav  and  the  CP!  Member  Hon.  Haradhan
 Royji.  |  wish  Shri  Sharad  Yadavji  had  been
 here!

 When  he  was  speaking,  |  was  wonder-
 ing  whether  he  was  loking  at  the  mirror  to
 see  his  appearance  not  as  Shri  Sharad
 Yadavji  of  Janata  Dal  in  Parliament  and
 whether  he  was  highlighting  his  Party  policy
 whether  he  was  exposing  tne  hallowneas  ct
 his  Party,  the  inner  conradictions.

 They  have  two  States  where  they  have
 their  Government,  Bihar  and  Orissa.  It  is
 common  knowledge  what  type  of  gover-
 nance  we  had  in  both  the  State.  He  was
 lamenting  here  because  there  was  no  men-
 tion  of  caste  factor  in  the  President's  Ad-
 dress.  What  sin  is  committed  by  the  Presi-
 dent  of  India?

 You  know  this  is  a  document  by  the
 Govemment,  by  Narasimha  Rao  Govern-
 ment,  read  by  President  of  India.  So,  what
 sin  has  been  committed?  What  great  sin  is
 committed by  Government  in  not  mentioned
 caste?  We  are  fast  heading  towards  21st
 century.  We  are  out  to  fight  out  all  sorts  of
 inequalities. Our  concentration  is  on  fighting
 poverty,  hunger  and  disease.  |  admit  the

 society  is  full  of  inequalities.  -०  ।  a  product
 of  today’s  situation.  When  we  have  such
 tasks  before  us,  to  talk  of  casteism,  totaik  of
 religion  and  commualism  and  to  encourage
 ali  those  is  only  a  disgrace  to  nation
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 Anyway,  even  the  privileged  clsses  are  talk-
 ing  of  caste  and  talking  advantage  thereby.
 Are  we  not  thereby  depriving  the  under-
 privileged  and  the  really  deserving  people
 of  various  opportunites?  Those  who  have
 already  occupied  very  high  positions,  re-
 spectable  positions,  those  who  are  very
 rich,  wealthy  people,  will  also  be  getting  the
 advantages  because  of  caste  consideration.
 Very  respectable  people  and  wealthy  peo-
 pie,  rich  people.  educated  people,  will  be
 entitled  to  reap  the  benefits  of  the  caste
 system.  What  an  opportunistic  viewpoint  it
 is!  He  was  talking  of  this  caste  thing.  What-
 ever  it  is,  they  have  their  Government  in
 Orissa.  But  that  Government  is  yet  to  pre-
 pare  and  release  the  list  of  people  belonging
 to  Other  Backward  classes(OBCs).  Then
 with  what  face  was  he  talking  and  condemn-
 ing  this  Government,  this  Report?  it  is  a
 double  talk,  double  standard  and  hypocrisy.

 Shri  Haradhan  Roy  also  criticised  our
 policies  left  and  right,  little  realising  what  his
 own  Chief  Minister  is  doing,  how  both  the
 Chief  Minister  are  moving  round  the  world
 and  spreading  red  carpets  for  profit  motives,
 for  inviting  multinationals  to  come  over  here
 and  set  up  industries.  But  here  on  the  floor
 of  the  House,  they  want  to  abuse  this  Gov-
 emment  very  convenientty.  Again  it  is  a
 double  talk.  |  do  not  know  what  would  have
 happened  to  many  of  us  had  Shri  Narasimha
 Raoji  not  taken  over  the  reigns  of  adminis-
 tration  of  ‘Hindustan’,  India  in  June  1991
 when  everything  was  in  shambles.  In  three
 years,  three  elections  would  have  taken
 place.  What  a  frivolous  yardstick  of  stability
 it  is  that  in  three  years  we  had  three
 elections  ।  one  after  eleven  months,
 the  other  one  after  eleven  months  and  prep-
 arations  were  on  for  the  third  elections!  We

 are  grateful  and  we  profusely thank  Shri
 Narasimha  Raoji  for  his  matured  leadership
 to  bring  about  stabitity,  prosperity  and
 progress.  Can  anybody  say  today  about
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 this?

 We  have  our  status  books,  we  have  our
 laws,  we  have  the  anti-defection  law.  Ac-
 cording  to  precribed  norms  I——i  some
 people  are  unworthy  people,  they  are  able  to
 keep  their  house  in  order  |——1  if  some
 people.  with  due  deference  to  the  provisions
 of  law.  leave  them,  desert  them  and  strength-
 en  the  hands  of  stability,  |  do  not  know  how
 it  is  called  anti-defection.  When  some
 people  joined  them  sonie  time  before,  that
 was  not  defection.  They  had  welcome  that.
 But  now  if  some  people  leave  them  and  join
 other  group,  that  is  defection!  Is  that  the
 judgment?  Can  anyone  tell  me  about  it?
 When  they  went  to  your  side  before  elec-
 tions,  they  were  welcomed.  Everything  was
 nice,  everything  was  democratic,  every-
 thing  was  fine  Now  when  they  desert  you,
 leave  you,  this  defection!  What  a  hypocrisy
 it  is!  [Interruptions]

 MR.  CHAIRMAN:  Please  address  the
 Chair.

 [Interruptions]

 SHRI  ANNA  JOSHI  (Pune):  We  want

 you  to  talk  something  about  the  President's
 Address.

 SHRI  SRIBALLAV  PANIGRAHI:  On  first

 page,  first  and  second  paragraphs  refer  to

 Ayodhya  issue.  [interruptions]

 My  good  friends,  please  have  some

 patience.  |  am  coming  te  the  subject  of

 problems  also.  [Interruptions]Madam,  Iknow
 that  truth  pricks;  truth  hurts.

 Madam,  in  the  first  paragraph  of  the

 Address,  there  is  a  reference  to  Ayodhya.
 Now,  there  is  a  sea  change  in  the’situation.

 As.  you  know,  Presidential  Address  is

 very  significant  event.  This  is  just  not  a  ritual.
 But  it  is  also  being  ridiculed  by  the  conduct
 ofsome  people,  some  groups.  Thistime,the
 Budget  was  boycotted  by  some  people  and
 that  was  repeated  in  tne  State  Legislatures
 also.  In  spite  of  a  unanimous  decision  adopt-
 ed  in  differnt  conference,  like  in  the  Speak-
 er’s  conference,  leaders’  conference  and  in
 other  meetings,  that  with  utmost  respect,  ail
 Members,  irrespective  of  party  affiliation
 should  attend  and  listen  to  the  Address,  but
 friends  chose  to  keep  away.  They  chose  to
 keep  away  but  wherever  their  parites  were
 in  Government,there  also,  the  same  thingis
 happening.

 As  |  told  you,  last  year,  the  Ayodhya
 situation  was  threatening  the  peace  and
 solidarity  of  this  country.  It  cast  a  long
 shadow  on  the  national  scence  and  be-
 cause  of  that  this  year’s  growth  in  terms  of
 GDP  had  also  been  affected.  It  was  the
 order  of  4.5  per  cent  or  some  thing.  [inter-
 ruptions]Thatis  your  contribution;  the  BUP’s
 contribution  to  the  developmental  activities
 of  our  country  was  this.

 ।  the  last  page,  in  para  62,  it  was  stated
 that:

 “1993  was  a  year  of  consolidating  the
 gains  of  the  economic  reforms  and  the
 political  intiatives  of  the  Government.
 We  entered  1994  with  the  optimism  of
 accelerating  our  pace  of  economic
 growth,  strengthened  by  a  reassuring
 verdict  of  the  people  in  favour  -of  re-
 forms  and  against  the  forces  of  com-
 munalism.”

 MR.  CHAIRMAN  (Prof.  Rita  Verma)  :
 Please  conciude  now.

 SHRI  SRIBALLAV  PANIGRAHI:  Mad-
 am,  there  should  not  be  inequality  in  the

 -House.  Equality  is  everywhere.  |  am  begin-
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 ning  just  now.  From  our  party,  |  am  only  the
 third  speaker  today  and  |  am  told  that  we
 have  a  lot  of  time.

 MR.  CHAIRMAN:You  have
 already spoken  for  15  minutes.

 SHRI  SRIBALLAV  PANIGRAHI:There
 is  lot  of  time:  Congress  Party  is  having  a  lot
 of  time.  |  would  need  another  ten  minutes
 time.  |  am  just  beginning  to  speak.

 So,  in  1993,  in  all  fronts,  there  has  been
 an  oveaill  improvement  in  the  situation,  be  it
 inthe  law  and  other,  agricultural  production.
 industrial  production  and  our  relationship
 with  different  foreign  countnes  except  with
 our  neighbour,  Pakistan.  Two  days  before,
 somebody  was  talking  about  our  policy  to-
 wards  America.  On  the  economic  side  on
 the  industrial  side,  it  has  improved.  Our
 Home  Minister  has  minced  no  wards  that
 day  when  he  clearly  spelt  out  our  policy
 towards  America  by  disapproving  their  con-
 duct,  their  interfernce  by  inciting  Pakistan  or
 by  indirectly  approving  Pakistan's  role  in
 abetting  and  aiding  terrorism  in  Jammu  and
 Kashmir.  The  other  day,  the  Home  Minister
 made  that  very  clear  on  this  floor  of  the
 House.

 This  very  serious  thing.  Today  is  7th
 and  at  Geneva  the  United  Nations  Human
 Rights  Commission  probably  in  holding  its
 very  meaningful  session  about J&K  on  the
 Resolution  tabled  by  Pakistan.  It  is  signifi-
 cant  that  this  year  there  is  transparency
 insofar as  this  matter is  concemed.  We  have
 gone for  the  establishment of  a  Commission
 on  Human  Rights.  Not  only  that,  even  the
 Govemment  of  India  has  made  arrange-
 ments,  everything  that  is  possible,  for  the

 visit  of  a  six  member  strong  foreign  dipio-
 mats  team  to  J&K.  Is  it  not  an  improvement?
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 Political  process  also  is  starting  for  holding
 elections.  But  a  disinformation  campaign  is
 going  on  outside  India  about  J&K.  |  take  this

 our  opposition
 friends  because  we  jointly  adopted  a  Res-
 olution  unanimously  here  about  the  foreign
 interference  in  J&K.  Therefore  there  is  a  lot
 pf  scope  for  consensus  which  our  Prime
 Minister  believes  in  and  has  been  insisting
 on  right  from  beginning.  It  is  time  for  them
 to  realise  this  and  come  forward  to  extend
 their  supporting  hand  to  the  Government  in
 this  atmostphere.  After  all,  we  are  the
 largest  democracy.  But  our  pity  is  that  our
 oppposition  does  not  look  at  the  time  and
 does  not  look  at  the  peopie’s  needs.  They
 are  prepared  for  constructive  criticism,  for
 constructive  opposit'on.  Only  for  the  sake  of
 opposition  they  want  to  oppose  everything.

 |  What  about  Dunkel  Draft?  Mr.  Arthur
 Dunkalis  no  more  the  head  of  the  oranisation.
 About  GATT,  118  countries  have  put  their
 signature,  including  China.

 SHRIMATI  MALINI  BHATTACHARYA
 (Jadavpur):  China  is  not  a  part  of  GATT.

 SHRI  SRIBALLAV  PANIGRATHI:  But
 they  welcome  Dunkel  propesals...  finterrup-
 tions].  They  have  a  peculiar  concept.  They
 have  different  kinds  of  Political  Science  to
 study.  They  have  different  concepts  of  sov-
 ereignty  So  many  countries  have  signed
 this.  Are  they  losing  their  sovereignty?  15
 India  in  the  same  state  of  affairs  as  it  was
 three  centuries  ago  when  the  East  India
 Company  came  here?  15  this  situation  com-
 parable?  |  simply  wonder  what  sort  of
 political  gimmick  they  are  trying  to  play  by
 misledaing  the  people  and  by  induging  in  a
 disinformation  campaign.  It  is  very  clear  that
 in  some  area  there  will  be  some  disadvan-
 tages  here  and  there  as  in  the  case  of  drugs
 and  is  some  limited  area  there  will  be  rise  in
 prices  admittedly  beacuse  of  the  provisions
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 of  patents,  etc.  Which  are  there.  But  about
 seeds  to  farmers  |  do  not  understand  how
 East  India  Company  steppedinto  theirminds.
 They  are  just  misleading  people.

 17.39  hrs.

 (MR.  DEPUTY  SPEAKER  in  the  Chair)

 |  was  talking  about  J&K.  Some  of  the
 hon.  Members  were  critical  about  the  delay
 in  handling  the  Hazratbal  issue.  Some  of
 them  were  also  opposed  to  freedom  move-
 ment.  If  the  Hazratbal  issue  had  been  solved
 earlier  and  if  something  else  had  happened,
 they  would  have  said  that  without  maturity,
 without  tact  the  situation  was  handled  and
 such  a  mess  was  created.  Even  though
 there  was  a  little  delay,  such  a  sensitive
 issue  was  tackled  in  a  commendbie  manner
 to  the  satisfaction  of  all  concerned  without
 any  bloodshed.Now  they  say  that  it  was
 delayed.  But,  when  it  was  done,  hurriedly
 they  said  that  we  were  doing  it  hurriedly,  we
 were  doing  it  not ०  ०  proper  time  and  that  we
 nad  indecision,  etc.

 If  we  see  the  agricultural  side,  we  find
 topmost  priority  is  given  to  it.  We  are  an
 agricultural  country;  agriculture  is  the  main-
 stay  of  our  economy;  and  India  lives  in
 villages.  That  is  why,  we  give  the  highest
 priority  and  the  highest  allocation.  40  per-
 cent  increase  is  the  agricultural  budget.

 There  is  a  good  point  on  the  part  of
 Government.  They  just  do  not  take  pride  for

 everything.  Wherever  there  are  some  mis-
 takes  committed  inadvertently  or  wherever

 the  policy  cauld  not  be  impiemented  proper-

 y  or  wherever  they  colud  not  achieve  what

 Ahey  want  to  achieve  for  some.reasons  or
 the  other,  there  is  no  hesitation  or  there  isno

 hanky-panky  on  the  part  of  the  Government
 to  admit  that  and  they  come  before  the
 House  with  desire  to  make  necessary

 amends.

 Regarding  the  fertiliser  policy,  due  to
 unbalance  use  of  Nitrogen,  Potash  and
 Phosphate,  the  ratio  has  gone  up  5:2:1
 instead  of  the  ideal  4:2:1.  4  now  came  upto.
 5:2:1.  During  the  question  Hour,  on  a  day
 last  week,  the  Prime  Minister  himself  on  the
 floor  of  Parliament  has  said  clearly  that  they
 were  thinking  about  it  and  certainly  they
 were  taking  steps  to

 correct  the  situation  to
 see  that  right  proportion  is
 maintained.  [interruptions]

 Mr.Deputy  Speaker,  Sir,  my  time  will
 Start  from  the  time  you  occupied  the  Chair.
 Whenever  you  occupy  the  Chair,  |  know,
 you  have  always  been  liberal.  When  |  am
 talking  about  the  liberal  economic  policy,  {
 naturally  expect  some  liberal  attitude  from
 the  Chair.  (/nterrputions)

 MR.  DEPUTY  SEPAKER:  Mr.  Panigrahi,
 we  totally  agree  with  your  statement  about
 the  liberal  attitude  and  liberal  days.  At  the
 same  time,  we  should  do  justice  to  the
 subsequents  speaker  also.

 SHRI  SRIBALLAV  PANIGRAHI:  The
 economic  reforms  which  were  introduced  in
 1991  gained  momentum  last  year  and  they
 were  being  pursued  persistently .

 :
 They  are

 irreversible  and  also  they  will  be
 implement. ed  continuosly.

 1  will  now  come  to  the  public  sector  and
 न  wate  sector.  Public  sector  is  the  brain
 child  of  Pandit  Nehru.  Thrust  was  given to  it
 and  at  one  point  o.  time,  it  occupied  the
 center-stage  of  our  economy.  It  has  several
 things  like  inefficiency,  etc.  Labour  -industry
 relations  is  another  factor.  Whatever  दि  was,
 the  golden  days  of  the  public  sector.  But,  we
 have  to  do  everything  possible  to  strength-
 en  the  public  sector.-Whether

 there  ieany  -
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 scope,  it  is  time  now-that-either  public  sec-
 tor  or  private  sector—it  has  got  to  be  a
 national  sector  and  efficient  sector.  In  that
 background,  we  have  to  strengthen  it  wher-
 ever  there  is  any  scope;  ।  repeat  that  wher-

 ever  there  isany  scope,  we  have  tostrength-
 en  it.  BIFR  should  be  strengthened.

 Ther@  was  also  another  criticism  that
 we  were  drifting  from  our  policy  and  we  were
 giving  emphasise  for  the  manufacture  of

 consumer  goods,  that  too  by  inviting  MNCs.
 That  is  not  true;  that  is  not  correct  because
 only  seven  per  cent  of  the  total  proposed
 investment  that  is,  Rs.165  coroes  out  of  the
 total  amount  of  Rs.  16.000  crores  will  be  for
 consumer  goods.  Therefore,  ttie  criticism
 leveled  by  the  opposition  friends  is  not  cor-
 rect.

 Sir,  since  you  are  ringing  the  bell  re-
 pv  atediy,  ।  will  now  confine  my  speech  to  the
 problems  that  we  are  facing  like  unemploy-
 ment  problem,  problem  of  poverty  and  how
 poverty  and  unemployment  can  go  togeth-
 er,  etc.  Agricultural  production  has  got  to  be
 speeded  up.  All  these  things  have  to  be
 attended  to.

 Since  independence,  this  country  has
 done  miracles.  In  the  field  of  agriculture,  in
 1951,  we  were  producing  only  55  MT  of
 foodgrains. Now,  it  is  about  1,980  MT.  ।  has
 increased by  more  than  300  percent.  At  that,
 less  than  2,000  MW  of  power  was  being
 generated.  Now,  itis  about  72,000  MW.  Still,
 of  course,  we  are  short  of  our  requirement  in
 the  power  sector.

 ||
 in  the  field  of  agriculture,  unless  we

 contain  our  population  growth,  |  am  afraid,
 there  also,  there  will  be  a  different  typeof
 situation.  It  will  not  be  a  pieasant  situation.
 *  Not  Recorded
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 So,  our  main  problem  is  unbridled  popula-
 tion  growth.  There  has  also  been  an  em-
 phatic  reference  about  it  in  the  President's
 speech.  It  is  time  that  all  political  parties  sit
 togeth-er.  Not  only  political  parties  but  also
 the  leaders  of  all  religions  should  be  associ-
 ated  with  it.  We  have  to  give  top  priorty  to
 this  project.  In  the  Islamic  countries,  like
 Middle-East,  the  population  control
 programme  and  health  education
 programme  are  being  pursued.  There  15,110
 point  for  any  quarter  to  oppose  any  of  such
 things.

 MR.  DEPUTY  SPEAKER:  Mr Panigrahi,
 please  conclude  now.

 SHRI  SARIBALLAV  PANIGRAHI  :  Ours
 is  the  largest  democracy  having  so  many
 lauguages,  religions  and  castes.  Our  real
 problem  is  about  integrity  which  could  be
 brought  about  when  we  are  able  to  fight  out
 ineqality.  Where  there  is  exploitation  be-
 tween  one  society  and  another  society,
 between  one  individual  and  another  individ-
 ual,  between  one  State  and  another  State
 and  inside  a  State  between  one  area  and
 another  area,  we  have  to  fight  that  out.  In
 that  way,  regional  imblance  has  to  be  fought
 out.  As  far  as  possible,  our  aim  should  be  to
 develop  all  religions.  Our  aim  and  objective
 has.to  be  growth  with  social  justice.  [Inter-
 ruptions]

 MF.  SEPUTY  SPEAKER:  Please  cor.-
 clude.  (/nterruptions)

 ॥  will  not  go  to  record:  [Interruptions]

 SHR!  SRIBALLAV  PANIGRAG  |  sup-

 port  the-Government  for  ail  its  good
 ‘programmes.

 SHRI  SYED  SHAHABUDDIN
 (Kishanganj):  Mr.  Deputy-SpeakerSir,  the
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 President's  Address  andthe  debate  thereon
 have  reduced  to  a  ritual  and  a  formality
 because  while  reading  through  it,  |  do  not
 find  any  intimation  of  the  footsteps  of  the
 marching  masses  approaching  the  corri-
 dors  of  power.  |  do  not  see  any  sensitivity  to
 the  social  chuming  that  is  taking  place  be-
 fore  our  éyes,  to  the  economic  convulsions
 and  to  the  political  upheavals  that  are  in
 store  for  us.  |  am  afraid  that  the  President's
 Address  limits  itself  to  ८  bureaucratic  note
 on  what  was  done  and  what  the  Govern-
 ment  hopes  to  do.  But  there  is  noconscious-
 ness  about  the  larger  concerns  of  the  na-
 tion,  about  the  direction  in  which  country  is
 moving,  about  the  manner  in  which  the
 society  is  transfering  itself,  about  the  many
 changes  that  are  talking  place  and  which  will
 come  whether  we  like  them  or  not.  Sir,  we
 are  living  through  a  time  of  momentous
 tension.  These  tensions  can  be  fruitful  and
 constructive  because  there  lies  in  the  womb
 of  time  a  new  India  yet  to  born,  a  new  India
 which  shall  be  just,  equal  and  fraternal.  In
 the  constitution,  we  promis::d  our  people  not
 only  justice  and  equality  but  also  fratemity
 and  we  are  yet  to  see  that  even  a  shadow  of
 fartemity  passes  over  the  lives  of  our
 people.  Sir,  from  formal  equality,  peopie
 want  to  move  towards  social  fratemity.
 From.legal  justice.  people  want  to  move
 towards  economic  and  no  social  justice  and
 here  in  the  President's  Address,  we  find  no

 sign  of  that  ferment  and  indication  of  that

 expection  and  that  resolve.  The  President  is
 happy  that  the  law  and  order  a  situation  is
 under  control  but  |  am  sorry  to  say  that  it
 does  not  mention  the  anxiety  under  which
 the  urban  population  live  under  the  threat  of
 urban  terrorism.  |  am  sorry  to  say  that  it

 does  not  mention  the  bomb  blasts  and  other
 blasts  that  had  taken  place  throughout  the

 country  throughout  1993,  that  it  does  not
 mention  the  atrocities  committed  against
 Harijans,  women  ot  tribal  people  -  over  the

 country.  It  does  not  mention  the atrocities
 against  the  minorities  that  took  place  in
 Bombay,  Manipur  and  Assam.  It  does  not
 mention  the  insurgency  has  plagued  parts
 of  our  nation  and  he  is  very  optimistic.  He
 finds  it  very  satisfactory.

 There  is  ०  wave  of  chauvinism  in  our
 country.  Communalism  was  there  but  it  is
 now  assuming  achavinist  dimension  and  we
 had  initiated  a  debate  in  the  wake  of  the
 demolition  of  the  Babri  Masjid,  a  debate  on
 what  is  meant  by  our  congept  of  secularism.
 1  am  sorry  that  the  debate has  died  down  and
 we  were  led  into  a  totally  womg  direction.
 The  debate  tumed  into  misconcevied
 debate  between  religion  and  secularism.
 There  is  no  debate  and  conflict  between
 religion  ofthodoxy  and  secularism.  We  are
 trying  the  great  experiment  in  the  history  of
 man;  we  are  trying  to  creat  a  secular  state  in
 ०  religioun  society.  We  are  not  banishing
 religious.  What  we  are  againstis  communat
 ism  and  not  religious  and  yet,  the  debate
 was  given  a  tur  and  that  played  into  the
 hunt  of  chavinism.  They  started  saying  that
 if  you  just  take  the  name  of  Ram,  you  will  be
 out  of  politics.  They  get  chance  to  incite  the
 people  and  therefore  that  debate  remains
 where  it  is.  People  talk  about
 pseudosecularism;  people talk  about  cultur-
 al  nationalism.  These  are  just  euphemisms
 for  what  they  also  call  Hin  dutva  and  the
 Goverment  does  not  indicate  or  the  Pres-
 ident  does  notindicate  in  his  Address  that  he
 has  formulated  a  concrete  plan  of  action  for
 fighting  against  chauvinism  and  communal-
 ism.  There  is  not  a  word  in  it  about  this  and
 |  am  surprised  at  it.

 Mr.  Deputy-Speaker,  Sir,  we  talk  about
 Jammu  and  Kashmir.  |  wouldlike to  place  on
 record  my  view  that  the  problem  of  Jammu
 and  Kashmir  will  not  be.  resolved  in  Geneva
 or  Washington or  Islamabad.-.-
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 It  can  only  be  resolved  in  Delhi  and
 Srinagar and  nowhere  else!  Andas  |saidthe
 other  day,  it  cannot  be  resotved  by  offering
 an  administrative  package  or  an  economic
 package.  It  can  resolved  only  by  means  of  a
 political  package  and  that  political  package.
 if  |  may  recapitulate,  must  affirm
 ‘Kashminyat’,  must  accept  the  special  sta-
 tus  of  the  State  with  the  Union,  must  re-
 emphasise  Article  370  and  must  put  forward
 the  offer  of  autonomy  within  and  under
 Indian  sovereignty  and  then  create  an  envi-
 ronment  in  which  meaningful  talks  can  take
 place,  in  which  an  unconditional  dialogue
 can  take  place  to  detemine  the  quantum  of
 that  autonomy.  Sir,  |  would  say  that  there  is
 not  a  word  here  to  show  that  the  goverm-
 ment  has  any  political  policy  or  political
 approach  towards  Kashmir;  there  is  not  a
 word  here  about  unilateral  ceasefire;  there
 is  not  a  word  here  about  withdrawal  of  forces
 from  urbun  areas;  there  is  not  a  word  here
 about  release  of  political  prisoners;  there  is
 not  word  here  about  repeal  of  the  black  laws;
 and  there  is  not  a  word  here  of  an  invitation
 for  a  dialogue  to  our brothers,  to  our  citizens
 to  come  and  sit  with  us  together  to  define
 what  they  want  and  what  we  want,  so  that  a
 solution  can  be  found.  And  yet,  there  is  not
 awordin  this  Address  about  any  approach
 towards  Kashmir.

 Sir,  a  reference  has  been  made  to
 Ayodhya.  The  Goverment  (010  us  in  1992
 and  1993  that  they  were  making  ०  reference
 under  Article  143  because  the  alternative  of
 transfer  of  cases  under  Article  138  would
 take  ०  long  time.  Here  we  are,  fifteen  months
 later,  and  the  Supreme  Courtis  yet  todecide
 whether  to  accept  the  reference  or  not  to
 accept  it.  And  where  are  we?  We  have  lost
 precious  time!  We  have  not  moved  even  one
 inch  forward!  The  situation  remains  as  it  is,
 full  of  tensions,  fuli  of  frustration,  full  of  lect
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 hopes  and  lost  opportunities!  Sir,  |  would
 plead  that  the  Government  must  repeal  the
 Ayodhya  Act  for  one  simple  reasons  and  not
 merely  forthe  sake  of  Babri  Masjid.  |  say  this
 because  if  you  don't  repeal  this  law  and
 if  you  take  over  the  site  of  a  place  of  worship.
 tomorrow  you  can  take  over  the  Golden
 Temple,  tomorrow  you  can  take  over  the
 Puri  Mandir  and  tomorrow  you  can  take  over
 the  Jama  Masjid.  And  that  will  be  setting  a
 very  bad  precedent  for  a  secular  state  in  ०
 religious  society.  Therefore,  |  would  beg  of
 the  Government.  Repeal  this  Act.  Revive
 the  cases  and  transfer  the  cases  to  the
 Supreme  Court  for  a  final  adjudication.  And
 as  my  colleague  Mr.  Yadav  has  said,  the
 goverment  must  declare  it  emphatically
 that  whatever  be  decision  of  the  court.  it
 shall  be  imposed  with  the  full  authority  of  the
 State,  does  not  matter  who  is  affected,  who
 likes  it  or  who  dislikes  it.

 Str,  Parliament's  Standing  committees
 have  been  mentioned.  We  welcome  the
 Standing  Committees.  But  was  it  a  device  to
 cut  down  the  Zero  Hour?  Was  it  a  device  to
 cut  down  the  Question  Hour?  |  plead  with  the
 Govemment  that  they  must  join  hands  with
 us  and  revive  the  tradition  of  Zero  Hour  and
 the  Question  Hour,  even  while  the  Standing
 Committees  are  sitting.  Maybe,  you  can
 extend  the  time.  But  certainly,  there  should
 not  be  any  cut  in  the  duration  of  Budget
 Debate.  Parliament  ७  the  throbbing  heart  of
 democracy.  Please  don’t  emasculate  it.  Don’t
 reduce  it.  Don't  reduce  its  time  importance
 and  the  power  it  has,  to  reflect  the  will  of  the
 people  before  the  Government.

 Mr.  Deputy  Speaker  Sir,  |  am  sorry  to
 say  that  not  a  word  has  been  said  about
 electoral  reforms.  Somany  committees  were
 set  up.  A  Bill  is  tying  in  the  Rajya  Sabha.  The
 election  Commission  is  circulating  a  set  of
 proposals.  But  the  Govemment  is  silent.
 The  Government  has  not  taken  any  intiative



 641  Re.  Motion  of  Thanks  on  PHALGUNA  16,  1915  (SAKA)  the  President's  Address  642

 and  does  not  indicate  whether  it  wants  to
 take  any  intiative  in  this  matter.  |  don’t  think
 anything  else  could  be  more  criminal  or
 more  suicidal  for  demoracy  in  which  we
 believe!

 There  is  not  a  word  here  about
 Panchayat  Raj.  Do  you  remember  the  glow
 of  hope  that  came  over  the  country  whenth>
 Panchayat  Raj  Bill  was  passed?  And  yet,
 What  has  happened?  Two  years  afterward,
 we  are  yet  to  see  the  institution  of  the
 Panchayat  Raj  installed  there  is  not  a  word
 here  about  the  Sarkaria  Commission  on
 Centre-  State  Relations.  something  on
 which  the  very  future  of  the  Union  depends.
 There  is  not  a  word  here!  Are  ail  these
 reports  meant  as  food  for  the  waste  paper
 basket?  Had  they  been  forgotten?  Does  the
 President  not  propose  to  take  any  action  on
 the  question  of  Centre-State  Relations  Sir,
 |  have  been  a  believer  in  smaii  state.  |  think
 ‘ne  future  of  India  ties  in  small  “tates.  But
 there  is  no  sense  of  urgency  is  shown  about
 it,  although  there  are  so  many  Movements
 in  the  country  asking  for  small  States.

 18.00  hrs.

 Sir.  today,  the  minorities  in  our  country
 area  State  of  insecurity.  They  are  in  a  state
 of  fear  and  frusrtation.  On  the  one  hand,  you
 are  saying  that  you  are  bringing  the  Wakf  Bill
 to  protect  the  Wakf  and  on  the  other  hand

 you  have  acquired  a  Masjiu  Wakf,  a  proper-
 ty.  What  sort  of  a  joke  are  you  playing?

 Sir,  there  were  nots  that  had  taken

 place.  You  know  that  is  Bombay  Commis-
 sion  of  Inquiry  is  still  going  on.  You  konw  the

 fate  of  the  Ayodhya  case.  The  organisation,
 which  was  banned,  is  holding  the  Press

 confernce  and  is  igsuing  statement  every~

 day.  The  people  who  were  produced  before
 the  court  were  bailed  out.  There  is  no  sign  of

 progress  in  the  prosecution.  The  Commis-

 sion  of  Inquiry  has  not  qone  beyond  issuing
 the  first  Notice.  That  is  what  had  been
 achieved  in  a  year  and  three  months  time.
 Bravo  for  good  work  and  efficiency  of  thisਂ
 great  Government.  |  am  surprised  to  see
 this.  What  do  you  think  this  constitutes  for
 the  minorities?  A  signalif  you  are  pulvarised,
 it  dose  not  mather  'f  you  are  battered.  It
 does  not  matter  Dump  it,  if  you  have  no  other
 altemative.  Nothing  will  be  done.

 Sir,  let  us  see  what  is  happening  to  the
 political  rights  of  the  minorities.  Disenfran-
 chisement  is  taking  place  on  a  massive
 scale.  It  took  place  in  Delhi.  It  had  taken
 place  in  Assam.  Twenty-five  lakh  voters  had
 been  disenfranchised  in  Assam.  We  have
 same  reports  from  all  over  the  country.  You
 look  at  the  representation  in  various  Legis-
 latuves.  ।  is  coming  down  tc  zero.  What
 does  that  mean?  Do  you  think  that  the
 people  will  take  it  lying  down?  |  will  tell  you
 that  tomerrow,  unicss  we  behave,  unless
 we  establish  the  norms  of  demecracy,  there
 will  again  be  a  demand  for  a  separate  fran-
 chise  and  separate  electroate.  Please  take
 this  not  as  a  threat  but  as  a  signal,  as  a  note
 of  caution.  1  am  against  separate  electroate.
 |  am  against  separate  franchies.  But,  when
 you  disenfranchise  people,  this  is  bound  to
 happen.  Such  crisis  is  bound  to  arise  in  any
 polity.

 ;

 Sir.  we  have  the  Minorities  Commis-
 sion.  For  the  last  15  years,  not  a  single
 Report  of  this  Commission  had  been  dis-
 cussed  on  the  floor  of  the  Parliament.  The
 President  has  noteven  referred  to  its  Annual
 Reports.  We  have  a  15-point  programme.
 The  Minister  goes  on  telling  us  that  is  going
 to  be  revised.  Where  does  it  exist?  Which
 Governmentsends  the  Reports?  How  many
 times  has  the  Cabinet  Committee  met?
 What  importance  does  the  Governmentgive
 to  them?  Nothing.  These  are  only
 slogans.
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 Then,  you  have  the  rights  of  the

 liguistic  minorities.  The  post  of  the  Commis-
 sioner  for  Linguistic  Minorities  was  vacant
 for  years,  then  somebody  was  appointed.
 Later  on,  he  was  sent  to  Kashmir.  Again  that
 post  is  vacant  for  almost  a  year.  Not  a  word’
 has  been  said  about  it.  Here,  |  am  not
 speaking  only  about  Urdu.  Eighteen  per
 cent  of  the  people  of  India  belong  to
 linguistic  minorities  in  varnous  States-  The
 only  protector  of  their  rigths  is  the
 Consititutional authority  called  Commissioner
 for  Linguistic  Minorities  and  that  post  is  kepi
 deliberatly  vacant  and  20  Annual  Reports
 are  laying  on  the  Table  of  the  House.  They
 have  not  been  discussed  at  all.  This  is  the
 importance  that  they  give  even  tothe  prob-
 tem  of  the  linguistic  minorities.

 On  Urdu,  there  was  Gujral  Comittee
 Report.  Again,  a  Committe  was  appointed,
 namely  the  Al-e-Suroor  Committee,  to  look
 into  the  Gujral  Committe  Report.  Another

 Committe  was  appointed  namely  the  Jafri
 Committe  to  look  into  the  Al-e-Suroor  Com-
 mittee’s  Report  and  finally  nothing  came  out
 of  it.  No  decisions  were  taken  Mr.  Deputv
 Speaker,  Sir,  is  that  the  way  to  deal  with
 such  matters?

 Then,|  will  come  to  the  three-language
 formula.  It  has  been  distorted  to  the  point
 where  the  children  of  lingustic  minorities
 cannot  leam  their  mother-tongue:  they  can-
 not  express  themselves  in  their  mother-
 tongue:  and  they  cannot  write  to  their  par-
 ents.  |  have  begged  and  begged  the  Gov-
 emment,  to  please  review  the  working  of  the
 three-  language  formula  and  not  ०  word  has
 been  said  by  President  in  nis  address.

 Sir,  on  the  15th  August  from  the  ram-
 parts  of  the  Red  Fort.  the  Prime  Minister
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 promised  to  create  ०  Minotities  Finance  and
 Development  Corporation.  It  was  again
 promised  and  again  assured  on  the  floor  of
 the  House  but  no  action  had  yet  been  taken
 on  that.  Several  States  including  Bihar  have
 got  minorities  Development  Corporation.
 Here,  the  Government  is  still  involved  in
 solving  the  Consitutional  intricacies  of  the
 problem.  The  fact  is  that  the  minorities  feel
 that  they  are  being  politically  exploited;  they
 are  not  getting  the  due  share  in  the  fruits  of
 development;  they  are  being  culturally  de-
 pressed,  they  are  being  socially  degraded
 and  their  religious  rights  are  being  threat-
 ened.

 Do  you  mean  to  say  that  the  country
 can  survive  in  this  manner  can  therebe  a
 proper  emotional  integration  in  this  country
 in  that  way?

 The  President  talks  about  raising  the
 allocation  for  eduction  to  6  per  cent  of  GDP.
 Further  he  says  that  by  the  end  of  century  it
 will  be  raised.  Are  we  going  to  wait  for  seven
 more  years?  Alreday  we  have  the  largest
 number of  iliterates  in  the  country.  We  have
 more  illiterate  persons  today  in  our  country
 than  entrie  population  of  the  country  in
 1947;  and  this  number  will  go  on  increasing
 every  year;  the  number  this  year  was  more
 than  last  year  and  yet  the  President  says.
 “GDP  allocatioon  will  be  increased  only  by
 the  end  of  the  century.  not  now.”  Now  you
 are  banished  to  the  realm  of  illteracy.  Not
 surprisingly  we  have  t'-<  largest  number  of
 unemployable  people.

 And  today  we  are  told  that  tourism  is
 registering  great  uprise.  Do  you  know  the
 trick  ?  He  only  compares  the  figures  or  a
 month  to  month  basis.  |  challenge  the  Gov-
 emment  to  give  u»  the  figure  of  tourists
 arrival  in  1991,  1992  and  1993  and  tell  us

 whether  it  has  kept  pace  with  the  rise  of
 tourism  in  the  world  as  a  whoie.
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 We  are  over-using  an  Armed  Forces  in
 civil  disorders.  Many  a  people,  Many  a
 jourists,  many  a  former  generals  have  sound-
 ed-a  warning  signal  that  it  is  not  proper,  it  is
 not  right.  The  Army  will  lose  its  ethos,  will
 lose  its  morale  by  working  in  the  civl  situa-
 tions  for  a  long  time.  Therefore,  we  should
 not  over-burden  the  Army;  we  should  keep
 it  for  the  purpose  for  which  it  exists.  |  have
 a  grievance  from  my  States  and  from  many
 other  State.  Let  there  be  an  equal  access  of
 the  people  of.  all  the  State  to  the  Armed
 Forces;  let  all  of  us  have  achance  serve  in
 the  defence  of  our  country;  nobody  should
 be  considered  as  belonging  to  the  non-
 marshal  race  or  a  non-  marshal  State.

 Not  a  word  has  been  mentioned  here
 about  reservation.  The  public  sector  and  the
 Government  employment  is  receding;  it  is
 contracting.  The  private  sector  is  increasing

 Tomorrow,  reservation  will  become
 maningless.  ॥  reservation is  to  have  any
 meaning,  it  must  be  extened  to  the  entire
 private  sector;  and  above  alt,  immediately,  it
 must  be  extened  to  higher  education,
 beacuse  without  higher  education,  no
 amount  of  reservation  can  ever  upgrade  the
 backward  people.

 |  will  not  gointo  anyeconomic  question,
 because  |  do  not  have  the  time.  But  |  would
 like  just to  mention  that  the  rural  develop-
 mentis  sufffering;  the  per  capita  investment
 for  rural  development  is  going  down  and  it  is
 not  being  uniformly  spread;  there  is  a  fall  in
 rural  credit;  there  is  a  fall  in  the  total  number
 of  man  hours  available  under  JRY,  IJRY.
 The  Prime  Minister  has  promised  an  urban

 programme,  the  Prime  Minister's  Rozgar
 Yojna:  it  is  still  on  paper.  Unemployment  in

 1993-94  was  higher  than  in  1992-93  and  this
 fact  has  been  concealed  in  the  President's
 Address  But  it  has  not  mentioned  as  to
 what  the  Government  is  going  to  do  about

 it.

 |  will  not  live  go  into  foregin  affairs  in,
 relations  with  Pakistan  or  with  the  USA;  they  -
 have  been  talked  about  here.  But  |  am  very
 anguished  about  the  demise  of  the  NAM.
 We  were  its  creators.  We  claimed  its  pater-
 nity,  Nehru  was  its  builder.  And  today  at  an
 International  Conference,  when  |  suggasted
 that  instead  of  OIC,  let  the  NAM  play  a  role,
 the  delegates  of  other  Asian  countries
 came  to  me  and  said,  “  Where  is  your  NAM?
 You  have  forgotten  it.  What  role  has  NAM
 now  played  in  Palestine?  What  role  has
 NAM  playedin  the  tragedy  of  Bosina?  Where
 ०  Member  State  of  NAM  has  been  subject-
 ed  to  external  aggression,  its  territory  has
 been  occupied;  it  has  been  subjected  to
 foreign  inspired  terrorism;  '  .has  been
 subjected  to  foreign  supported.  secession-
 ism.  Do  you  see  some  similarity  between
 Kashmir  and  Bosnia?  And  yet  we  are  silent.
 We  do  not  say  a  word  about  it.  Bosnia  is  a
 Member  State,  a  sister  State,  a  Member  of
 tne  UN  system,  and  itis  being  raped  betore
 our  very  eyes  and  our  entire  diplomatic
 effort  is  nil.  Have we  consigned  NAM  to  the
 dustbin  of  history?  Are  we  so  much  under
 pressure  from  America  that  we  cannot  con-
 demn  even  the  Hebron  massacre?

 Can't  we  say  that  peace  shall  not  come
 to  palestine  unless  every  inchh  of  the  occu-
 pied  Arab  territory  is  vacated!  and  all  the
 settlements  are  out.  Why  cannot.  we  say
 that?  These  are  the  principles  of  our  foreign
 policy  we  are  losing  our  prestige in  the  world,
 Mr.  Deputy-  Speaker.  We  are  losing  our
 place  in  the  world  community.  That  is  why
 Clinton  can  abuse  and  get  away  with  it.  That
 is  why  many  nations  can  show  us  the  thumb
 and  get  away  with  it.  We  have  no  position  at

 *  थ  because  we  have  forgotten  our  princi-
 ples.

 We  never  had  a  big  army.  We  have  a
 bigger  army  today  at  any  time  under  Pt.
 Nehru  and  yet  today  we  have  less  foreign
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 prestige  than  we  at  the  height  of  NAM.
 Therefore,  |  beg  the  Government  to  revive
 the  NAM,  to  please  bring  us  back  to  the
 centre  stage  of  the  world.  Otherwise  these
 people,  in  the  name  of  liberalisation,  in  the

 name  of  globalistion,  inthe  name  of  access,
 in  the  name  of  GATT,  in  the  name  of  what
 you  have,  will  take  us  down  into  subservices.

 lam  alsoconcered  about  the  unrestrict-
 ed  entry  of  foreign  investment  in  the  core
 sectors  like  power  and.airlines.  But  be  that
 asitmay,  today  we  are  in  a  helpless  position
 because  we  have  forgotten  the  basic  princi-
 ples  of  our foreign  policy,  beacuse  we  have
 no  resistence  to  foreign  encroachment  ei-
 ther  at  the  political  level  or  at  the  economic
 level.

 Therefore,  Sir,  my  last  plea  is  that  we
 have  a  role  to  piay,  not  only  to  safeguard  the
 destiny  of  our  people,  not  only  to  promote
 the  vision  of  Gandhi  and  Nehru  but  to  bring
 about  the  great  objective  and  realise  the
 great  goal  of  Asian  unity.  We  have  a  role  to
 play  in  South  Asia  to  transform  itinto  an  area
 Of  freedom,  peace  and  cooperation.  We
 havea  role  to  play  in  the  world  to  bring  about
 the  restructuring  of  the  world  system  so  that
 one  day  humanity  can  be  together  and  can,
 be  free  from  bondage  free  from  war  and  freq
 from  want.  We  must  take  up  that  responsj-
 bility.  The  President's  Address  does  not  give
 any  indication,  any  hope,  any  optimism  that
 the  Govemmentis  alive  to  this  great  historic
 responsibility.

 Finally,  Sir,  we  are  livinc  in  a  sur-
 charged  social  environment,  as  |  said  to
 begin  with.  This  environment  demands  so-
 cial  justice.  This  social  justice  will  dawn
 whether  anybody  likes  it  or  does  not  like  it.
 twill  mean  equality,  not  only  equality  before
 law  ina  formal  sense  but  economic  equality
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 of  individuals  and  groups  an  equitable  share
 in  the  wealth,  resources  and  services  of  our
 nation  and  it  is  what  will  give  all  our  people
 a  sense  of  participation.  Then  true  democ-
 racy  will  dawn.

 |  will  end  with  a  line  from  Faiz:

 [Translation]

 Yah  dag  dag  ujala,  yah  shav
 gujinda  sahar

 Wo  intzar  tha  jiska,  wo  yah  sahar
 tonahiKahanse  aai,  Kidhar ko  gai
 bahare  saba

 Abhichirag:e  sarerah  koto  khabar
 hinaahi  Bade  chalo  ke  woh  manjil
 abhi  nahi  aayi

 Nishone  husn  O  game  ishk  Ke
 garhi  nahi  aayi

 i  English]

 We  wait  for  that  moment,  but  unfortu-
 nately,  the  President's  Address  does  not
 show  us  the  path  and  does  not  give  us  any
 optimism  that  we  shall  reach  that  destina-
 tion  soon.  For  this  reason,  |  have  no  option
 butto  say  thisis  ०  formality  and  |  oppose  the
 motion  of  Thanks.

 MR.  DEPUTY-SEPAKER:  My  earnest
 request  to  all  the  hon.  Members  is  if  all  were
 to  confine  to  10-12  minutes  that  will  be  good.
 Tomorrow  Shri  Subrata  Mukherjee  will  also
 definitely  violate  the  ringing  of  the  bell  and
 others  also.  He  would  fee!  that  he  was  being
 humiliated  if  interrupted  by  the  Chair.  So  in
 this  background,  please  be  brief  so  that
 other  hon.  Members  can  also  participate.

 SHRI  BOHGENDRA  JHA  (Madhubani):
 Can  you  read  out  the  names of  the  Members
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 who  are  going  to  prticipate  in  this  debate.
 please?

 .MR.  DEPUTY-SEPAKER:  We  have  to
 sit  upto  Eight  o’clock  and  if  ।  read  out  the
 names,  the  Members  who  do  not  find  their
 names  may  go  away.

 [Translation]

 DR.  LAXMINARAYAN  PANDEYA
 (Mandsaur):  Mr.  Deputy  Speaker,  Sir,  the
 Members  of  the  BJP  were  not  given  oppor-
 tunity  to  speak.  There  are  a  number  of
 Members  who  are  yet  to  speak.  The  Mem-
 bers  of  the  Janta  Dal  have  spoken  a  lot
 therefore  we  must  be  given  time.  If  we  use
 to  sit  like  this  then  how  will  it  go?  Mr.  D.N:
 Das  is  present.

 “[English]

 MR.  DEPUTY-SPEAKER  :  |  am  fully
 aware  of  it.  You  will  be  getting  time.

 [Translation]

 SHRI  SURAJ  MANDAL  (Godda):  Mr.
 Deputy  Speaker,  Sir,  the  policies  of  the
 Govemment  are  mentioned  in  the  Presi-
 dent’s  Address.  Just  now  Shri  Shahabuddin
 Sahib  made  a  mention  of  small  States.
 Speaking  on  Jharkhandissue  the  hon.  Prime
 Minister  on  30th  July,  stated  in  this  very
 House  that  we  would  solve  this  problem.
 Again  on15th  August,  the  hon.  Prime
 Minister  reiterated  from  the  rampart  of  the
 Red  Fort,  from  where  the  policies  of  the

 country  are  declared,  to  solve  the  Jharkhand

 problem  very  soon.  Not  only  this,  he  made
 a  public  announcement  in  a  large  public
 gathering  in  Lucknow  in  Uttar  Pradesh  to
 solve  the  Jharkhand  probiem.  |  heard  the
 President's  address  with  apt  attention  from
 the  beginning  to  the  end  to  know  as  to

 whather  there  is  any  mention  of  it  in  the

 Address  but  there  was  no  mention  of  it  क  the
 Address  but  there  was  no  mention  of
 Jhakhand  poblem  in  the  Pesident’s  Ad-
 dress.  ।  was  disappointed  to  hear  itthat  even
 an  assuance  given  by  hon.  Prime  Minister
 has  lost  it  importance.  Of  course,  the  people
 of  the  country  do  not  take  Cheif  Minister
 assurrance  so  seri-  ously  but  it  is  surprising
 thatthe  assurance  given  by  the  Prime  Ministe
 in  this  House  as  well  as  from  th  rampart  of
 the  Red  Fort  has  not  been  put  into  action  as
 a  result  of  which  the  people  of  the  country
 and  Jharkhand  area  have  not  only  lost  faith
 in  the  policies  of  the  Government  but  |  feei
 that  the  people  of  the  country  will  no  longer
 give  so  importance  to  the  words  of  the  hon.
 Prime  Minister.

 Mr.  Deputy  Speaker,  Sir,  why  disparity,
 social  injustice  and  terrorism  are  taking  their
 ugly  heads  in  our  country?  Nothing  has  been
 said  क  this  regard  inthe  Address.  Most  of  the
 jungles,  mountains,  rivers,  coal  mines  and
 the  steel  factrories  are  situated  on  the  land
 belonging  to  the  tribal  and  dalit  people.  The
 raw  materials  for  the  steel  plants  come  from
 there.  No  favourable  laws  and  policies  are
 formed  to  provide  employment  opportuni-
 ties  to  those  poor  and  the  tribal  people
 whose  lands  are  acquired.  No  national  pol-
 icy  has  been  formed  for  the  rehabilitation  of
 the  poor  even  after  40-47  years  ahd  on  the
 countrary  they  are  being  deceived.  In  the
 Rajmahal  project  of  coal  India,  those  people
 whose  one  acre  ofland  has  been  acquired
 are  given  employment.  Whereas  in  BCCL
 criteria is  oftwo  acres.  It  is  suprising  that  for
 CCF  Peeparwar  Project  an  amount  of  five
 and  half  crore  rupees.  has  been  recevied
 from  Australia  and  15  thousand  peopie  are
 displaced  due  to  it  but  nothing  has  been
 done  for  their  rehabilitation.  How  the  provi-
 sion  of  equality  enshrined  in  theconstitution
 is  being  violated.  For  educated  persons
 Criteria  of  giving  employment  is  acquisition
 of  two  acres  of  land  whereas  foruneducated
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 persons  it  is  three  acres  of  land.

 Is  it  social  justice?  Is  :१  not  injustice  with
 the  tribal  people  of  the  country?  There  are
 separate  laws  for  the  educated  and  the
 uneducated  people.  Wiio  were  these  edu-
 cated  people,  itis  those  who  were  educated
 at  that  time  and  now  they  are  in  power  and
 in  administration.  Sharad  Yadavji  has  rightly
 stated  that  Jagannath  Prasad  was  known  as
 the  Lenin  of  Bihar.  He  used  to  Say  that  90  per
 cent  of  the  population  belongs  to  backward
 and  down  trodden  people,  therefore,  minor-
 ity  10  per  cent  will  not  be  allowed  to  rule  over
 majority  people.  But  tili  today  the  Govem-
 ment  has  been  run  by  those  10  per  cent
 people  for  the  last  47  years.  The  laws  are
 changed  with  the  growing  education.

 There  are  3  crore  Santhalis  people  in
 our  country  but  till  date  their  language  has
 not  been  included  in  the  8th  schedule  of  the
 Constitution.  Itis  said  that  they  talk  about  the
 tribal  people.  if a  Bhrahmin  goes  from  Kash-
 mir  to  Kanyakumari,  he  remains  a  Brahmin
 while  if  a  Adiwas:  belonging  tc  Jharkhand
 area  goes  to  Assam,  to  eam  his  livelihood  in
 tea  garden,  he  is  not  accorded  to  status  of
 scheduted  tribe.  Hon.  Minister  Shri  Santosh
 Mokan  Dev  is  present  here,  he  knows  that
 the  Santhalis  working  in  tea  gardens  are
 given  the  status  of  Schedule  Tribe.  There
 are  47  lakh  Santhalis  in  Assam.  They  have
 gone  there  toeam  their  bread  and  butter.  As
 much  as  41  per  cent  mminerals  of  th.
 country  are  found  in  Jharkhand  area  but
 neither  the  Government  of  Bihar  nor  the
 Centre  Govemment  is  doing  anything  for
 the  people  there.  They  are  compelled  to
 leave  their  homes  for  bread  and  butter  and
 take  shelter  in  Assam,  P.injab,  Nagaland,
 Mizoram  and  Andaman  and  Nicobar  15-
 lands.  Does  the  Go  vemment  have  any
 National  policy  for  the  tribal  people?  The
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 tribal  people  are  treated  as  the  birds  of  kept
 in  museum.  It  is  evident  from  the  fact  that  no
 Adivasi  could  be  given  the  status  of  Cabinet
 Minister  in  the  Cabinet.  Shri  Thungan  Sahib
 was  present  here.  Shri  रि...  Sangma  is
 vabsent.  Both  of  them  have  never  been  given
 the  status  above  the  State  Minister.  Even
 after  47  years  of  Independence  not  evena
 single  Adivasi  has  been  given  the  status  the
 ofa  Cabinet  Minister.  Sangma  Sahib  can
 be  the  Cheif  Minister,  Thungan  Sahib  canbe
 the  Cheif  Minister of  Arunachal-Pradesh  but
 they  can  not  be  the  Cabinet  Minister  here.
 Those  who  were  Minister  of  State  or  Deputy
 Minister  in  the  Government  headed  by  Shri
 P.A.  Sangma  are  now  Cabinet  Minister  but
 Sangma  Sahib  is  only  a  Minister  of  State
 today.  So  this  is  the  way  Adivasis  are  being
 honoured.  The  Adivasis  are  treated  here  like
 birds  in  the  zoo.

 Shri  Ramashiay  Prasadji  was  just
 speaking  about  the  naxalites  from  where
 these  naxalites  ome,  they  are  created  here
 only.  They  are  not  heading  towards
 Jahanabad  but  towards  the  Parliament  also
 and  all  of  us  will  have  to  face  them.  The
 Govemment  claims  that  there  should  not  be
 deforestation  but  there  should  be  a  national
 Policy  for  it.  Coal  mining  is  being  done  to
 earn  money  which  leads  to  large  scale
 deforestation.  The  thick  forest  of  Sal,
 Sagwan,  Mahua  etc.  Spread  over  in  an  area
 of  600  acres  of  land  was  cleared  by  the  CCL
 to  extract  coal.  A  population  of  15  thousand
 the  major  part  of  which  is  the  tribal  and  the
 poor  people  have  been  trapped  in  the
 environmental  problem due  tothe  Peeparwar
 project.  CCL  had  given  29  crore  rupees  to
 the  Government  of  Bihar  to  plant  these  but
 even  an  amount  of  Rs.29  lakhs  have  not
 been  spent  on  plantation  of  trees.  There
 should  be  some  policy  for  it.

 Shri  Sanat  Kumar  Mandal  is  present
 here.  He  represents a  reserved  consituency.
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 |  would  like  to  submit  that  there  should  be  a
 uniform  norm  for  the  Schedule  Castes  and
 Schedule  Tribes  throughout  the  eountry  only
 thencan  be  uniformity  Congress  Party  would
 do  anything  but  at  the  time  of  elections  only.
 This  is  the  achievement  of  the  Government
 that  today  it  is  in  majority  in  the  House.  The
 prices  of  sugar,  wheat  gas  etc.  have  shoot
 up.  The  House  is  loosing  its  dignity  day  by
 day.  Why  not  there  would  be  resentment
 among  the  people?

 An  interest  free  loan  was  given  by
 Australia  for  five  years  to  set  up  two  projects
 including  the  Peeparwar  Project.  There  is  no
 strategy  to  spend  this  money.  Peeparwar
 Project  was  launched  to  set  up  South
 Karampura  Thermal  Power  Station.  The
 people  of  that  arca  could  get  employment
 and  electricity  by  that  project.  Today,  7268
 industrial  units  are  lying  closed  to  the  lack  of
 power  supply.  Our  country  can  do  what  the
 Government  is  trying  to  do  by  the  help  of
 Australia.  There  is  already  a  giddi  washery
 in  India.  Coalis  supplied  to  the  Bokaro  Steel
 Plant  after  being  washed  there.  Foreign
 Companies  are  now  entering  into  that  sector
 in  the  name  of  do  ng  business.  They  may
 also  try  to  usurp  power  in  future.  This  was
 the  reason  why  our  ancestors  insisted  on

 using  clothes  made  in  India.  The  Govern-
 ment  are  now  inviting  foregin  Companies  to
 enter  small  trade  activities.

 Shri  Sharad  Pawar  said  in  Culcutta
 while  delivering  a  lacture  that  Rs.  1400
 crores  have  already  been  invested  in  India

 by  foreign  investors.  investment  is  all  right
 but  the  Government  should  be  as  to  what  is

 their  policy.

 |  would  like  to  submit  that  the  Govern-

 snentshould  evolve  a  national  policy  regaru-

 ing  displaced  persons  of  the  country.  There

 are  maximum  number  of  industrial  units  in

 our  areas  and  maximum  number of  persons

 have  t-een  displaced  trom  those  areas  only.
 H.E.C.  purchased  land  from  farmers  forr
 10-20  rupees  per  acre.  The  mangement  of
 H.E.C.  sold  the  vey  same  landto  temple
 monks  for  400  rupees  per  acre.  Even  now
 farmers  are  not  allowed  to  do  farming  in
 1200  acres  of  land  luying  abandoned.  500
 persons  who  were  displaced  have  not  so  far
 been  provied  employment.  Most  of  the  23.
 persons  who  have  recently  been  provided
 employment  are  relatives  of  the  officers
 working  in  H.E.C.  is  the  Government  going
 to  formulate  any  px.licy  in  this  regard.  The
 Government  is  making  a  policy  to  follow  tha
 path  of  England  and  Ameriga.  Policies  are
 made  in  arbiterary  manner.  The  Govern-
 ment  imposed  the  policy  of  nationalisation
 before  allowing  the  people  to  be  mentally
 perpared  for  it.  The  policy  of  the  Govenment
 is  going  to  badly  affect  labourers  arid  the
 poor.

 The  Government  is  inviting  foreign
 investors  and  also  doing  retrechment  of
 labourers  from  iactories.  B.I.F.R.  Schemeis
 also  being  run.  ॥  will  be  a  difficult  task  for
 Govenment  to  fulfil  the  requirement  of  the
 population  when  the  population  increases
 from  90  crore  to  hundred  and  hundred  twen-
 ty-five  crore.  Am:)ng  the  population  of  En-
 gland,  the  number  of  worker  is  less  that  is
 why  they  use  machines.  श

 The  population  of  our  country  is  vast
 the  number  of  worker  is  also  large.  The
 Government  should  therefore  consider  this
 point  and  should  also  remember  that  the
 problem  of  un-employment  is  increasing.  *
 Coming  of  foreign  investors  in  our  country
 may  sound  plasant  at  the  moment.  The  hon.
 Prime  Minister  as  well  as  the  other  hon.
 Ministers  are  taking  pleasure  in  stating  that
 there  has  been  ०  good  investment  by  foreign
 investors.

 More  than  half  of  our  cultivable  land  is,
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 laying-unused.  The  Government  has  not
 been  able  to  provide  goodirrigation  facilities
 of  farmers.  Even  after  47  years  of  indepen-
 dence  the  Governmnt  have  not  been  able  to
 provide  facilities  of  electricity  and  water  to
 the  people  living  in  villages  The  Govern-
 ment  have  levied  10  percent  tax  on  pesti-
 cides.

 We  had  made  a  demand  to  shift  the
 headquarter  of  the  D.V.C.  as  per  the  agree-
 ment  it  had  to  be  shifted  from  Calcutta  to
 Maithon.  The  Government  have  to  pay  city
 allowance  and  travelling  allowance  since  its
 location  in  Culcutta.  The  Government  may
 get  good  amount  of  money  if  the  land  of  the
 headquarters  of  theD.V  ८  ‘ssold.  Thismay
 nelp  in  improving  the  financial  condition  ot
 the  D.V.C.

 It  is  the  duty  of  Central  Government  to
 provide  funds  the  Government  of  Bihar.  The
 World  Bank  had  provided  394  crore  rupees
 for  the  project  regarding  development  of
 Jharkhand  hilly  area.  Rs.308  crore  were
 provided  in  the  Budget  for  Tribal  sub-plan.

 When  Rs.396  crore  was  released  for
 the  Jharkhand  soheme.  the  fund  was  mis-
 appropriated  by  the  Government  of  Bihar.
 There  should  be  an  audit  as  to  where  that
 money  had  gone.  The  (iovernment  releas-
 es  funds  for  Bihar,  yet  the  people  of  the
 State  are  starving  there  is  no  adequate
 supply  of  water  aand  electricity  and  2  indus-
 trial  units  are  closed.  |  would  therefore  like  to
 submit  that  the  Central  Government  should
 make  a  clear  cut  policy.

 People  often  raise  the  issues  of  Kash-
 mir,  Bodoland  etc.  Shri  Sharad  Yadav  was
 just  speaking  on  the  problems  of  Kashmir,
 and  Punjab  and  was  also  referring  to  the
 situation  of  North  East.  fut  if  he  refrains
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 from  speaking  on  Jhakhand  issue  due  to
 political  considerations.  Everyone  is  having
 same  political  deawbacks,  that  is  way  they
 perfer  not  to  speak  on  the  Jharkhand  issue.
 Shri  Sharad  Yadav  touched  every  issue
 including  Kashmir,  Punjab  and  North-East
 but  dropped  the.  Jharkhand  issue.  |  would
 like  to  submit  that  the  hon.  Prime  Minister
 should  make  his  stand  clear  on  Jhakhand
 issue  in  his  reply  to  be  given  tomorrow
 otherwise  we  will  also  become  terrorists.
 You  might  have  watched  “Inside  of  the
 Kashmir’  on  (3.  T.V.  ।  you  watch  it  you  will
 see  how  are  they  preparing  themselves.

 The  Jhakhand  area  is  an  interior  area
 andis  nota  border  area;  has  it  been  a  border
 area,  the  same  situation  would  have  emerged
 there.  Everyone,  every  youth  feels  that  the
 problem  of  Jharkhand  is  not  being  solved
 since  it  is  an  interior  area.

 ।  was  clamied  in  the  President's
 address  that  the  problem  of  Bodland  had
 been  solved.  The  fact,  however,  remains
 that  the  problem  has  not  been  resolved.  Our
 men  had  gone  to  Assam  and  they  held  talks
 with  the  man  involved  in  Bodland  agitation.
 There  has  been  no  decision  in  that  regard.
 They  are  going  to  launch  agitation  once
 again.  Those  who  take  up  the  issue  should
 also  find  solution  to  the  problem  and  should
 care  to  provide  relief  to  the  people.  There  ts
 resentment  among  the  people  and  they  are
 much  agitated.  An  effort  should  be  made  to
 solve  this  problem  by  formulating  a  national!
 policy.  |  hope,  the  hon.  Prime  Minster  will
 make  the  situation  clear  on  Jharkhand  issue
 in  his  reply  tomorrow.

 With  these  words  |  conclude  my  speech.

 [English]

 MR.  DEPUTY  SPEAKER:  |  earnestly
 request  you  to  contine  to  the  time  given  to
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 you  so  that  more  people  could  participate.
 Some  people  inspite  of  ringing  of  the  bell
 speak  for  half-an-hour  or  45  minutes.

 SHRI  DWARAKA  NATH  DAS
 (Karimgan)):  Mr.  Deputy-Speaker,  Sir,  |
 raise  to  discuss  some  aspects  of  Scheduled
 Castes  and  Scheduled  Tribes  which  are  not
 included  in  the  hon.  President’s  Address
 which  was  delivered  on  the  21st  Febru-
 ary.1994.  It  simply  refers  to  something
 without  the  in-depth  study.  ।  spoke  of  the
 achievements  of  the  Government  of  India,
 and  the  hon.  Prime  Minister's  visit to  several
 foreign  countries  and  the  results  of  his  tour
 were  superb  and  excellent.

 ।  shali  confine  my  submissions  mainly
 on  the  Scheduled  Castes  and  Scheduled
 Tribes  affairs.  The  reservations  for  Sched-
 uled  Castes  and  Scheduled  Tribes  remain
 at  22.5  per  cent.  with  the  break  up  of  15  per
 cent  for  Scheduled  Castes  and  7.5  percent
 tor  Scheduled  Trit-es.  The  reservation  for
 Other  Backward  Classes  is  27  percent.  But
 if  we  take  the  All-India  figure,  at  present  the
 All-India  figure  will  touch  25  per  cent  of  the
 Scheduled  Castes  and  the  Scheduled  Tribes
 of  the  total  population  of  India.  So,  in  my
 opinion,  this  reservation  should  be  16  1/2

 per  cent  for  Scheduled  Caste  and  8  1/2  per
 cent  tor  Scheduled  Tribes  total  being  25  per
 cent.

 |  wrote  several  letters  in  this  regard  to
 the  Welfare  Ministry  but  |  quote  below  the

 reply  |  received  :  “|  am  having  the  matter
 looked  into.”

 This  phrase  has  now  become  sodear  or

 famous  thatthe  hon.  Central  Ministers  of  the

 Government  of  India  that  up  to  this  date  |

 have  received  at  least  150  such  letters

 saying  that  “|  am  having  the  matter  looked

 into.”

 The  scheme  for  infrastructure  develop-
 ment  in  areas  where  50  per  cent  or  more
 Scheduled  Caste  population  is  living  to  be
 augmented  under  Special  Component  Pian,
 but  |  wonder  in  my  reserved  Constituency,
 Karimganj,  Assam,  consisting  of  more  than
 40  per  cent  of  Scheduled  caste  and  Sched-
 uled  Tribe  people  is  not  included  in  the
 Scheme.  |  feel  there  is  some  political  moti-
 vation  to  exciude  क  Constituency  from  the
 benefit  of  the  Scheme.

 Further,  it  is  seen  that  Employment
 Assurance  Scheme  has  been  introduced  in
 1,752  of  the  most  backward  and  remote
 blocks  and,  in  that  also,  my  Constituency
 has  totally  been  ignored.

 \tis  claimed  that  during  1992-93.  nearly
 21  lakh  Scheduled  Caste  families  and  8
 lakhs  ।  Scheduled  Tribe  families  were  as-
 sisted  to  cross  poverty  line  under  20-point
 Programme  and,  that  is  why,  this  sounds
 something  like  paradoxical  to  Say  that  there
 are  starvation  deaths  in  Orissa  and  Bihar
 and  so,  it  is  simply  a  propaganda  of  so-
 called  20-point  Programme.

 |  have  yet  to  get  reply  my  Unstarred
 Question  6963  dated  28-4-1993  regarding
 precentage  of  landless  Scheduled  Caste
 and  Scheduled  Tribe  =opulation  of  Assam.
 |  was  assured  by  the  Rural  Development
 Ministry  that  a  statement  would  be  placed  on
 the  Table  of  the  House.  Buttill  date,  nothing
 is  known.  Now  |  think  everywhere  in  the
 Congress-  Administration,  dilatory  process
 is  going  on  so  that  issues  should  die  down  in
 the  end.

 My  suggestion  is  that  there  should  be
 a  special  servey  cum  census  of  thé  Sched-
 uled  Caste  and  Scheduled  Tribe  people  of
 the  country  sothat  Government  shouldbe  in
 ०  position  to  assess  the  actual  situation  of
 sush  people  and  to  take  suitable  steps  to
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 redress  their  grievances.  The  norms  of
 reservation  in  the  field  of  service  and  promo-
 tion  and  also  क  other  matters  should  strictly
 be  followed  in  the  Centre  as  well  as  in  the
 States.

 We  do  not  want  that  reservation  shold
 continue  for  decades  to  come  but  there
 should  be  sincerity  of  purpose  on  the  part  of
 the  Government  to  upgrade  the  Scheduled
 Caste  and  Scheduled  Tribe  people  at  par
 with  other  classes  of  society  in  no  time.

 1  can  say  with  all  the  strength  at  my
 command  that  unless  and  until  the  Sched-
 uled  Caste  and  Scheduled  Tribe  people
 thrive,  India  can  never  prosper.

 ।  draw  your  attention  towards  the  mar-
 ginal  farmers.  The  Government  have  been
 indulging  in  high  sounding  words  that  there
 are  support  price  for  agricultural  produce,
 adequate  subsidies  on  fertilizers  etc.  But
 these  do  not  reach  the  marginal  farmers,
 that  is  the  land  poorfarmers  because  of  their
 meagre  income.

 18.46  hrs.

 (SHRI  TARA  SINGH  in  the  Chain)

 SHRI  DWARKA  NATH  DAS:  On  the
 other  hand,  thére  are  innumerable  landless
 agricultural  labourers.  But  you  cannot  divert

 them  to,  industry  becaus®  of  incoming  of
 multti-nationals  in  ourindustry  resulting  dam-
 age  to  our  indigenous  industries.  |  think, “~
 Industry  and  agriculture  are  complementry
 each  other,  that  is,  each  dependent  on
 other.  But  that  is  not  possi-ble  in  the  present
 indian  context  because  of  our  artificial  policy
 of  lberalisation  being  pursue 3  by  the  Gov-
 emment  of  India.
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 As  regards  unemployment,  at  present,
 over  three  crores  of  unemployed  youths
 have  been  registered  with  the  employment
 exchanges  and  if  this  situation  continues,  |
 fear,  by  2000  A.D.,  the  figure  will  touch
 about  ten  crores.  This  is  mainly  due  to  our
 present  education  system  manufacturing
 thousands  and  thousands  of  youths  fit  for
 only  white-collared  jobs.  Dignity  of  labour  is
 unknown  to  them.  |  suggest  that  education
 should  be  vocationalised  right  from  the  sec-
 ondary  level  without  loading  the  students
 with  heavy  curricula,  that  is,  craft  scheme
 should  be  introduced  so  that  they  should
 become  self-reliant  and  self-sufficient  and
 come  up  as  real  help  to  the  society  at
 large.

 So,  |  oppose  such  a  utopian  exaggera-
 tion  in  Mahamahim  President's  address.
 Thank  you.

 DR.  KARTIKESWAR-  PATRA
 (Balasore):  Hon.  Chairman,  Sir,  |  am  very
 much  grateful  to  you  to  call  me  as  the  last
 speaker  from  our  Congress  Party  today.  |
 rise  to  support  the  Motion  put  before  the
 House.

 |  do  not  want  to  react  to  the  criticisms
 made  by  the  opposition  but  |  will  put  forth
 some  genuine  arguments  in  this  House.  ।
 is  difficult  to  do  something  but  it  is  very  easy
 to  criticise  anything.  One  block  of  practice
 is  better  than  thousand  times  of  theory  in  this
 country.  Now  the  country  requires  practical-
 ity.  ।  is  told  by  our  Father  of  the  Nation,
 Mahatma  Gandhi  regarding  whom  Mr.
 Einstein,  the  greatest  philosopher  and  the
 scientist  said:

 “Generations  to  come  would  scarcely
 believe  that  a  man  like  Mahatma  Gandhi
 would  tread  on  this  globe  in  flesh  and

 blood.”
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 The  great  Mahatma  like  Einstein  once
 said  that  the  world  has  given  us  so  many
 ‘mahatmas.  A  Mahatma  like  Gandhi  was
 also  born  in  this  world.

 **  The  Father  of  the  Nation,  Mahat-
 ma  Gandhiji  said  Achieving  free-
 dom  is  not  an  enz  in  itz lf,  itis  the
 means  to  unable  the  people  to
 better  their  conditions.”

 Sir,  it  is  very  easy  to  criticise.  But,  just
 before  independence,  what  were  the  condi-
 tions  that  were  prevailing  in  our  country?  |
 will  quote the  version  of  a  Oriya  Poet,  |  would
 like  to  quote  a  stanza  from  a  famous  poem
 of  Vyas  Kabi  Fakir  Mohan  the  father  of  the
 Oriya  literature.  |  quote,

 “Though  sixties  of  maunds  of  salt
 is  available  in  the  ocean  near  our
 villages,  we  are  :'  ज  getting  them.
 Though  plenty  of  salt  is  available
 here,  we  are  restrored  to  bring  salt
 from  Liverpool  even  though  it  is
 available  at  high  price.  We  have  to
 buy  for  our  consumption.  See  the
 plight  of  our  weavers  They  can
 weave  best  kind  of  clothes  for  us
 but  we  are  getting  man  made
 clothes  from  Liverpool.  We  do  not
 care  for  our  weavers  plight.  They
 may  face  crisis  and  their  family

 ‘members  may  die  in  want  of  food
 and  clothes,  but  we  have  to  buy
 mill  made-clothes.”

 The  meaning  of  this  poem  is  that  as  a
 result  of  the  monopoly  declared  by  the
 Britishers,  a  pinch  of  salt  could  not  be  pro-
 duced  in  this’country.  And  from  Liverpool,
 we  are  bringing  our  clothes.  You  just  imag-
 ine  what  was  our  situation  then  and  what  is
 our  situation  now.

 *  Transiation  of  the  original  quotation  in  Bengali.
 **  Translation  of  the  original  quotation  in  Oriya.

 *One  of  our  communist  friends  Shri
 Haradhan  Roy,  an  hon.  Member  was
 criticising  the  Govt.  at  the  top  of  his  voice.
 |  must  say  he  was  criticising  very  eloquently.
 |  was  listening  to  him.  |  would  like  to  know
 what  is  going  on  in  West  Bengal?  What  is

 the  situation  there?  What  are  you  upto
 there?  Can  you  claim  that  all  the  sufferings
 of  the  working  class,  the  peasents,  the
 proletariat  have  come  to  an  end?  There  is
 more  than  a  decade,  more  than  ten  years,
 no  it  is  16  or  17  years.  But,  what  is  your
 achievement?  What  do  we  find?  We  find
 that  opporession,  atrocities  have  been  con-
 tinuing.  Those  who  speak  of  communism  so
 eloquently  here  are  in  fact,  very  affluent
 Lakhpaties  and  croeparties.  Have  their
 income  been  assessed?  No  it  has  not  been
 assessed.

 There  are  nine-storeyed  buildings,  there
 are  very  pompour  ceremonies  and  every-
 thing,  but by  the  same  side,  there  are  jhopris,
 there  are  thatched  cottages  and  there  is  no
 food  to  eat,  no  clothes  to  wear.  This  is  how
 the  situation  is  very  critical  in  that  State.

 SHRI  TARTT  BARAN  TOPDAR
 (Barrackpore):  Throughout  India,  except  in
 West  Bengal.

 SHRIMATI  MALINI  BHATTACHARYA
 (Jadavpur):  He  ७  making  this  pace  for  West
 Bengal  Assembly.

 ““(DR.)  KARTIKESWAR  PATRA
 (Balasore):  In  this  country  we  have  both  the
 mixture  of  luxury  and  poverty:  Here  there
 are  weaithy  peopie  who  are  fiving  in  the

 midst  of  all  kinds  of  luxury.  They  sleep  on
 their  softest  beds  in  their  nine  storeyed
 buildings  whereas  there  are  places  where
 you  will  only  find  people  tiving  in  abject
 poverty  without  food  clothes  and  even  no

 *  Translation  of  the  griginal  getivered  in  Bengali. **  Translation  of  the  onginal  delivered  in  Oriya.
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 slumps  or  hut  to  get  shelter.

 [Translation]

 Saint  Tulsidas  said:

 “Hathi  chale  Bazar,  Kutte  Bhonke  hazar,
 Sadhun  ko  durbhav  nahi,  Jo  Ninde
 Sansar’;

 Therefore  no  attention  sho  vid  be  paid
 to  critics.  Mahatma  Gandhi  has  said  about
 those  who  are  honest  and  sincere  that:

 [English]

 Itis  not  too  late  to  mend  matters  provid-
 ed  we  forsake  selfishness,'  adopt  selfless-
 ness,  adandon  fear.  cease  to  be  hypocrite,
 become  honest,  upright,  moral  and  truthful.

 To  achieve  our  goal,  our  aim  should  be
 to  run  honestly,  to  act  sincerely,  and  you
 know  that  our  Prime  Minister,  Shri
 P.V.Narasimha  Rao  is  an  out  and  out
 Gandhian  and  |  can  quote  here.

 Shri  L.  K.  Advani,  the  then  Leader  of
 Opposition  said  on  12th  July,  1991  speaking
 on  the  Motion  of  Confidence  brought  by  our
 PM  in  this  House,  about  our  Prime  Minister
 that:

 “thave  great  respect  for  the  Prime
 Minister.  He  is  a  scholar  and  a
 thorough  gentleman.  In  fact  |  am
 tempted  to  say  that  he  is  a  post-
 indenpendence  Congressman
 with  pre-independence  values.”

 Our  Prime  Minister  considers  pros  and
 cons  of  the  matter  as  to  how  to  run  the
 country  before  taking  decisions.  One  should
 have  knowledge  and  experience.  !n  spite  of
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 the  criticisms  that  are  being  made  here  by
 some  hon.  Members  of  opposition  about  the
 policies  and  programmes  taken  up  by  this
 Government,  sometimes  some  of  the  very
 same  Members  also  do  admit  that  there  has
 been  improvement.

 When  out  Prime  Minister  took  charge
 of  this  Government  what  was  the  atmo-
 sphere  in  the  country  and  how  the  country
 was  facing  serious  economic  crisis?  You
 know  very  well  what  was  the  internal  and
 extemal  situation  at  that  time.  But  what  did
 the  opposition  do?  They  just  tried  to  topple
 this  Government.  After  twenty  months  of
 elections  efforts  were  made  for  this.  You
 know  this  was  the  fifth  minority  government
 in  India.  Though  it  came  as  a  minority
 Government  to  this’  House,  our  hon.  Prime
 Minister  sought  the  Confidence  Motion.  But
 on  the  first  day,  on  12th  July  1991,  the
 Opposition  united  and  opposed  the  Motion.
 Luckily  with  the  blessings  of  the  countrymen
 the  Government  won  the  Confidence
 Motion.  After  that  thrice  No  Confidence
 Motion  was  brought  to  this  house  pfter  one
 year  the  first  no  nfidence  motion  was
 brought  on  15th  July  1992  by  Shri  Jaswant
 Singh.  anhon.  Member of  this  House.  Again..
 after  five  months  another  No  Confidence
 Montion  brought  by  Shri  Atal  Bihari  Vajpayee
 on  18th  December  1992.  The  last

 No  Confidence  Motion  brought  by  our
 CPM  friend  Shri  Ajoy  Mukhopadhyay  on
 26th  July  1993.  But  all  these  Motions  were
 defeated.  Why?  Because  the  people  of  this
 country  have  profound  faith  in  Shri  P.V.
 Narasimha  Rao.  Shri  R.V.  Narasimha  Rao
 is  as  clear  as  crystal.  The  contry  can  rely  -
 upon  him,  the  country  is  safe  in  his  famds.”.
 Once  the  Father  ot  the  Nation  told  about
 Nehru  that  Nehru  is  as  a  clear  as  a  crystal,
 the  country  can  rely  upon  him  and  the
 country  is  safe  in  his  hands.  Similarly  now
 the  country  is  safe  in  the  hands  of  Shri  P.V.



 665  Re.  Motion  of  Thanks  on  PHALGUNA  16,  1915  (SAKA)  the  President's  Address  666

 Narasimha  Rao.  You  know  that  gold  was
 mortgaged  outside  and  it  was  brought  back.
 You  also  know  that  Punjab  was  burning  and
 democracy  as  brought  back  in  Punjab.

 19.00  hrs.

 We  have  to  see  how  Assam  was  burn-
 ing  and  how  Tamilnadu  was  burning.  ।
 Jammu  &  Kashmir  throughout,  there  was
 terrorism.  The  situation  was  like  that.  [/nter-
 ruptions]

 SHRI  TARIT  BARAN  TOPDAR
 BARRACKPORE:  Who  was  responsible  for
 this?  [Interruptions]

 DR.KARTIKESWAR  PATRA:  Twopre-
 vious  Governments  were  responsible  for
 this  [Interruptions]

 SHRI  TARIT  BARAN  TOPDAR:  Who
 were  in  the  previous  Governments?  [/nter-
 ruptions]

 DR.KARTIKESWAR  PATRA:  You  may
 please  hear  me.  You  know  very  well  as  to
 who  were  in  the  previous  Governments.
 Two  Prime  Ministers  have  changed  during
 that  time  and  you  also  know  very  well  as  to
 how  the  situation  was  serious  That  situa-
 tion  was  controlled./interruptions]

 MR.  CHAIRMAN:  There  shall  be  no
 disturbance  please.

 DR.  KARTIKESWAR  PATRA:  Mr.
 Chairman,  Sir,  |  am  the  last  speaker  from
 the  Congress  Party  and  |  wantto  reply  to  the
 criticisms  of  the  opposition.  Two  Ministersਂ

 the  Minister  of  Defence  and  the  Ministgr
 of  Finance  were  not  the  elected  Membergof
 his  House.  But  still,  the  Prime  Minister,  Shri
 P.V.  Narasimha  Rao  took  the  courage  to
 take  steps  to  run  this  Government.  Later,
 they  were  elected  to  this  House  also.

 The  situation  was  discussed  by  Shri  L.
 K.  Advani.  Even  he  had  the  apprehension.
 What  was  his  apprehension?  |  will  quote
 that:

 “They  are  banding  entirely  upon  the  two
 factors  which  no  doubt  are  valid  today.
 Factor  one  this  country  has  been  put  to
 two  general  elections  in  the  last  20
 months;  no  person  in  this  country  want
 a  third  general  election.”

 That  was  his  apprehension  that  people
 had  witnessed  two  elections  ing  the  last  20
 months  and  so  everybody  would  suffer.
 Nobody  in  this  country  wanted  another  gen-
 eral  election  nd  that  was  exactly  the  case.

 Shri  L.  K.  Advani  told  that  it  is  only  in  the
 case  of  Shri  P.V.  Narasimha  Rao  Govern-
 ment  that  till  today  no  one  knows  whatis  the
 mojority  on  the  basis  of  which  this  Govem-
 ment  is  going  to  face  this  House  That
 Government  faced  this.  ::.  ....2  very  clearly
 and  there  was  no  doutt  about  it.

 Hon.  Member,  Shri  George  Fernandes
 who  is  not  here  in  the  House  at  the  moment
 has  told  categorically:

 “We  are  not  realising  to  whom  we  are
 handing  over  this  country.”

 |  want  to  know  from  him  25  to  whether
 this  country  has  been  handed  over  to  IMF.
 After  two-and-a-half  years,  |  want  to  put  this-
 question  to  him  as  to  whether  this  country
 has  been  handed  over  to  IMF.  No,  this
 country  is  not  handed  over  to  IMF;  this
 country  is  running  independently  and  the
 country  is  running  according  to  the  Govern-
 ment'’s  policies  and  programmes.  Econom-
 ic  reforms  are  made  by  our  hon.  Finance.
 Minister  as  per  the  advice  of  the  hon.  Prime
 Minister.  The  country  has  not  been  handed
 overto  any  forigner  orto  any  IMF.  Thisisthe
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 clear  position  and  the  hon.  Members  should
 know  that  they  are  unnecessarily  criticising
 the  Government.

 MR.  CHAIRMAN  “(Shri  Tara  Singh):
 Please  wind  up  now.

 DR.  KARTIKESWAR  PATRA:  What
 did  this  Government  witness  when  it  took
 over  the  charge?  [interruptions]  The  oppo-
 sition  was  not  cooperating.  That  is  why  the
 country  is  running  in  a  critical  juncture.

 When  the  point  of  secularism  was  raised
 in  this  House,  some  Members  played  a
 dubious  role.  In  the  House,  they  are  telling
 that  secularism  is  a,salient  feature  of  our
 Constitution.  But  outside,  they  are  breaking
 secularism.  When  Babri  Masjid  was  demol-
 ished,  in  this  House,  who  was  responsible?
 |  want  to  know  about  it  catetorically.  Every-
 bodyknows  it.  But  at  the  time  of  vote  of  No.
 Confidence,  all  the  Members  were  united  in
 their  support.  ।  one  is  to  cathch  the  culprit,
 they  should  cooperate.  According  to  Netaji
 Subhas  Chandra  Bose,  it  is  the  greatest
 curse  for  a  man  to  be  a  slave.  It  is  the
 greatest  crime  for  a  man  to  cooperate  with

 the  wrongs  and  injustice.

 They  are  extending  their  hands  to
 those  who  are  wrong  and  doing  injustice.
 ‘This  is  very  bad.  ।  this  practice  goes  on,
 they  cannot  do  anything.  This  Government
 has  gertain  responsibilities.  The  Govem-
 ment  is  very  much  aware  of  the  problems  of

 crores  of  people  who  are  below  the  poverty
 line.  How  will  they  be  lifted  up?  When  the
 Govemment  is  taking  up  various  economic
 reforms,  when  Government  is  having  a  lib-
 eral  industrial  policy,  when  Goverment  is

 thinking  to  invest  more  funds  in  the  rural
 areas  to  lift  up  the  economic  status  of  mil-
 lions  of  poor  people,  at  that  time,  so  many
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 issues,  like  Bofors,  have  been  raised.  Bo-
 fors  issue  will  come.

 4
 MR.  CHAIRMAN:  You  have  taken  20

 minutes.  /Interruptions]  Please  conclude
 now.

 DR.  KARTIKESWAR  PATRA:  There
 has  been  a  criticism  here  about  the  policy
 that  our  Prime  Minister  is  pursuing.  Mr.
 Jaswant  Singh  told:

 “lam  unable  to  lend  my  support.  Third-
 ly,  the  hon.  Leader  of  this  House  said
 somthing.  |  think,  he  used  to  say,  we  will
 follow  the  Nehruvian  socio-economic  conti-
 nuity.”

 Regarding  this,  Prime  Minister  categor-
 ically  mentioned  in  his  reply  to  the  motion  of
 no  Confidence  on  15th  July,  1991:

 “Where  the  Congress  manifesto  and
 the  history  of  the  Congress  the  party  that
 runs  the  Govemnment  comes  into  the  pic-
 ture,  it  is  not  Shri  Manmohan  Singh  plus
 Mahatma  Gandhi,  Jawahalal  Nehru,  Indira
 Gandhi,  Rajiv  Gandhi,  but  we  the  small
 people,  on  whomthe  mantle  has  fallen.  This
 is  a  combination.”

 MR.  CHAIRMAN:  That  is  all  [Interrup-
 tions]  Please  sit  down.

 DR.  KARTIKESWAR  PATRA:  |  would
 like  to  say  one  more  thing.  [interruptions]All
 right,  Sir.

 SHRI  BIR  SINGH  MAHATO  (Purulia):
 Mr.  Chairman  Sir,  the  present  Government,
 when  it  came  to  power,  was  a  minority
 Govemment  and  our  Finance  Minister,  in
 his  Budget  speech  said  that  his  Government

 has  come  to  majority  and  it  is  an  achieve-
 ment.  ts  it  an  achievement,  Sir?  This

 Goverment has  come  to  majority  in  a'dubi-
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 ous  rhanner,  without  elections  and  engt
 neering  defections  from  different  political
 parties  destroying  the  root  of  parliamentary
 democracy  in  our  country.

 The  President's  Address has  expressed
 concem  about  Jammu  and  Kashmir  situa-
 tion  marked  by  intensive  campaign  by  ter-
 rorists  and  low  intensity  proxy  war  by  Paki-
 stan  and  campaigning  against  India  in  Inter-
 national  fora,  ostensible  pro-Pakistan  tilt  by
 USA  cause  grave  concem  for  us.  The
 present  Government has  miserably  failed  to
 evolve  an  apropriate  policy  tram.  work  re-
 garding  Kashmir.

 There  is  a  reference  regarding  eco-
 nomic  reforms.  The  economic  situation  is
 deteriorating  fast  despite  the  tall  claims  by
 the  Govemment  that  due  to  its  economic
 reforms,  the  country  is  improving  or  thai  the
 economic  situation  is  improving.  Some  of
 the  important  indicators  indicate  the  myth  of
 the  Government  that  in  the  last  three  years,
 in  seccession,  the  industrial  growth  rate
 had  about 2  per  cent  in  contrary to  8-9  per
 cent  in  1980s.  The  capita!  sector  is  also
 showing  negative  growth  rate.  The  fact  that
 economic  reform  programme  did  not  face
 trouble  does  not  mean  that  this  programme
 is  acceptedy  larger  sections of  our  people.
 Govemment should  bear  in  mind that  there
 have  been  good  monsoons  for  three  con-
 secutive  years  which  contributed a  good
 harvest.  If  there  is  any  failure  in  monsoon,
 then  the  country  may  plunge  into  a  catastro-
 phe  as  in  the  past.  In  1967, when  monsoon
 had  failed.  Government was  forced  to  ac-
 cept  devaluation  of  rupee  and  pay  for  the
 consequences  in  political  terms.  The  new
 economic policy  launched  in  1991  did  not
 reduce  poverty  in  India  but  ।  did  push  a

 large  section  of  our  people  below  the  povertu
 line.  According  to  a  recent  evaluation  of  the
 World  Bank,  india  is  one  of  the  57  poor
 countries  of  the  world.  india  had  a  per

 capital  income  of  320  dollar in  1990  and  in

 1992  it  was  reduced  to  30  dollars  and  it  was
 also  apprehended that  it  might  have  further
 gone  down  क  1993.  Our  Financrs  Minister
 is  reported  to  have  observed  that  the  struc-
 tural  adjustment  programme  adopted  under
 the  pressure  of  the  IMF  and  the  Wortd  Bank
 yielded  good  results  and  unemployment
 has  been  reduced.  But  the  Institute of  Public
 Finance  and  Policy  is  on  record  to  say  that
 structural  adjustment  programme  reduced
 employment by  80  lakhs.

 The  annual  rate  of  employment will  be
 eight  to  nine  per  cent  per  year.  According to
 the  RBI,  the  number  of  unemployed will  rise
 to  5.9  crores  within  ten  years.  The  RBi

 nomic  policy  has  resulted  in  the  deciine  of
 employment in  the  private  sector.  The  real
 meaning  and  features  of  the  NEP  appear  to
 be  (1)  privati-sation;  (2)  disinvestment; (3)
 reduction  in  employment  opportunities;  and
 (4)  withdrawal of  subsidies.  क  -  the  real
 meaning  of  the  New  Economic  Policy.

 Si,  it  is  to  be  noted  that  the  National
 Renewal Fund  which  in  reality is  another
 name  of  National - Fund  and
 the  Bureau  of  Industrial  and  Financial  Re-
 construction  have  been  vested  with  the
 responsibility of  either  recommending  out-
 right  closure  of  the  units  or  asking  the  em-
 ployees to  accept  sacrifices.

 Sir,  there  is  not  a  single  line  regarding
 the  Dunkel  Proposals  in  the  Presidential
 Address.  With  the  acceptance  of  the  Dunkel Proposals,  india will  lose
 eignty.  it  wil  furthe  aggravate  its  ।  -
 payments  problems.  tt  will  violate  the  spirit
 of  our  Constitution.  it  will  result  insteep rise
 of  prices.  Finally, it  will  make  ingia  agricul-
 ture  dependent  upon

 Sw,  there  is  not  a  single  word  about  the
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 JPC  Report  in  the  Presidential  Address
 although it  was  the  result  of  the  labour  of  30
 honourable  Members  of  Parliament  and
 although  it  was  a  unanimous  report  with
 many  recommendations.

 There  is  a  mention  about  the  Ayodhya
 issue  in  the  President’s  Address.  Ayodhya
 issue is  reffered ०  the  Supreme Court  under
 Article  143  and  the  Goverment  is  awaiting
 their  advice.  But  the  direction  of  the  Su-
 preme  Court  under  Article  143.0  is  not  binding
 on  everybody.  it  should.  therefore,  have
 been  reffered  to  the  Supreme  Court  under
 Article  138.  But  that  was  not  done.  For
 these  resaons,  |  oppose  the  Motion  of  Thanks
 to  the  President's  Address.  Thank  you.

 *SHRI  SANAT  KUMAR  MANDAL
 (Joynagar):  Sir,  |  rise  to  oppose  the  Motion
 of  thanks  to  the  President’s  Address.  After
 showing  full  respect to  the  President,  |  want
 to  oppose  the  policy  of  the  Government
 expressed  in  the  Address  of  the  President.

 Sir,  today  the  country  is  passing
 through  a  critical  stage  due  to  industrial
 crisis,  inflation,  staggering  problem  of  un-
 employment,  lay  off  in  the  factories,  re-
 trenchment,  atrocities  on  women,  commu-

 nal  riots,  caste-conflict, alarming  rise  in  crime.
 The  President’s  Address  fails  to  mention
 either  these  problems  or  any  solution.  Mr.
 Chairman,  we  know  that  we  had  corruption

 ‘before  atso  and  thre  are  corruptions  now
 too.  But,  it  is  a  matter  of  regret  that  corrup-
 tion  has  taken  its  deep  root  in  the  top  in  our
 administration.  in  fact,  corruption  is  infect-

 ing  the  whole  system  like  the  deadly  disease
 Cancer.  We  know  that  Joint  Parliamentary
 committee  was  formed  to  probe  into  the

 biggest  scam  of  our  country  and  JPC  have
 submitted their  report  aiso.  But  the  Govern-
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 ment  is  still  silent.  No  action  has  been  taken
 against  the  persons  indicted  in  the  report.
 The  Govemment  or  the  Congress  Party
 talks  of  democracy.  But,  they  have  shown
 utter  disrespect  to  Parliament  by  hiking  the
 prices  of  essential  commodities  like  Sugar,
 rice  wheat,  cooking  gas,  petrol  ,diesel  etc.
 Just  before  the  nresentation  of  the  General
 Budget.  The  way  the  ruling  party  is
 violating  the  Parliamentary  form,  the  fate  of
 democrocy  in  this  country  can  eastly  be
 guessed  Although  it  is  the  claimed  in  the
 Address  that  the  agricultural  strategy  aims
 at  increasing  agricultural  production  so  as  to
 reduce  poverty  is  widespread  poverty  in  the
 country.  Most  of  the  people  live  below  the
 poverty  line.  But  instead  of  given  priority  to
 Public  Distribution  System  by  the  revamp-
 ing  it,  the  Government  is  dealing  very  casu-
 ally.  Today,  there  is  no  differerce  between
 the  price  of  essential  commodities  in  Fair
 Price  shop  and  open  market.  But  the
 President's  Address  displays  total i ignorance of  reality.

 They  claim  that  there  is  unprecedented
 production  in  the  country.  But  in  reality,
 there  is  widespread  poverty,  scarcity  of
 essential  commodities.  We  have  got  report
 of  death  due  to  starvation  from  Thane,
 Kalahandi,  Tripura  and  Amaravati.  But,
 they  claim  that  there  is  steady  progress  on
 all  fronts,  a  record  foodgrain  production  and
 unprecedented  levels  of  procurement.  The
 situation  is  different  in  reality.

 Our  handioom  industry  was  the  superb
 industry.  We  used  to  export  our  handioom
 products  to  different  parts  of  the  world.
 Same  is  true  of  engineering  industry.  We

 used  to  export  our  engineering products  too.
 But  now  the  industrial  crisis  has  led  to
 closure  of  so  many  industries  or  made  them
 sick  resulting  in  the  decline.of  export.  We
 know  that  allocation  has  been  increase  for

 “Translation  of  the  speech  orginally  delivered  in  Bengali
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 Defence.  But  we  feel  sorry  when  we  look  at
 the  condition  in  our  educational  field.  Com-
 pared  to  other  countries,  we  are  still  lagging
 behind  with  regard  to  education.  It  is  really
 a  matter  of  shame  that  even  after  47  years
 of  independence,  the  rate  of  illiteracy  is  so
 high  in  our  country.  Although,  the  Govern-
 ment  claims  to  give  very  high  priority  to
 literacy  and  primary  education,  there  isno
 provision  for  education  for  the  poor or  forthe
 people  belonging  to  rural  sector.  Whatever
 programmes  are  envisaged  are  not  imple-
 mented  properly.  Majority  of  our  population
 Stay  in  rural  areas.  But  the  plight  of  the  rural
 people  is  displorable.  They  did  not  have
 facility  for  drinking  water,  education  good
 transport  system.  Even  today,  there  is  no
 provision  for  drinking  water  in  more  than  2
 lakh  villages.

 Our  Agnculture  Minister  has  introduced
 the  new  Agricultural  policy.  But  for  whose
 benefit  the  new  Agricultural  policy  is  being
 implemented?  We  have  found  that  small
 farmers,  the  marginal  farmers  the  agricul-
 tural  labourers  are  not  benefitted  by  the  new

 Agricultural  policy.  The  multi-national  agri-
 cultural  sector  has  been  benefitted  by  the
 policy.

 Mr.  Chairman,  Sir,  ours  is  a  multi-lin-

 gual,  multi-religions  country.  Babri  Masjid
 has  been  demolished.  The  Masjid  was
 demolished  by  the  leadership  of  BJP.  But,
 1  am  sorry  to  say  that  the  Government
 remained  silent  spectator  to  the  whole  epi-
 sode.  There  was  categorical  assurance  by
 the  Prime  Minister  that  a  Masjid  would  be
 constructed  on  that  very  side.  But  nothing
 has  been  done so  far.  This  inaction  has  hurt
 "he  feelings  of  the  minority.  But  the  Centre
 has  been  indifferent  to  this  burning  problem.
 No  appropriate  steps  have  been  taken  by
 the  Goverment  so  far  resulting  in  making
 the  issue  a  perpetual  problem.  The  Centre
 has  sent  the  issue  to  the  Supreme  Court

 under  Article  143  and  awaiting  the  judge-
 ment.  But,  it  would  have  been  better to  treat
 the  issue  under  Article  138  because  the
 judgement  would  have  been  binding  for
 parties  concerned.  This  only  shows  that  the
 Government  wants  to  keep  the  issue  alive
 for  their  selfish  interest.

 We  know  that  the  problem  of  Kashmir
 has  been  a  matter  of  concern  for  all  of  us.
 There  is  an  outbreak  of  violence  in  the  valley
 by  the  terrorists.  Young  persons  there  have
 been  agitating  since  long.  We  must  remem-
 ber  that  the  problem  in  Kashmir  does  not
 relate  to  law  and  order  sitution  only.  -  has
 serious  implications.  We  know  Kashmir  is
 an  integral  part  of  India  But  yet  the  situation
 there  is  very  serious.  The  problem  is  political
 and  it  should  be  solved  politically.  But  we
 feelappehensive  that  the  Governmentis  not
 showing  appropriate  attention  to  this  seri-
 ous  problem.

 We  have  also  noted  that  land  reforms
 have  been  implemented  in  our  country.  But,|
 am  sorry  to  say  that  the  implemantation  of
 Land  Reforms  has  been  beneficial  for  rich
 Zamindars  and  big  farmers  have  not  been
 benefitted  by  Land  Reform  Act.  So,  there  is
 discontent  among  the  weaker  section,  the
 agricultural  labour  and  marginal  farmers.

 Ours  is  a  vast  country  and  we  have
 many  complex  problems.  But  |  want  to  draw
 the  attention  of  the  Goverment  to  the  prob-
 lems  of  Sundarban.

 Sundarban  is  the  biggest  delta  of  Asia.
 Sundarban  has  a  unique  and  superb  scenic
 beauty.  It  is  indeed  spectacular.  ॥  is  an
 island of  of  rivers,  beautiful  sea  and  trees.
 But  it  has  many  serrous  problems.  Agricut-
 ture  is  the  main  occupation  there.  Once
 Sundarban  was  claimed  to  be  the  store-
 house  of  food  for  West  Bengal.  But  today,
 the  island  is  passing  through  critical
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 The  rivers  are  dried  up  resulting  in  accumu-
 lation  of  slit  making  the  dred  riverbed  hich
 When  there  ts  excessive  rain,  the  farmers
 cannot  drain  away  the  water.  It  has  created
 problem for  agricufture.

 Our  demand  is  that  though  the  area  of
 Sundarban  had  a  unique  beauty  why  the
 Govemment  has  not  taken  any  steps  to

 convert  the  island  into  an  intemational tour-
 ist  spot?  The  foreign  tourists  could  have
 been  easily  attracted  to  visit  the  beautiful
 island.  Caicuta  is  a  metro  politan  city  visited
 by  many  foreign  tourtsts.  They  could  visit  the
 island  also  if  there  is  a  good  transport  sys-
 tem  both  through  water  and  land.  The
 Govemment  must  start  both  Railway  and
 waterway  connections  for  Sunderban.  If  the
 beautiful  delta  is  converted  into  a  tourist
 spot,  the  Government  can  eam  more  for-
 eign  exchange.  |  urge  upon  the  Govemment
 to  declare  National  Waterways  for
 Sundarban.  This  will  enhance  the  social
 economic,  cultural  development  of  the  in-

 habitants  of  the  island.  Since  it  is  an  istan,
 fishery is  one  of  the  main  occupation.  There
 should  be  steps  to  protect  the  -०
 from  the  pirates.

 The  problem  of  Sundarbanis very  acute.
 The  nvers  are  over-flooded  due  to  natural

 calamities  resulting  in  damage  tocrops.  The
 farmers  lose  everything  due  to  this  calamity.

 _a@  Master  plan  to  build  barrage  along  the
 river.  So  far  the  Centre has  not  taken  any

 intitive  to  provide  monetary  assistance  so  as

 member  an  Expert  Commitee  was  sent  by
 the  Centre  to  Sundarban  about  7  years  back
 to  find  out  the  feasibility  of  power  genearation
 from  the  water  current  in  the  sea.  The  repost
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 of  the  Committee  was  sanguine  about  the
 project.  But  so  far  the  Gavemment  has  not
 taken  any  measure  to  create  power  gener-
 ation  plant in  the  island.

 The  Centre  has  declared  Sundarban  as
 The  National  Park.  So,|  draw  the  attention  of
 the  Centre  to  take  appropriate  steps  for  the
 overall  development  of  sundarban.  |  urge
 upon  the  Government  to  initiate  some  mea-
 sures  for  the  economic,  social  and  cultural
 development  of  the  people  of  Sundarban.

 Since  the  President's  Address  fails  to
 mention  these  points,  after  thanking  you,  |
 oppose  the  motion.

 [Translation]

 SHRI  SURENDRA  PAL  PATHAK
 (Shahabad)  :  Mr.  Chairman,  Sir,  President
 '  Address  is  a  reflection  of  the  Government
 policies  but  this  time  the  President's  Ad-
 dress  seems  tobe  relying  more  on  imgination
 and  less  on  facts.

 In  his  Address  hon.  President  has  said
 that  law  and  order  situation  has  improved
 comprehensively.in  this  context  !  would  like
 to  state  that  law  and  order  sitution  in  Uttar
 Pradesh  is  grave  Incidents  of  murders
 looting  and  atrocities  against  women  are
 being  committed  there  every  day.  Woman
 are  being  paraded  of  naked  throughout  the
 village.  Recently  on  the  3rd  of  this  month  in
 a  vilage  of  xao  district  12  parsons  were
 murdered  together.

 The  situation  in  Kashmir  is  also  grave.
 Law  and  order  sitution  is  deteriorating there.
 ह  would  ike  to  ask  whether  there  is  any
 improvement  in  law  and  order  situation.
 What  is  happening  in  the  country,  is  it  the
 indication  of  improvement  in  faw  and  order
 front.
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 In  his  address  the  hon.  President  has
 said  that  Government  will  give  top  priority  to
 the  development  of  Agriculture.  In  this  cori-
 text  !  would  like  to  say  that  agriculture  sector
 has  been  ignored  totally,  no  attention  has
 been  paid  towards  it.  The  farmers  in  the
 country  are  not  in  a  position  to  buy  tractor
 due  to  its  high  cost.  Now  in  the  current
 budget  the  Government  has  withdrawn
 rebate  on  tractors  below  the  capacity  of
 1800  cc.  resulting  in  hike  in  the  cost  of
 tractors  and  thus  the  farmers  will  not  be  ina
 position  to  buy  tractors.  In  the  Address  no
 mention  has  been  made  regarding  educat-
 ing  the  farmers  about  the  proper  utilisation
 of  agricultural  machinery.  Farmers  of  U.P.
 have  learnt  the  usage  of  agricultural  ma-
 chinery  from  the  Sikhs  resettling  in  U.P.
 after  migration  from  Punjab  but  no  such
 arrangement  has  been  made  by  the  Gov-
 ernment  so  that  farmers  could  learn  about
 the  usage  of  agricultural  equipments.

 In  this  Address,  the  hon.  President  has
 suggested  the  State  Governments  to  lift  the
 ban  ontransportation  of  foodgrains  through-
 out  the  States.  |  think  he  has  said  the  right
 thing  and  it  will  be  better  if  it  could  be  done
 so.  At  present  there  is  ban  on  inter-state
 transportation  of  food  grains  and  due  to  this
 farmers  could  not  get  renumerative  price  of
 their  produce.  |  wish  that  Government
 should  lift  the  ban  on  transportation  of
 foodgrains  all  over  the  country,  so  that
 farmers  could  get  renumerative  prices.  ।
 will  help  in  keeping  uniform  prices  of

 foodgrains  in  the  country.

 In  this  Address,  President  has  nowhere
 mentions  about  promoting  girls’  education
 in  rural  areas.  |  have  seen  myself  that  there
 ७  no  proper  arrangement  for primary  schools
 in  villages.  Junior  high  schools  are  situated
 at  the  distance  of  7-8  kilometres.  We  can

 imagine  that  how  these  little  girls  have  to  go
 6  to  8  kilometres  far  from  their  homes  for

 getting  education  upto  Primary  or  high
 schoollevel.  Today  Boys  are  getting  educa-
 tion  but  due  to  lack  of  proper  arrangement
 for  education,  girls  have  been  denied  from
 getting  education.  Educated  boys  avoid  to
 marry  illiterate  girls  and  it  is  also  creating
 problem.  It  would  have  been  better  if  the
 Government  mention  about  the  proper  ar-
 rangement of  education  in  rural  areas  had
 been  made  in  the  Presidept’s  Address  but
 no  mention  has  been  made  in  this  regard.

 In  our  country  education  is  not  employ-
 ment  oriented  and  number of  degree  colleg-
 es  are  increasing  day,  by,  day.  |  would  like
 to  say  that  by  opening  degree.  colleges  we
 are  opening  factories  of  unemployment.  It
 will  be  better  to  open  vocational  degree
 colleges.  Hon.  President  had  not  mention
 anything  in  this  regard.  The  Minister  of
 Rural  Development  is  present  in  the  House
 and  hon.  President  has  said  in  his  Address
 that  budget  allocation  for  rural  development
 will  be  increased  |  would  like  to  tell  that
 villages  of  Uttar  Pradesh  are  still  backward.
 A  large  number  of  villages  are  not  connect-
 ed  with  roads.  |  wish  that  every  village
 should  be  linked  by  roads  for  their  develop-
 ment.  At  present  villages  have  neither
 culvert,  roads  and  nor  bridges  have  been
 constructed  on  rivers.  The  villagers  have  to
 travel  hundreds  of  kilometres  on  foot  from
 one  place  to  another.  ।  is  essential  to
 emphasize  construction  of  culverts,  roads
 etc.  if  you  really  wish  to  develop  villages.
 There  is  a  practice  that  whenever a  bridge  is
 constructed,  its  costis  recoveredin  the  form
 Of  toll  tax.  If  this  is  happening  there  why  the
 Govemment  are  not  constructing  bridges
 and  roads.  Villages  will  be  developed  by  the
 creation  of  this  infrastructure.  Instead  of
 making  absurd  schemes  for  rural  develop-
 ment,  concrete  schemes  should  be  formu-
 lated  and  implemented  so  that  rural  areas
 can  be  developed.  |  request  the  hon.  Min-
 ister  to  pay  attention  towards  it.  In  his
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 Address.  President  has  also  mentioned
 about  the  Extention  of  communication  facil-
 ities  in  rural  area.  We  are  aware  that
 telephones  installed  in  rural  areas  are  al-
 ways  out  of  order.  and  |  think  that  if  this  is  the
 position  there  is  no  need  to  waste  more
 money  in  such  schemes.  ।  you  really  wish
 to  provide  telephone  facilities  in  villages.
 then  provide  them  the  facility  of  radio-tele-
 phone  there.  They  can  only  get  the  tele-
 phone  facility  they  can  only  get  the  tele-
 phone  facility  there  after.  it  will  not  provide
 any  additional  communication  facilities  to
 the  villagers.

 Mr.  Chairman,  Sir.  |  thank  you  for  giving
 me  time  to  speak.

 [English]

 SHRI  M.V.V.S.  MURTHY
 (Visakhapattanam):  Mr.  Chairman,  Sir,  |  do
 not  Want  to  take  much  time  of  the  House
 because  there  are  other  Members  who  want
 to  speak  on  this  Address.  But  at  the  same
 time,  |  would  like  to  point  out  some  of  the
 anomalies  that  have  been  crept  into  this
 Address  of  the  President.

 The  President's  Adaress  could  have
 been  a  little  more  meaningful  had  it  con-
 talned  some  of  the  deficiencies  that  we  are
 ptesently  facing  in  this  country.  The  Presi-
 dent's  Address  is  full  of  contradictions  and
 contrary  to  the  prevailing  conditions,  in  the
 sense,  severalacts  of  the  Government  have
 been  overstated  or  exaggerated  to  give  a
 very  rosy  picture  क  the  Address.

 Sir,  72  per  cent  of  the  population  of  our
 country  depend  on  agricultural  ८  ctor.  Nei-
 ther  the  amount  of  inputs  that  is  required  nor
 the  plight  of  the  agriculturists  has  been
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 taken  into  consideration.  Sir,  you  are  aware
 that  foodgrains  production  has  been  steadi-
 ly  decreasing  in  the  last  three  years.  The
 procurement  price  of  foodgrains  is  also  not
 remuner  ative  whereas  the  cost  of  inputs
 has  been  steadily  increasing.  Take  for
 example.  tertilisers.  Whatis  happening  now
 is  that  consumption  of  nitrogenous  fertiliser
 is  shooting  up  whereas  the  the  consumption
 of  potash  and  phosphate  is  declining.  This
 is  mainly  because  there  is  imbalance  in  the
 Fertiliser  Policy.  Subsidy  is  being  given  only
 for  urea.  There  is  no  subsidy  for  the  other
 fertilisers.  Instead  of  going  to  the  balanced
 fertiliser  at  the  ratio  of  4:2,  they  are  only
 using  the  fertiliser  which  is  available  at  the
 cheapest  price.  This  is  one  of  the  reasons
 forthe  decline  in  foodgrains  output  in  the  last
 three  years.

 Recently  the  country,  instead  of  pro-
 tecting its  farmers,  is  thinking  of  importing
 cotton  into  the  country,  which  would  be
 detrimental  to  the  cotton  producers  in  this
 country  because  there  is  already  fall  in  the
 cotton  prices.  In  this  country,  we  are  not
 able  to  protect  the  tobacco  farmers.  We
 require  to  export  tobacco  but  we  are  not  able
 todo  that.  Where  protection  is  needed,  that
 is  not  done  and  cotton  is  being  imported  into
 this  country.  This  is  ०  big  anomaly  hitting  the
 farmers.

 There  are  so  many  probiems  that  the
 rural  sector  is  facing  nowadays.  There  are
 no  dirinking  water  facilities,  there  are  no
 proper  communication  faciltties  and  there
 are  even  no  link  roads.  Seventy-two  per
 cent  of  our  population  lives  in  villages  and
 because  of  that,  we  are  not  able  to  bring
 literacy  to  them.  nor  are  we  able  to  eradicate
 poverty  of  these  classes  of  people  because
 there  are  no  communication  links.  We  are
 isolating  the  rural  sector  from  the  main-
 stream  of  the  society.  This  is  leading  to  an
 imbalanced  growth  of  our  economy.
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 Inthe  President's  Address,  no  word  has
 been  uttered  about  the  drought  conditions
 also  that  are  prevalent  insome  of  the  States.
 For  exampls,  in  Andhra  Pradesh,  there  are
 certain  districts  where  there  are  drought
 conditions.  But  nothing  has  been  said  about
 the  drought  conditions.

 Not  much  has  been  stated  about  pover-
 ty  also.  Majority  of  the  population  of  our
 country  ७s  living  in  poverty.  They  are  suffer-
 ing  from illiteracy and  disease.  Butnot  much
 has  been  said  about  how.  during  the  course
 of  the  year.  their  problems  are  going  to  be
 solved.

 Coming  tothe  population  control,  many
 of  the  speakers  have  been  saying  that  at  the
 time  of  Independence.  we  were  only  33
 crores  and  now  we  are  about  90  crores.  But
 we  are  only  increasing  the  population,  we
 are  not  improving  their  standard  of  living.
 This  is  a  major  hinderance  for  the  develop-
 ment  of  the  country.  Unless  corrective  steps
 are  taken  to  curb  the  growth  of  population,
 we  cannot  improve  the  growth  of  the  econ-
 omy.

 Coming  to  the  law  and  order  situation,
 there  are  very  disturbing  conditions  that  are
 prevailing  in  the  country.  It  has  not  been
 stated  how  the  state  of  affairs  that  is  preva-
 lent  in  Kashmir,  is  going  to  be  tackled.

 There  is  ‘Save  the  Earth’  proposal.
 Several  things  that  we  say  about  saving  the
 earth,  remain  only  as  a  slogan.  Pollution  is
 surrounding  the  cities  but  nothing  is  being
 done  to  put  a  halt  to  the  problem  of  popula-
 tion.

 The  prices  of  essential  commodities
 are  skyrocketing  but  no  concrete  measures
 to  curtail  the  prices  are  being  thought  of.

 Industrial  policy  is  also  in  doldrums

 today.  The  Indian  industry  is  facing  so  many
 problems  and  still  we  are  inviting  the  multi-
 nationals  to  come  and  occupy  the  entire
 industrial  sector  in  the  country.

 The  Presidential  Address  should  have
 been  touching  the  weak  points  more  so  that
 corrective  steps  could  have  been  taker
 during  the  year.  Instead  of  doing  that.  it  has
 indulged  in  praising  the  performance  of  the
 Government  which  can  be  judged  only  by
 the  people,  rather  than  by  this  House.

 SHRI  MOHAN  RAWLE  (Bombay
 South  Central): Mr.  Chairman,  Sir,  the  Pres-
 ident  in  his  address  has  stated  that  the
 Govemment  will  make  all  efforts  to  improve
 the  situation  in  Ayodhya,  keeping  in  view  the
 opinion  of  Supreme  Court.  |  want  to  ask  only
 one  question  from  the  Government-regard-
 ing  the  Shah  Bano’s  case.  The  court  had
 given  its  verdict.  But  under  duress  you
 changed  it.  Will  the  Government  do  the
 same  in  the  case  of  Babri  Masjid.  The
 Government  should  move  its  policy  clear  on
 this.  Government's  policy  ought  to  be  clear
 out.

 Mr.  Chairman.  Sir.  Governments  policy
 is  anti-labour.  On  the  one  hand  the  Govern-
 ment  says  a  special  scheme  would  be  start-
 ed  to  provide  employment  to  the  educated
 unemployedin  small  scale  industnes  andon
 the  other  hand,  a  dangerous  situation  has
 arisen  in  Bombay.  Today,  due  to  power
 cuts,  eleven  mills  have  been  closed.

 They  gave  the  notice  and  not  Tata
 Power.  Therefore.  the  electricty  connection
 was  served  and  the  NTC  did  not  pay  them
 the  due  payment  of  rupees  four  crores.
 Jaam  Mill,  Sitaram,  Kohinoor,  Jupitar,  Bharat.
 Digvijay,  Poddar,  Modhusudhan,  Appolo,
 New  Hind  and  Bombay  Mill  were  incurring
 losses  since  the  NTC  officials  indulged  in
 corruption.  |!  want  to  give  an  example.
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 There  is  ०  finlay  Mill  in  my  Lalbagh  constit-
 uency,  which  had  a  accumulated  100  of  Rs.
 1.32  crore  as  on  August,  1992.  ।  that  Mill,
 Shr  Ray  was  appointed  as  the  General
 Manager.  In  ten  months  he  wiped  out  the
 losses.  Thereafter  he  was  transferred.  |
 know  that  the  Mills  remain  closed  due  to

 non-availability  of  cotton.  Components  of

 inferior  quality  are  being  used  in  the
 powerlooms.  Since  the  NTC  officials  are
 corrupt,  there  is  no  production.  The  Govern-
 ment's  policy  is  that  of  sucking  the  blood  of
 the  workers.  Instead  of  buying  from  NTC  the
 items  needed  for  Railways,  Hospitals,  etc.
 are,  there  are  being  bought  from  private
 mills  as  the  private  mills  pay  commission.  If
 bbught  from  NTC  mills.  they  would  make
 profits.  The  Government  had  to  retrench
 the  workers,  in  order  to  run  these  mills,  as
 the  Government  does  not  supply  cotton.
 This  is  how  the  Govemmentfunctions.  From
 the  JPC  report  it  was  learnt  that  the  scam

 -was  to  the  extent  of  Rs.  5,000  crores.  Ad-
 verse  remarks  were  made  in  the  JPC  against
 several  persons.  But  the  Government  has
 not  taken  any  action  against  them.  Its  only
 response  was  that  as  they  were  enemies  of
 the  nation,  the  amount  can  not  be  rasovered
 from  them.  The  Government  can  not  pro-
 vide  four  crore  rupees  to  the  workers,  due  to
 which  15,000  people  are  likely  to  starve.
 Due  to  the  Governments  policy,  70,000
 workers  are  unemployed  since  1982.  What
 happened  to  the  Govern-  ment’s  commit-
 ted  of  providing  food,  clothing  and  shelter?
 Dogs  bark  when  an  elephant  passes.  But
 the  dog  is  atleast  honest.  When  the  ele-
 phant  tramples  the  people,  the  dog  has  to
 bark.  Shri  Rajiv  Gandhi  had  announced  that
 price  rise  will  be  contained  in  90  days.  But
 prices  rose  even  after  this  announcement.

 Today  the  poorcannotsurvive.  In  Bombay,
 people  dwell  क  slums....{interruptions]..
 The  Central  Government  earn  Rs.  17,944
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 crore  from  Bombay.  But  its  centre  does  not
 want  to  assist  in  any  way.  For  instance,  the
 slums  should  be  supplied  with  drinking  wa-
 ter,  care  should  be  taken  regarding  sanita-
 tion  gd  health.  The  urban  Development
 Minister  is  present  here.  |  want  to  tell  her
 that  Balasaheb  Thackeray  had  submitted
 ascheme.  The  scheme  proposed  to  give  70
 percent  of  the  plots  to  the  slum  dwellers  and
 the  remaining  30  percent  to  the  developers.
 The  sium  dwellers  should  be  given  houses
 free  of  cost.  But  the  Government  does  not
 agree.  More  than  one  crore  people  of
 Bombay  have  demanded  to  change  the
 name  of  Bombay  to  Mumbai.  But  that  too
 is  not  being  done.  When  Banaras  can  be
 given  back  its  old  name  Varanasi,  Tanjore
 Thanjavur;  Tricharpalii  Tiruchirapalli;  Baroda
 Vadodra;  Cochin  Kochin;  and  Trivandrum
 Thiruvananthapuram,  why  Bombay  can  not
 be  given  back  its  oldname  Mumbai.  ‘Mumbai’
 Samachar  Pacra  is  being  published  since
 the  last  150  years.  When  Peiking  can
 become  Beijing  and  Ceyioncan  be  SriLanka
 one  fails  to  understand  why  our  Govern-
 ment  can  not  rename  Bombay  as  Mumbai.

 The  Maharashtra-Karnataka  bountry
 dispute  persists  even  after  35  years.  There
 is  no  mention  of  in  the  President's  address.

 Jawahar  Rojgar  Yojana  now  exists  only
 in  fies.  In  our  city,  hardly  1000  people  out
 of  a  population  of  one  crove,  are  associated
 with  it.  Large  number  of  applications  are
 pending  in  banks  in  my  constituency.  But
 the  Government  does  not  sanction  loans  to
 these  poor  people.  Whereas  those  who  fail
 to  repay  loans  worth  lakhs  and  crores,  get
 the  loan.  Annual  tax  exemption  limit  should
 be  raised  for  there.  The  State  Government
 should  give  directives  to  the  concerned
 authorities  to  allcw  those  engaged  in  petty
 bussiness  to  put  up  sfalls  on  Corporation
 and  Municipal  lands,  where  they  do  not
 Create  obstruction  in  the  movement  of  traffic.



 685  Re.  Motion  of  Thanks  on  PHALGUNA  16,  1915  (SAKA)  the  President's  Address  686

 Today,  we  are  talking  about  giving
 equal  rights  to  all  the  citizens.  Allthe  citizens
 are  not  treated  equally.  The  dependents  of
 those  killed  in  the  '84  riots  have  not  yet
 received  any  comper'sation.  The  Govem-
 ment  gave  Rs.  two  lakh  in  compensation  to
 the  kin  of  those  killed  in  previous  riots.  No
 action  has  been  taken  against  those  re-
 sponsible  for  1984  rots  The  main  accused
 in  the  last  years  March  12  bomb  blasts  in
 Bombay  have  not  yet  been  nabbed.  |  am
 Saying  this  time  and  again:-

 [English]

 “Politics  is  the  dirty  game  played  by  the
 dirty  people.  It  is  the  last  resort  of  the
 scoundrels.”

 SHRIMA7TI  MALIN}  BHATTACHARYA
 (Jadavpur):  Since  time  is  very  short,  |  will  try
 to  be  very  brief.

 |  rise  to  oppose  the  Motion  of  Thanks  on
 the  President's  Address.  Our  Party  ab-
 stained  from  attending  this  Address.  This
 was  not  out  of  any  disrespect  for  the  Pres-
 ident  but  because  we  felt  that  we  had  to
 make  a  protest  against  certain  anti-people
 measures  which  have  been  taken  by  the
 Government  on  the  eve  of  the  Budget  Ses-
 sion.

 When  ।  look at  the  President's  Address,
 +  find  that  our  decision  to  abstain  was  not  in

 fact,  a  wrong  decision  because  in  the  Pres-
 ident's  Address.  in  certain  ways,  these  anti-

 people  measures  of  the  Government  have
 been  glossed  over,  have  been  hidden  away
 from  the  eyes  of  the  people.

 1  will  just  mention  one  or  two  points
 because  these  points  seem  tobe  somewhat

 symbolic  if  the  drift  of  the  entire  President's
 Address.  These  are  two  serious  omissions
 in  the  President's  Address.  in  the  Address.
 there  is  no  mention  about  adequate  mea-
 sures  to  be  taken  by  the  Government  on  the

 eradication  of  child  labour.  The  question  of
 child  tabour  is  one.of  the  most  basic
 questions  in  our  country  today.

 20.00  hrs.

 We  feel  that  the  structural  adjustment
 programme  which  has  been  taken  up  by  the
 Govemment  under  the  pressure  of  the  IMF
 and  the  World  Bank  is  going  to  increase  the
 crisis,  as  a  result  of  which  child  labour  has
 been  endemic  to  our  economic  situation.

 As  a  result of  this  st  ructural  adjustment
 programme,  we  find  that  regular  employ-
 ment  both  in  the  public  sector  and  private
 sector  is  being  curtailed.  That  does  not
 mean  that  work  is  not  being  done  but  the
 burden  of  work  is  beng  placed  on  the  shoul-
 ders  of  those  who  have  -  of  bargaining
 power  They  have  been  pushed  into
 unorganised  sector.  The  burden  of  labour,
 the  burden  of  work,  is  being  shifted  on  the
 shoulders  of  women  and  children  in  the
 unorganised  sector  because  they  are  un-
 able  to  come  together.

 [Translation]

 MR.  CHAIRMAN:  How  much  time
 shculd  be  extended?

 [English]
 च

 THE  MINISTER  OF  STATE  OF  THE
 MINISTRY  OF  STEEL  (SHRI  SONTOSH
 MOHAN  DEV):  Up  to  Eight  ‘O°  clock  the
 House will  be  there.  |  think  she  will  continue
 and  after  that  for  the  day  we  shail  finish.

 [Translation]

 SHRI  BHOGENDRA  JHA  (Madubani):
 Mr.  Chairman,  Sir,  The  Hon.  Speaker  an-
 nounced  in  the  house  today  that  those
 membegs  who  send  their  names  will  be
 given  a  chance  to  speak.
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 SHR!  SONTOSH  MOHAN  DEV:  Shri
 Chandra  Shekhar  said  that  there  were  not
 enough  speakers.  If  one  Member  wants  to
 speak.  we  can  adjust.  Let  us  know  how
 many  more  want  tc  speak.

 PROF.  PREM  DHUMAL  (Hamirpur):
 Those  who  want  to  speak,  let  them  finish
 today.  Tomorrow.  the  Prime  Minister  will
 reply.

 MR.  CHAIRMAN:  There  are  8  Mem-
 bers  to  speak.  They  are  all  present.

 SHRI  SONTOSH  MOHAN  DEV:  Five
 minutes  means  40  minutes.  Make  it  up  to
 8.30  PM.

 “MR.  CHAIRMAN:  All  right.  The  House
 is  extended  up  to  8.30  PM.

 SHRIMATI  MALINI  BHATTACHARIA:
 Even  by  Government  estimate,  there  are  2
 crore  child  labours  in  our  country  and  this
 does  not  take  into  account  children  who  are
 sabounng  in  the  agricultural  sector.  In  tne
 Presidential  Address.  two  paragraphs  have
 been  devoted  to  the  cause  of  primary  edu-
 cation.  But  unless  primary  educaticn  is
 made  available  to  the  children  who  are  now
 working  as  labourers,  who  are  being  exploit-
 edin  ०  terrible  fashion  in  many  of  the  private
 sector  industries  both  in  the  organised  and
 unorganised  sectors.  this  programme  of
 Pramary  education  would  be  just  an  eye-
 wash  and  we  find  that  because  this  speech
 does  not  mention  making  pnmary  education
 computsory. we  doubt  whether  it  has  any
 intention  to  bring  child  labour  from  their
 sondition  of  bondage  and  ieleasing  them

 The  other  point  that  !  want  to  make  is
 regarding the  Bhopal  gas  victims.  Again we
 find  in  the  Presidential Address,  no  mention
 of  the  present  situation  in  which  the  Bhopal
 gas  victims  are.  ह

 -  Not  just
 a

 single  case.
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 it  is  symbolic  of  the  entire  drift  of  the  policy
 of  the  Government.  Today  we  find  that  the
 import  policy  of  the  Government  is  such,
 import  liberalisation  is  taking  place  in  such  a
 manner  and  because  we  have  incurred  so
 much  foreign  debt,  we  are  being  pressurised
 to  import  things  which  are  not  necessary  for
 us.

 There  is  Shri  Sontosh  Mohan  Dev  sit-
 ting  here.  In  the  steel  sector.  they  are  going
 to  be  in  grave  problems:  in  coal  sector,  they
 are  going  to  be  in  grave  problems.  Wagons
 are  going  to  be  imported  while  the  indige-
 nous  industry  is  suffering.  As  ०  result  of  the
 trap  of  foreign  debt  into  which  we  have
 entered  the  foreign  companies,  the  multina-
 tional  companies  are  being  allowed  unre-
 stricted  entry.  They  are  being  allowed  level
 playing  fietd  in  this  country  of  ours.  And  the
 Bhopal  gas  case,  in  fact.  is  a  case  in  point.
 Because  here  we  find  what  a  multinational
 company  can  do  when  it  acts  irresponsibly.
 We  find  that  so  far  although  nine  years  have
 passed  since  that  incident  took  place.  the
 tragic  incident  took  place.  we  find  that  not
 even  two  per  cent  of  the  Bjopal  gas  victims
 have  yet  received  their  final  compensation
 although  the  money  ts  laying  with  the  Gov-
 emment  for  a  tong  time  and  accuring  inter-
 est.  ।  this  kind  of  unnrestncted  entry  to
 multinationals  is  going  to  be  given  and  if  on
 the  other  hand  these  multimationals  find
 that  in  this  case  of  the  Bhopal  gas  victims  are
 not  getting  their  proper  compensation  even
 after  nine  years  have  elapsed.  then  what
 kind  of  message  will  that  send  to  the  multi-
 national  companies?  They  will  think  that
 they  can  do  anything  with  the  people  of
 india.  That  is  a  very  grage  omission  in  the
 Presidential  Address.  And  |  think  that  this  is
 symbolic  of  the  ueficiencies  and  the  contra
 dictions  of  the  entire  Address.  Therefore,  |

 thoroughly  oppose  this  Presidential  Address.
 Thank  you  for  giving  me  this  opportunity  to
 speak.
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 [Translation]

 SH.  BHOGENDRA  JHA  (Madhubani):
 Mr.  Chairman,  Sir,  |  stand  to  oppose  the
 motion  ।  thanks  on  the  President's  ad-
 dress.  Just  now  as  Smt.  Malini  ji  has  said
 that  since  the  President  is  the  head  of  the
 nation,  we  did  not  wants  to  oppose  his
 address.  But  ।  would  refer  to  a  news  item
 that  appeared  in  today’s  newspapers  that
 India,  Iran  and  China  have  similar  views  on
 the  Shimla  Agreement  on  Kashmir.  ।  is  a
 welcome  developments  and  |  think  this
 should  be  given  a  thrust,  so  that  we  can
 solve  a  common  border  dispute  with  China
 also,  considering  that  we  share  a  common
 border  with  China.  Forthis.  we  need  to  take
 firm  decision  so  that  the  pressure  tactics
 oces  thwarted  may  it  being  Pakistan  or
 America.

 Mr.  Chairman  St,  the  Government,  in
 my  view  have  proved  to  be  useless.  First  it
 was  incident  of  6th  December  and  Secondly
 in  the  Shah  Bano  episode.  Why  does  the
 Govemment  take  upon  itself  the  responsi-
 bilities  it  can  not  bear.The  Government
 should  refer  all  the  matters  relating  to

 Ayodhya  to  the  Supreme  Court  under  the
 Article  138.  Both  the  Heuse  should  an-
 nounce  unanimously  that  the  Supreme
 Court's  decision  would  be  binging  on  all

 sundy  and  that  no  changes  would  be  made.

 Mr.  Chairman  Sir,  Land  reforms  have
 been  totally  neglected.  Ecocomic  exploita-
 tion  and  social  oppression  prevalent  in  our

 country  in  the  name  of  caste.  We  have  over
 six  thousand  castes.  We  know  those  who
 Commit  social  atrocities  on  lower  castes.

 Begining  from  Belchi  in  Biharto the  incidents
 of  atrocities  in  Uttar  Pradesh,  there  is  aneed
 for  stand  against  economic  exploiation  and

 social  atrocities  so  as  to  create  a  conduive
 environment  of  eqality.  And  later  so  as  we

 should  strive  peacefully for  real  equlity,  with-

 out  any  bloodshed  or  dispute.  |  believe  this
 can  be  achieved if  the  Government  take
 necessary  steps.  We  can  all  extend  our
 help.

 Mr.  Chairman,  Sir,  there  was  also  a
 Panchayati  Raj  Bill.  Its  implementation  is
 being  delayed  excessively.  We  worked  hard
 in  drafting  it  in  the  select  committee.  It  was

 Pgssed  by  both  the  House,  it  should  be
 implemented,  because  it  has  been  15  years.
 Since  Panchayat  elections  were  hald  in
 Bvihar.  and  it  is  the  16th  Year.Similar  is  the
 sitution  in  other  states.  Hence  my  appeal
 that  what  we  enshrined  in  the  Constitution,
 should  be  implemented  .One-third  seats
 should  be  reserved  for  women  and  the
 Panchayati  Raj  system  be  implemented  all
 over  the  country  in  which  Harijans  and
 Adivasis  should  also  find  a  place.

 Give  full  autonomy  to  Kashmir.  Let  the
 people  given  themselves.  If  they  work  dis-
 honestly,  the  peolple  will  expose  them  and
 of  they  work  honestly,  the  region  will  devel-
 op.  There  is  no  loss  in  giving  autonomy  after
 holding  Panchayati  Raj  Elections.  Other-
 wise  some  people  will  be  attracted  towards
 Pakistan  and  some  will  belong  to  violence.
 This  will  also  not  work.  Mr.  Chairman,  sir,
 the  reverse  direction  towards  which  the
 industry  is  heading  is  also  not  satisfactory.
 One  facts  to  understand  how  temerity  the
 leaders  of  our  ruling  party  have  in  saying  that
 they  would  not  let  any  industry  to  shut  down.
 The  Industries  running  in  profit  were  givento
 the  capitalists,  by  the  Government  And
 those  sick  were  left  tofend  for  themselves.
 There  was  a  time  when  it  was  said  that  the
 workers  should  be  allowed  participation  in
 management.  But  the  workers  themseleves
 now  demanding  that  sick  unities  be  handed
 over  to  them  and  they  would  run  those
 profitably.  But  the  Government  is  paying  no
 attention  to  their  demand.  We  do  not  want
 that  the  factories  may  continue  to  suffer
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 losses  and  Goverment  may  go  on  printing
 currency  notes.

 Mr.  Chairman,  Sir,  |  would  like  to  say
 that  under  the  successful  leadership  of  Shri
 Man  Mahon  Singh  our  Industrial  Production
 has  come  down  to  2-2.5  per  cent.  Whereas
 prices  have  risen  by  7-8  per  cent.  The
 Finance  Minister is  saying  that  prices  are  not
 rising  whereas  the  reality  is  that  prices  are
 continuosly going  up.  in  such  a  situtation the
 new  economic  policy  would  certainty  take
 us  backwards.  Today  we  take  decision  un-
 der  the  pressure  of  the  foreigners.  We  de-
 sire  that  in  our  country  public  sector  indus-

 tries  should also  exist.  Such  industries  should
 be  set  up  in  the  public  sector  which  the
 private  sector  does  not  want  to  setup.  such
 industries  should  exist  in  the  public  sector

 country  can  develop  like  Switezeriand.  But
 for  that  a  far  sighted  industrial  policy  is
 needed.  Mr.  Chairman:si,, itis  the  complaint
 of  most  of  the  states  producting  minerais
 that  their  royalty  on  the  nasis  of  we

 desive  that  their  royalty  be  fixed  according  to
 their  price.  This  matter  concems  not  one  or
 two  states,  but  serveral  states,  Similarty,  in
 our  country  there  is  the  problem  of
 Uttarkhand  and  Jharkhand.  We  too  want
 that  no  more  stafes  should  be  created.  But
 we  are  aware  that  without  a  separate
 Jharkhand  state  the  development  of  that
 region  is  not  possible.

 Mr.  Chairman,  Sir,  |  am  going  to  say  a
 very  important  thing.  Many  persons  have
 commented on  the  news  item  published  in

 the  Statesman, dated  29th  January.  Are  you
 all  not  going  to  raise  this  issue.  This  has

 been  repeated  many  a  times  and  the  42.

 than  half  of  which  belong  to  the  ruling  party.
 Some are  Ministers  some  belong  to  the
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 opposition,  Rupees  one  crore  or  two  crore
 have  been  given.  ।  was  given  by  the  Jain
 Brothers.  It  was  the  how  wealth  was  accu-
 mulated  by  the  IS!  of  Pakistan.  This  is
 referred  in  the  CBI's  diary.  This  is  a  matter
 of  corruption,  a  matter  endangering  the
 democracy  and  it  reflects  on  the  national
 unity  and  integrity.  |  think  the  Government
 should  reveal  those  entition  whose  names
 are  mentioned.

 With  this.  |  conclude  and  beg  your  leave
 to  lay  these  papers  on  the  table,  which
 authorticate  my  charges.  Based  onthe  CBI's
 diary  it  was  published  in  the  Statesman
 dated  the  29th  January.

 MR.  SPEAKER  :  Please  sit  down.

 20.16  hrs.

 SHRIMAT!I  SUMITRA  MAHAJAN
 (Indore)  :  Mr.  Chaisman,  Sir,  the  president's
 Address  is  being  discussed  and  the  address
 reflects  the  Govemment'’s  policy.  It  is  an ~
 account  of  achievements  and  failures  of  the
 Govemments  and  failures  of  the  Govern-
 ment.  Ashas  been  discussed in  the  moming
 it  is  also  self  analysis.  But  alongwith  it,
 introspection is  also  essential,  which  seems
 to  be  lacking  in  this  address.  Reference  has
 been  made  in  the  add.  ess  of  law  and  order
 Situation.  But  is  there  any  law  and  order  in
 the  country,  today?  Are  we  being  able  to

 ensure  the  security  of  the  nation  today?  If  we
 examine  the  situation  of  last  year  or  before
 that,  it  would  be  seem  that  the  danger  to  the
 nation’s  security  has  been  increasing.

 There  is  amention of  change  of  scenar-
 io  in  president's  address.  |  would  like  to  ask.
 what  scenario has  changed.  Has  the  situa-
 tion  changed  in  Jammu  &  Kashmir?  Hase

 even  five  families  out  of  the  2.5  lakh  Hindu
 refugees  returned  to  their  homes  or  village?
 Has  any  change  taken  place  in  Pakistan's
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 attitude.  Have  we  resolutely  given  abefitting
 reply  to  American  or  Pakistani  statements?

 Not  only  this,  the  President's  address
 also  mentioned  that  concrete  steps  are
 being  taken  against  terrorism  in  Jammu
 Kashmir  and  some  have  already  been  tak-
 en.  It  is  ludicrous  to  say  that  the  Hazratbal
 crisis  was  solved  in  a  commendable  man-
 ner.  |  want  to  know,  does  relase  of  terrorists
 amounts  to  taking  “concrete  stepsਂ  ?  A
 woman  of  comman  file  was  asking  me,
 what  is  happening,  Shrimati  Sumitraji?  It  is
 like  thieves  entering  in  my  own  house,  and
 asking  my  four  young  sons  to  go  and  sit
 outside  and  expeding  me  request  the  polite-
 ly  to  eat  biryani,  but  please  leave  my  house..
 [Interruptions]...  The  may  we  tackled  the
 Hazratbal  crisis,  it  is  being  discussed  inter-
 nationally.  The  foreign  Ministry  has  been
 rendered  ineffective.  You  will  not  under-
 standthe  situation.  Alongwith  national  secu-
 rity  the  personal  security  has  also  been
 endangered.  Present  the  real  picture  today.
 Things  were  adrift  for  1  2  years  and  we
 failed  to  realise  it.  What  was  the  fault  of
 those  killed  ina  bomb  explosion  at  Kalyan  on
 the  occasion  of  bhai-duj?

 What  was  the  fault  of  those  little  chil-
 riven  who  were  killed  in  bomb  e  «plosion  in
 Bombay  on  12th  March.  What  was  fault  of
 those  new  bom  babies  who  were  killed  inthe
 bus  and  what  was  the  fault  of  those  people
 who  were  killed  and  drenched  in  their  own
 blood  while  they  were  taking  their  breakfast.’
 Why  all  this  is  happening  in  the  country.  As
 aresult  of  the  shaky  policies  of  the  Govern-
 mentand  economic  scams,  neitherthe  coun-
 try  is  getting  any  respect  outside  nor  the
 common  manis  able  to  save  his  self  respect
 in  the  country.  Even  the  God  cannot  save  a
 country  where  woman  is  not  safe  and  moth-
 erhood  is  being  robbed  on  the  street.

 Today  atrocities  against  woman  one  on

 the  rise  and  we  say  that  country  is  moving
 towards  21st  century.  |  am  not  talking  about
 some  any  particular  persons  or  groups  but
 |  feel  ashamed  of  such  of  atrocities.  During
 12th  and  13th  century,  small  king  used  to

 fight  with  each  other  and  atrocities  were
 committed  against  common  man,  theircrops
 were  destroyed,  their  woman  were  sobbed.
 The  same  thing  is  happening  today.  Com-
 munal  disturbances  are  taking  place  in  which
 atrocities  are  being  committed  against  wom-
 en.  ।  ०  country  where  the  dignity  of  women
 is  not  safe,  how  education  to  the  girls  can  be
 mentioned  in  President’s  Address.  Confer-
 ences  on  ‘Education  for  All  are  being
 organised.  In  Madhya  Pradesh  where  Con-
 gress  party  is  in  power  girl  students  of  class
 ninth  and  tenth  were  trapped  under  debris  of
 School  building  and  leg  of  one  girl  was
 broken.  When  these  girls  went  to  the  Chief
 Minister to  demand  for  anew  school  building
 they  were  beaten  and  lath  chargedbecause
 the  Chief  Minister  was  going  to  attend  some
 function.

 It  is  written  in  the  ‘President’s  Address
 that.

 “The  Government  knows  that  reform  is
 a  continuous  process  and  if  can  not  be
 reversed.  *

 -  corres:  Economic  reforms  are
 going  on  and we  are  not  looking back  that
 common  man  in  the  country  is  heavily  bur-
 dened  by  price  rise  due  to  wrong  economic
 policies  of  the  Goverment.  Due  to  wrong
 policies  of  the  Government  serveral  mills
 are  being  closed  down  and  people  are
 coming  unemployed  and  these  are  starving.
 In  Indore  more  than  six  thousand  labourers
 have  become  unemployed,  they  are  groan-
 ing  but  you  are  not  going  to  look  back.

 1  feel  sorry  to  har  what  has  been  said
 by  the  representatives  of  the  Government  in
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 this  House.  Introspection  is  required  today.
 Some  hon.  member  has  said  that  they  were
 in  minority  and  now  they  have  achieved
 majority.  But  |  would  like  to  say  that  this
 majority  has  been  achieve-1  through  horse
 trading.  Govemmentar-‘its  representiatives
 have  resorted  to  horse  trading  in  this
 regard.  While  presenting  this  motion  of
 thanks  it  has  been  said  that  it  should  be
 passed  and  praised  by  the  members.

 But  |  would  like  to  say  the  people  of  the
 country  saying  that  “  how  we  can  praise
 those  who  have  ruined  us.

 [Translation]

 [English]

 SHRI  SIVAJIPATNAIF.  (Bhubaneswar):
 Sir,  |  rise  to  oppose  ihe  notion.  The  address
 does  not  reflect  the  situaation  in  the  country
 nor  what  the  people  abroad  think  about  us
 and  our  country,  it  seems  the  government
 does  effect  of  their  policy.  Before  the  Parlia-
 ment  session,  the  administered  prices  were
 raised.  The  people  are  groaning  under  price
 rise.  But  that  is  simply  glcated  over.  in  the
 address.  it  is  claimed  that  increase  in  pro-
 duction  is  so  much  and  the  procurement  is
 so  much.

 The  public  distribution  system  is  prac-
 tically  in  a  shambles.  -  is  simply  non-exis-
 “nt.  oo  not  want  to  11.0  to  thinus  like  price
 rise,  taxation,  and  administered  prices.  Then
 after  this,  in  the  railway  budget,  there  is

 something  like  Rs.170  crore.  The  charges
 have  again  been  increased.  But  promises
 have  been  made  that  they  would  bring  back
 the  prices  to  the  1989  level.

 By  signing  the  GATT  agreement  by
 ignoring  the  Parliament,  by  ignoring  the
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 unanimous  recomme:.Jations  of  the  stand-
 ing  committee  of  the  Parliament  and  defying
 the  public  opinion-  the  government  has  act-
 ed  beyond  its  size.  भ

 SHRI  A.  CHARLES  (Trivandrum):  What
 is  the  other  option?

 SHRI  SIVAJI  PATNAIK:  They  have  al-
 ready  been  587  about  that.  do  not  want  to
 go  in  to  all  this  bacause  there  is  no  time.

 |  want  to  say  one  thing  that  there  was
 no  mandate  for  it.  The  people  have  not  given
 a  mandate  to  mortage  the  country.  The
 government  is  acting  beyond  the  mandate
 of  the  people.  |  will  cite  some  instances  how
 it  has  harmed  by  signing  the  Dunkel  Agree-
 ment  no  these  about  tyour  N.E.P.  |  will  not
 take  much  of  your  time.  In  Orissa,  the  ibb
 river  thermal  project,  for  which  the  Orissa
 power  generation  corporation  has  prepared
 the  infrastructure  for  500  MW,  is  now  being
 proposed  to  be  civen  to  a  multinational
 corporation,  AES.  This  could  have  been
 done  by  BHEL.  By  this  the  nation  will  lose  at
 least  to  the  tune  of  Rs.  2,000  crore.  |  donot
 know  what  is  the  kickback  behind  this  deal.
 The  multinational  corporation  has  demand-
 ed  paymentin  dollars.  ८  nisis  yarn  economic
 policy  which  has  brought  our  country  to  this
 level.

 Four  takh  industrial  units  are  sick.  Most
 of  them  are  in  the  private  sector.  Claims
 have  been  made  that  the  law  and  order
 situation  has  improved  in  the  country.  Even
 after  demolition  of  the  Babri  Masjid.  There
 has  been  an  ap,  ‘shension  among  the  pec
 ple.  thas  been  said  that  apprehension  has
 proved  to  wrong  etc.  and  all  those  things.
 But  there  is  no  basis  for  it,  once  we  take  in
 to  account  the  past  December  6  riots  then,

 |  will  cite  another  exa:.iple  on  the  law  and
 order  situmation.  On  6th  February,  of
 Bhubaneswer  in  Orissa,  the  2  CRPF  jawans,
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 misbehaved  with  women  and  people  pro-
 tested  against  it  and  landed  them  overto  the
 Police.  Afterthat  on  10th  February the  CRPF,
 in  hundreds,  came  with  arms,  attacked  and
 ransacked  the  Priyadarshini  market  area,
 looted  property.  molested  women  and  had
 beaten  the  people  there.  This  was  the  fourth
 incident  of  that  kind.  But  CRPF  camp  is  not
 yet  removed  from  that  area.  What  is  the
 training  given to  our  armed  forces  and to  our
 CRPF?  |  think  there  are  no  human  values  in
 them  and  no  respect  for  human  beings.
 Moreover,  TADA  is  used  against  CPI  (M)
 activists  in  kerala  and  against  democratic
 movemants  in  the  country.  Now,  the  gov-
 ernment  proposes-  it  has  come  in  the  news-
 papers-  to  bring  a  black  bill  to  legalise
 closures  and  illegalise  all  resistance  like
 strikes  against  such  closures.  If  such  a  billis
 brought  about,  |  am  giving  a  word  of  caution
 to  the  government,  people  of  india  will  not
 take  such  things  lying  low.  They  will  come
 out  in  resistance,  people  are  planning.  They
 will  be  in  lakhs  in  Dethi  on  the  5th  of  Aprii,
 people  are  not  going  to  take  it  lightly.  If  Dr.
 Manmohan  singh  thinks  that  he  can  carry  on
 anything  here  as  dictated  by  the  World
 Bank,  it  will  simply  turn  out  to  be  a  day
 dream,  of  course  they  willbe  days  of  greant
 difficulty  for  India.  With  these  words  of  cau-
 tion,  |  once  again  oppose  the  motion  of
 thanks.

 [Translation]

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  RURAL  DEVELORMENT
 (DEPARTMENT  OF  RURAL  DEVELOP-
 MENT  SHRI  UTTAMBHAIH.  PATEL:  Please
 allow  only  those  who  could  complete  within

 the  prescribed  time.  |  will  also  sit  then  [01617
 ruptions]

 [English]

 PEOD.  PREM  DHUMAL:  Sir,  the  hon.

 Minister  is  directing  the  chair  while  sitting  in
 his  seat.  He  should  know  how  to  behave  in
 the  house.

 MR.  CHAIRMAN:  |  have  to  get  the
 consent  of  the  house.  Prof.  Prem  Dhumal:
 Yes,  you  must  get  the  consent  of  the  house.
 But  he  should  know  as  to  how  he  should
 behave  in  the  house.

 [Translation]

 SHRI  UTTAMBHAI  H.  PATEL:  |  am
 saying  that  the  time  will  be  extended  only
 when  the  hon.  members  conclude  the  dis-
 cussion  within  the  time  [/nterruptions].  Have
 little  humanatanan  attitude.

 [English]

 PEOF:.  PREM  DHUMAL:  Mr.  Chair-
 man,  Sir,  hon.  Minister  is  using  objection-
 able  language.  You  should  take  not  of  it.

 MR.  CHAIRMAN:  |  shall  take  note  of  it
 if  |  feel  that  it  is  derogatory.

 20.34  hrs.

 SHRI  ४...  DHANANJAYA  KUMAR
 (Mangalore):  Mr.  Chairman,  Sir,  it  is  quite
 unfortunate  that  the  Address  of  the  Prési-
 dent  to  the  Parliament  has  become  a  mere
 formality  and  just  a  ritual.  The,  immediate
 former  President,  Mr.  नि.  Venkataraman  has
 also  expressed  the  same  opinion.  So,  it  is
 time  for  all  of  us  sitting  in  the  Parliament,
 after  45  years  of  experiance  in  n-
 tary  democracy,  tothink  as  to  what  would  be
 the  relevance  of  the  President's  address.

 Anyway,  |  would  not  like  to  go  through
 each  and  every  para  of  this  hollow  docu-
 ment.  With  due  respect  to  Rashtrapatiji  and
 without  intending  to  offend  any  individual.  |
 am  constrained  to  observe  That  this  is  noth.
 ing  but  a  hollow  document  and  i  may  kindly
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 be  permitted  to  say  so.  This  address  has
 failed  to.inspire  confidence  among  people
 andto  give  a.newdirection  to  our  country.
 Except  expressing  sterotyped  sentiments  in
 respect  of  the  worsening  situation  in  Jammu
 &  Kashmir,  Punjab  and  in  the  north  eastem
 states  and  shedding  crocodile  tears,  noth-
 ing  else  is  stated  which  is  worth  consider-
 ation  in  this  document.  No  doubt,  the  gov-
 ernment  has  tried  to  make  a  mountain  out  of
 amolehill  by  quoting  certain  figures  to  show
 that  they  have  achieved  great  development
 and  have  put  in  major  efforts  to  alleviate
 poverty.  In  fact,  we  are  virtually  driven  to  the
 wall  in  the  matter  of  handling  of  our  econo-
 my.  Contrary  to  the  tall  claims  made  by  the
 govemment  through  Dr.  Manmohan  singh

 ‘that  the  country  has  achieved  remarkable
 progress,  there  is  no  improvement  in  cur
 situation  whatsoever.  Figures  themselves
 speak  for  the  so  called  achievement  of  thE
 government.

 During  the  finacial  year  1993-94,  fiscal
 deficit  had  almost  reached  an  alarming  fig-
 ure  of  about  Rs.  60,000  crore.  This  has
 contributed  to  mass  retrenchment,  falling
 industrial  as  well  as  agricultural  production
 and  ०  on.

 SHRI  A.  CHARLES  (Trivandrum):  Fall
 in  agricultural  producrion  what  is  he  saying?
 Sir,  he  should  not  be  allowed  to  make  such
 incorrect  statements.

 SHRI  V.  DHANANJAYA  KUMAR:  You
 may  please  compare  the  figures  with  the
 figures  of  earlier  years.  Then,  you  can  see
 the  reality.

 The  country  is  virtually  falling  in  to  a
 debt  trap  laid  by  the  multinationals  and  the

 world  financial  institutions.  फ्री1994-  ..

 *Not  ra
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 95  is  yet  another  glaring  example  of  zero
 growth  rate.  It  is  also  causing  high  inflation
 thereby  making  the  life  of  the  common  man
 highly  miserable.

 Sir,  |  come  from  Karnataka.  |  would  like?
 to  say  just  one  word  about  my  state
 Karnataka.  |  am  sure,  my  friend,  Shri  Oscar
 Fernandes  from  the  Treasury  Benches  will
 agree  with  me.  For  the  last  so  many  years,
 we  have  been  receiving  a  step-motherly
 treatment  from  the  Union  Government.

 MR.  CHAIRMAN  (Shri  Tara  Singh):
 You  have  already  taken  eight  minutes.
 Please  conclude.

 SHRI  १४.  DHANANJAYA  KUMAR:  In
 the  matter  of  power  gemeration,  construc-
 tion  of  national  highways,  or  even  in  respect
 of  augmenting  agricultural  production,
 Kamataka  is  totally  neglected.  Anyway,  the
 one  contribution  that  the  Government.  of
 India  and  the  Prime  Minister  as  the  Presi-
 dent  of  the  AICG  have  made  to  Karnataka  is
 tocreate  political  instability  in  the  state.  |  will
 not  like  to  say  anything  more  on  it.  My  friend
 Shri  Ramesh  Chennithaia  has  been  waiting
 patiently  since  long  that  this  goverment
 would  achieve  great  many  thing.  But!  do  not

 ‘have  any  false  hopes  about  this  govern-
 ment.  |  can  very  well  understand  the  plight
 of  this  government.

 Sir,  look  at  this  government.  Today,  the
 government  appears  to  be  very  old  and
 sickly.  Very  able,  young  and  dynamic  Minis-

 .ters  are  replaced  with  old  and  sick  people.

 MR.  CHAIRMAN  (Shri  Tara  Singh):
 Nothing  will  go  on  record.

 [Intgrruptions].....*

 SHRI  A.  CHARLES  (Trivandrum):  010
 is  gold.  What  are  you  talking?
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 SHRI  ४.  DHANANJAYA  KUMAR:  Last
 point,  |  would  like  to  appeal  to  them  that  at
 least  now,  they  must  act:

 MR.  CHAIRMAN:  Nothing  will  go  on
 record,

 [Interruptions]..

 [Translation]

 SHRI  BRAHMANAND  MANDAL
 (Monghyr):  Mr.  Chairman,  Sir,  the  points
 which  should  be  discussed  in  President's
 address,  especially  the  present  position  of
 the  country  and  the  direction  in  which  we
 have  totake  this  country.  These  all  had  been
 mentioned  in  it  and  |  did  not  want  to  discuss
 it  Mr.  Chairman,  Sir  |  would  like  to  draw  the
 attention  of  the  house  towards  a_  specific
 point.  |  am  not  talking  about  any  specific
 political  party  or  state  government  but  all  the
 incidents  which  are  taking  place  in  the  coun-
 try  reveal  law  and  order  position  in  the
 country.  |  did  not  understand  that  how  it  has
 been  said  that  law  and  order  position  is
 improving  when  Babri  Masjid  can  be  demol-
 ished  in  the  presence  of  state  government.
 What  is  the  moral  standard  of  all  the  political
 institutions  and  political  parties.  Today  polit-
 ical  partes  are  being  set-up  by  such  persons
 against  whom  criminal  cases  are  pending  in
 courts  in  the  country  or  क  foreign  countries.
 The  government  knows  that  politicians  and
 ministers  are  organising  gangs  today.  Polit-
 ical  parties  or  political  leaders  are  in-volved
 in  all  criminal  activities  which  are  taking
 place  in  the  country  and  people  take  it
 merely  as  a  matter  of  law  and  order  position.

 Mr.  speaker  Sir,  from  my  point  of  view
 the  President's  Address  should  have  men-
 tioned  the  moral  charecter  of  the  govern-
 mentand  political  parties.  Today  changes  in
 the  political  parties  is  not  due  to  new  eco-

 *  Not  recorded.

 nomic  policies  only.  The  expected  reforms
 in  public  sector  also  have  not  been  taken  up
 and  thus  crime  is  increasing  in  our  country
 and  it  has  been  said  that  crime  is  under
 control.  For  example  1  would  like  to  draw
 attention  of  the  house  towards  incident  of
 violence  in  Uttar  Pradesh  Legislative  As-
 sembly  between  the  members  of  political
 parties.

 ७  ।  not  crime?  Whether  assembly  is
 not  the  part  of  the  government.  What  ideals
 are  being  presented  before  the  public  by
 bringing  impeachment  motion  against
 Ramaswami  the  Chief  Justice  of  Supreme
 Court  and  by  making  efforts  to  save  it.  Does
 it  not  reveal  the  criminal  charecter  of  the
 government.  All  such  incidents  which  are
 taking  place  from  Kashmir  to  Kanyakumari
 and  from  east  to  north  should  have  been
 mentioned  in  the  President’s  address.  Gov-
 emment  and  political  parties  are  using  ad-
 ministrative  machinery  to  remain  in  power.
 Violation  of  law  and  order  reveais.change  in
 moral  charecter  of  the  government  and  it
 can  create  civil  war  in  the  country.  It  should
 have  been  mentioned  in  President's  Ad-
 dress  that  47-48  years  have  been  passed’
 since  independence  and  even  now  laws  are
 being  violated  and  country  is  being  taken
 towards  civil  war,  which  is  dangerous  and  it
 should  be  stopped.  It  should  have  been
 mentioned  in  President's  Address.  With
 these  words  |  conclude.

 20.50  hrs.

 [English]

 “SHRI  OSCAR  FERNANDES  (Udupi):
 Mr.  Chairman,  Sir,  |  would  like  to  give  only
 one  or  two  suggestions  for  the  kind  consid-
 eration  of  the  government.  Agriculture  is  the
 main  profession  of  our  country.  Therefore,

 oe **  Translation of  the  speech  reginaly  delivered  is  Kannada
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 (Sh.  Oscar  Fernandes]

 irrigation  must  be  given  top  priority  by  our
 government.  Handicrafts  and  small  scale
 industries  should  also  be  encouraged.  Sec-
 ondly,  it  appears  that  the  centre  is  not
 allocating  sufficient  funds  for  research
 programmes  in  the  field  or  agriculture  and
 industry.  My  appeal  to  the  Hon.  Minister  is  to
 allocate  more  funds  for  the  purpose  of  re-
 search  in  the  field of  agriculture  and  its  allied
 activities.  Both  private  and  public  sectors
 should  spend  sufficient  amount  on  R&D.

 The  number  of  educated  unemployed
 youths  is  on  the  increase.  They  are  finding
 ह  very  difficult  to  get  jobs.  Therefore,  |
 request  the  centre  to  provide  vocational
 training  in  various  fields  at  the  primary  level
 itself,  Sufficient  funds:‘should

 earmarked
 for

 the  training  of  school  students.  in  addition  ठ  थ
 this,  sports  and  other  curricular  activities
 must  be  given  importance.

 Once  again  |  reiterate  that  training  if
 youths.  must  be  taken  up  with  all  serious-
 ness  and  financial  assstance  must  be  pro-
 vided  for  the  same.  Sir,t.am  grateful  to  you
 for  giving  this  opportunity  to  speak  on  the
 motion  of  thanks  to  the  President  and  with
 these  words  |  conclude  my  speech.

 [Translation]  ५६ਂ  .

 SHRI  SANTOSH  GANGWAR:
 (Bareilly):  Mr.  Chairman,  Sir,  the  President's
 address  seems  to  be  mere  formality.  It  is
 evident  from  his  address  that  the  ruling  party
 is  lowering  the  dignity  of  the  President's  post
 to  such  an  extent.  |  feel  that  had  the  presi-
 dent  himself  written  his  speech  then  he
 would  not  have  agreed  with  any  line  of  this
 speech.  It  requires  to  be  considered  that
 the  dignity  of  this  post  has  been  lowered  to

 *  such  an  extent.  We  should  organise  such
 programmes  in  which  the  political  parties
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 न  should  oppose  such  programmes  in  which
 the  political  parties  should  oppose  such  an
 attitude.  Had  the  President  himself  written
 the  speech  he  would  have  mentioned  that
 the  year  of  1993  was  full  of  failures.  Wher-

 ever  the  ruling  party  wanted  to  their  skin  they
 immediately  put  its  responsibility  on  Ayodhya
 episode  so  that  they  may  conceal  their
 misdeeds.

 |  want  to  tell  you  what  happened  during
 1993.  We  defended  justice  Ramaswamy  in
 this  Lok  Sabha.  1993  was  the  year  when  the
 names  involvedin  Bofors  started  being  made
 public,  authoritatively.  This  year  also  saw  a
 scam  and  the  names  of  the  persons  in-
 volved  therein  were  made  public.  It  even
 exposed  faces  of  many  members  of  the
 cabinet.  Their  foreign  accounts  were  talked
 about  and  this  is  the  misfortune  of  the

 ,,  country  that  nobody  even  raised  a  finger  on
 “the  Prime  Minister,  had  it  been  any  other
 country,  the  Prime  Minister  would  have  been
 lodged  in  the  jail.  To  which  derection  we  are
 taking  our  country,  he  must  consider  it.  We
 should  have  decided  it  in  the  President's
 Address  but  he  did  not  do  so.  When  this
 government  came  to  power  it  had  claimed  to
 reduce  the  prices  within  100  days  but  if  you

 eanalyse  the  period  of  100  days  you  will  come
 to  know  about  the  realities.  There  was  a  bye
 election  in  Delhi.  Our  colleague  from  Con-
 gress,  who  won  that  election  had  promised
 to  people  to  increase  the  income  tax  range
 to  certain  limit  and  in  the  even  he  to  doso  he
 would  tender  his  resignation.  Then  came
 the  budget  and  this  range  was  increased  by
 Rs.50,00  only.  When  we  went  there  to  know
 his  reaction,  we  found  that  he  was  feeling
 happy  and  totally  forget  to  tender  his  resig-
 nation.  In  1993  we  gave  a  suitcase  culture  to
 the  nation.  We  briefed  the  people  that-now
 we  are  going  to  act.  If  today  a  person  is
 caught  taking  4  bribe  of  Rs.  5  then  he  simply
 says  that  when  a  change  of  fortune  to  the
 tune  of  crores  of  rupees  is  being  done  at



 705  Re.  Motion  of  Thanks  on  PHALGUNA  16,  1915  (SAKA)  the  President's  Address  706

 higher  level  then  how  he  can  be  held  respon-
 sible  for  it.  People  are  raising  fingers  on  the
 persons  sitting  on  the  highest  post  in  the
 country.

 The  reservation  forthe  backwardclass-
 es  has  been  under  dicussion  since  long  but
 their  intention  is  not  clear.  We  do  not  wantto
 uplift  this  section  of  the  society.  We  want  to
 put  hinderances  so  that  this  issue  becomes
 disputed.  You  can  better  see  services.  The
 52  percent  population  belongs  to  the  back-
 ward  classes  but  what  is  there  position,  what
 is  require  to  consider.  Only  those  persons
 can  qualify  for  there  services  which  repre-
 sent  the  Doon  School  culture.

 It  should  have  been  mentioned  in  the
 President's  Address  that  we  will  arrange  for
 potable  water,  schools  and  dispensaries  in
 the  villages  on  priority  basis  as  till  date  our
 villages  lack  drinking  water  and  other
 facil&ties.  And  on  the  other  hand  you  go  on
 praising  them  as  a  dynamic  leadership.  One
 of  our  colleague  has  tried  to  describe  the  aim
 of  the  Congress  |  quote:

 Mr.  Chairman,  Sir  you  will  be  surprisedto
 know  that  this  time  the  increase  made  in  the
 dearness  allowance  for  the  armed  forces  to
 the  tune  of  7  percent  whereas  fopr  retired
 personnel  it  is  only  3-5  percent.  |  recently
 visited  my  c@nstituency  in  himchal  Pradesh,
 some  ex-servicemen  met  me  there  and
 registered  their  anguish  that  for  the  first  time
 in  the  history  of  India  they  are  being  given
 half  Dearness  Allowance.  What  message
 do  you  intend  to  give  to  the  armed  forces  by
 doing  this?  |  want  that  while  giving  his  repiy
 the  Prime  Minister  should  make  clarifica-
 tions  in  this  regard?

 Secondly,  we  say  that  we  will  make  more
 financial  provision  for  the  defence  of
 thecountry.  Last  time  we  provided  Rs.  18500
 crores  for  armed  forces  whilde  Rs.  38000

 crores  were  provided  for  the  payment  or  the
 interest  on  foreign  loan.  this  time  we  have
 provided  only  Rs.  23000  crores  for  the
 Defence  budget  while  rs.  46000.0  crores  have
 been  provided  for  the  payment  of  interest  on
 foreign  loan.  |  think  hon.  President  must
 have  felt  sorry  for  that  he  had  to  deliver  such
 an  irrelevant  speech.

 [English]

 “Breaking  politic®  “parties,  effecting
 mass  defection  of  elected  representatives
 and  a  working  majority  in  the  Lok  Sabha  are
 the  only  achievements  of  Shri  P.V.
 Narasimha  Rao.  On  the  whole  the  govem-
 ment  has  gone  sick  and  old  by  including  old
 and  infirm  people  as  ministers  in  the  place  of
 some  young  and  dynamic  members.  |  can
 understand  the  suffocation  of  my  young
 friends  in  the  ruling  party.  |  would  like  to
 make  an  appeal  to  their  conscience  to  make
 soul  searching.  Friends,  if  you  want  to  build
 a  strong,  youthful  and  progressive  india,
 please  have  an  alternative  young  and  dy-
 namic  leader.  Dc  not  worry,  better  late  than
 never.  Act  now.  Otherwise  you  will  mist  the
 bus.

 [Translation]

 This  is  not  the  question  as  to  what  are
 we  doing  but  the  question  is  why  it  is  being
 discussed  in  the  whole  country  that  we
 should  act  in  a  sensible  manner.  When  this
 government  came  in  to  power,  it  claimed
 that  it  would  do  away  with  the  scavenging.
 We  should  also  analyse  the  actual  situation
 in  this  regard.  We  claim  that  we  will  put  a
 check  on  prostitution  but  we  are  making
 check  ups  for  AIDS  and  distributing  them
 certificates.  Whatis  this  policy?.  |  would  ask
 the  government  to  give  due  consideration  to
 Provide  communication  facility,  schools,
 hospitals,  link  road  and  potable  water  in
 villages.
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 PROF.  PREM  DHUMAL:  (Hamirpur):
 Mr.  Chairman,  Sir,  |  rise  to  oppose  the
 motion  of  thanks  on  President's  Address
 moved  by  Shri  Shiv  Charan  Mathur.  |  would
 like  to  mention  some  points  in  this
 regard.

 First  of  all,  the  President  has  men-
 tioned  about  Defence  forces  in  para  45-46  of
 his  address  and  as  my  many  colleagues
 have  said  that  had  he  himself  written  this
 speech  or  had  he  read  it  earlier  he  would
 have  felt  sorry.  The  Army  Besides  doing  its
 outine  job,  also  helps  the  administration  in
 maintaining  law  and  order  position  and
 curburg  rebellion  activities.  |  totally  disagree
 with  the  hon.  President,  when  he  said  that
 the  Govemment  is  committed  to  provide
 better  facilities  to  inservice or  retired  army
 personnel.  Mr.  Chairman,  Sir,  you  will  be
 surprised  to  know  that  this  time  the  increase
 made  in  the  dearness  allowance  for  the
 armed  forces  to  the  tune  of  7  percent  where
 as  for  retired  personnel  it  is  only  3.5  percent.
 |  recently  visited  my  constituency  in  Himachal
 Pradesh,  some  ex-servicemenmetme  there
 and  registered  their  anguish  that  for  the  first
 time  to  thehistory  of  india  they  are  being
 given  half  Deamess  Allowance.  What  mes-
 sage  do  you  intend  to  give  to  ine  armed
 forces  by  doing  this?  |  want  that  while  giving
 his  reply  the  prime  minister  should  make
 Clarifications  in  this  regard?

 Secondly,  we  say  that  we  will  make
 more  financial  provision  for  the  defence  of
 the  country.  Last  time  we  provided  Rs.
 18500  crores  for  armed  forces  while  Rs.

 38000  crores  were  provided  for  the  payment
 of  the  interest  of  foreign  loan.  This  time  we
 have  provided  only  Rs.  23000  crores  for  the
 Defence  budget  while  Rs.  46000  crores
 have  been  provided  for  the  payment  of
 interest  on  foreign  1081.  |  inink  hon.  Presi-
 dent  must  have  felt  sorry  for  that  he  had  to
 deliver  such  an  irrelevant  speech.
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 Mr.  Chairman,  Sir,  |  know  that  much
 importance  is  given  to  agriculture  in  the  area
 to  which  you  belong.  The  hon.  President  has
 said  about  agriculture  policy  in  para  17  to  20
 in  his  address.  Hon.  President  is  a  very
 religious  person  and  he  must  have  been
 deeply  hurt  to  read  that  slaughter  houses
 are  opening  in  the  country.  Thousands  of
 animais  will  be  slaughtered  daily  in  Patiala
 near  your  area  and  thereafter  meat  will  be
 exported;  and  on  the  contrary  the  progress
 of  India  can  be  analysed  by  the  fact  that  we
 have  to  import  animal  dug  from  Holland.  |
 am  surprised  whether  it  is  agriculture  poli-
 cy?  Mr.  Chairman,  Sir,  |  would  therefore  like
 to  say  that  the  present  government  of  the
 country  donot  have  any  attachment  with  its
 country  and  they  are  interested  only  in
 imports.

 Mr.  Chairman,  Sir,  in  para  16  of  his
 Address,  the  hon.  President  has  said  that
 this  has  been  a  year  of  strengthening  the
 intiative  of  economic  reforms  being  carried
 out  by  the  government  and  the  same  matter
 was  referred  to  by  the  other  speakers  speak-
 ing  before  me.  |  would  like  to  congratulate
 the  members  of  the  JPC.  for  unanimously
 presenting  a  very  good  report  last  year  in
 the  Parliamentrary  history  of  India.  Though
 the  Chairman  of  the  Committee  was  amem-
 ber  of  the  ruling  party.  They  worked  hard
 and  tried  to  reach  to  the  depth  of  the  matter.

 21.00  hrs

 The  Government  did  not  feel  the  re-
 quirement  of  making  any  mention  of  it  in  the
 President’s  Address,  since  the  report  con-
 tained  some  reference  about  the  hon.  Prime
 Minister  and  also  about  his  son  andthe  Gold
 Star  company.  |  would  like  to  know  whether
 it  was  not  necessary  to  mention  about  it  in
 the  Address  that  as  to  what  action  is  pro-
 posed  to  be  taken  on  such  a  unanimous
 report?
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 Mr.  Chairman,  Sir,  |  would  like  to  say
 about  telecommunucation  department.  To-
 day  when  i  was  coming  here  and  when  my
 name  was  called  in  the  House,  at  that  time
 |  was  with  the  representative  of  the  Ranchi
 Express  who  was  here  to  meet  me.  You  will
 be  of  astonished  to  know  what  he  toled  me.
 There  a  District  Officer  of  telecommunica-
 tion  is  building  his  house.  The  representa-
 tives  of  that  newspaper  went  these  to  take
 phoatographs  ofthat.  He  was  beaten.  When
 he  lodged  on  F.1.R.,  the  connection  of  his
 teleprinter  and  telephone  was  cut.  A  district
 officer  of  telecommunication  can  be  so  boast-
 ful  that  he  gets  the  connection  of  teleprinter
 and  telephone  belonging  to  anewspaper cut
 because  the  newspaper had  published  some
 news  against  him.  If  lower-level  officer  are
 indulging  in  such  activities,  how  can  the
 Government  run  the  telecommunication
 department  efficiently..../interruptions]..  |
 can  raise  this  issue  during  zero  hour,  but
 would  the  hon.  Prime  Minister  make  reply  to
 it  tomorrow  during  zero  hour.

 Mr.  Chairman,  Sir,  before  |  conclude  i
 would  like  to  submit  that  the  decision  of
 singing  the  Dunkel  proposals  taken  by  the
 Government  under  the  new  economic  policy
 is  a  step  towards  economic  slavery.  We
 need  not  revert  to  a  distant  past  to  be
 reminded  that  the  economic  slavery  leads
 the  country  to  political  slavery.  We  are  aware
 how  india  became  a  political  slave  after  we
 came  under  economic  slavery  of  the  East

 ~tndia  company  some  centuries  back.  |  would
 ‘like  to  remind  our  colleagues  of  the  ruling
 party  that  we  may  have  policy  defferences
 and  we  may  contest  elections  against  one
 another,  but  that  is  possible  only  when  our

 country  enjoys  political  freedom.  ifthe  coun-

 try  is  enslaved  no  one  can  contest  election.
 |  would  therefore  like  to  appeal  that  they
 should  go  above  partyline  and  should

 pressurise  the  Government  not  to  accept
 the  Dunkel  Proposals.  Encorraging  domes-

 tic  trade  can  only  make  india  self-reliant.
 There  is  no  match  of  Shri  Manmohan  Ji.  i
 would  simply  remind  him  that  the  small  scale
 industries  are  closed  down  through  out  the
 country.  The  government  have  imposed
 excise—duty  on  soap,  hair-fixer  etc.
 Ayurvedic  medicines,  steel  and  items  pro-
 duced  by  small  industries  are  also  being
 brought  under  the  same  perview.  By  reduc-
 ing  custom  duty  on  imported  items  and  by
 raising  excise  duty  the  Government  of  india
 is  trying  to  close  down  small  industries  of  the
 country.  |  would  like  the  members  of  the
 ruling  party  to  support  us  and  Manmohan
 SinghJi  should  withdraw  his  proposals.

 SHRI  RAM  PRASAD’  SINGH
 (Vikramganj):  Mr.  Chairman,  Sir,  |  rise  to
 oppose  the  motion  of  thanks  on  President’s
 Address.  President  Address  is  a  statement
 of  the  achievements  of  the  preceeding  year
 of  the  Government  as  also  a  statement  of
 what  has  to  be  done  during  the  following
 year.  The  hon.  President  as  also  the  mem-
 bers  of  the  ruling  party  said  that  the  country
 is  heading  towards  reformation,  economic
 liberalisation  and  that  efforts  are,being  made
 to  create  employment  opportunities.  These
 area,  however,  false  claims  only.  There  has
 been  no  economic  reform.  There  are  two
 lakhs  old  industrial  units  but  of  which  nearly
 fifty  thousand  units  are  sick.  How  can  then
 new  employment  opportunities  be  created?
 Nothing  regarding  revival  of  old  units  has
 been  mentioned  in  the  President's  Address.
 |  would  like  to  submit  that  the  Government
 should  not  invite  multinational  companies.
 Rather,  the  Government  should  promote
 smallscale  industries.  The  dream  of  Gandhiji
 remain  unrealised  that  after  independence
 there  willbe  a  Ram  Rajya  in  the  country  after
 independence  and  villages  will  prosper  vil-
 lages  have  turned  into  prison  and  pastures.
 Neither  electricity  nor  water  is  available  in
 Villages.  Villages  are  not  worth  living  in.
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 Sir,  our  industry  is  facing  closure..Our
 endeavour  could  succeed  if  we  had  fixed
 time-limit_  and  production  limit  and  would
 have  made  the  payment-system  dependent
 thereon.  Inthat  case,  the  Governmentcould
 provide  less  wages  to  workers  in  case  of  all

 of  production,  but  this  was  not  done.  There

 has  been  a  regular  debate  on  this  issue,  but
 it  has  never  been  implemented.  Now  our
 factories  are  closed.  It  would be  a  great
 service  tothe  country  if  those  industrial  units
 are  revived.

 Mr.  Chairman,  Sir,  we  discuss  in  this

 very  House  that  the  tension  is  increasing  in
 the  country  and  that  frenzy  is  increasing.
 The  Govemment do  not  make  efforts  to  end
 them,  one  of  our  leaders  said  that  unless  the

 realises  that  the  caste-system  is  against  the
 tenet  of  democracy  and  does  lead  the  coun-
 try  to  a  civi-war.  Yet  the  Goverment is  not
 doing  anything  to  abolish  this  system,  nor

 any  mention  in  this  regard  has  been  made  in
 the  President's  Address.  Will  the  Govern-

 ment  enact  a  concrete  law  to  do  away  with
 the  -  This  can  be  done  away
 with  if  a  person who  breaks  this  system  is
 promised.  With  a  Govemmment job.

 tion  is  the  main  hurdle  in  progress of  the

 country.  Every  year  one  Austrailia  interms  of
 population  is  adding  to  our  country and  in
 15-16  years  the  population  of  America  is

 adding  to  the  popufation  of  our  country.  The
 Government  ‘have  not  taken  any  step  to

 check  this  trend  of  growing  population.

 Me.  Chairman,  Sir,  ours  कि  an  agricultur-
 al  country  and  after  47  years-ot-indapen-

 dence,  we  have  yet  been  able  to  provide
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 irrigation  facility  to  only  30  percent  of  total
 cultivable  land.  There  was  a  Bhanu  Pratap
 Singh  Committee  report  which  recommend-
 ed  to  provide  status  of  industries  to  the
 agriculture.  Everybody  was  in  favour of  this,
 but  this  Govemment  has  not  so  far  done
 anything  in  that  regard.  |  would  therefore  like
 to  submit  that  agriculture  should  be  provid-
 ed  the  status  of  industry.  ः

 Mr:  Chairman,  Sir,  at  a  present  there  is
 a  double  standard  of  education  in  the  coun-
 try.  Onthe  one  hand  there  are  public  schools
 for  the  rich  while  on  the  other land  there  are
 goverment  schools  for  the  poor.  We  say
 that  education  is  the  backbone  of  democra-
 cy,  but  we  have  not  so  far  been  able  to
 devise  uniform  education  policy,  for  the
 whole  country.  Due  to  dual  policy  for  educa-
 tion,  rural  students  are  lagging  behind  in
 education  and  the  benefit  of  education  is
 confind  to  the  rich  alone.  With  these  words
 |  conclude  and  extend  my  thanks’  for
 providing  me  an  opportunity  to.express  my
 views.

 [English]

 SHRI  SATYENDRA  NATH  a00
 CHAUDHURY  (Kokrajhar):  Mr.  Chairmar,,
 Sir,  my  interest  to  participate  in  this  discus-
 sion  on  the  motion  of  thanks  on  the  Presi-
 dent's  address  is  brone  out  of  the  fact  that
 many  informations and  misinformations  have
 been  given  on  the  floor  of  the  Parliament
 regarding  the  Badoland  and  ‘North-East.

 The  Presidents has  mantioned  a  few  words
 about  the  Bodoland and  ।  must  express  a
 few  words  of  praise  for  those  few  words  of
 the  President.  The  President  has  rightly
 observed  that:

 “inthe  North-Eastthe setting  up  of
 the  interin  Sodoland  Autonomous
 “council  in:  pursuance:of the  Bodo
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 Accord  marks  a  positive  step  for-
 ward  towards  meeting  the  aspira-
 tions  of  the  tribal  population.
 Prompt  action  was  taken  by  the
 Government  of  Assam  in  the  dis-
 tricts  of  Koarajharand  Bongaigaon
 when  there  was  an  outbreak  of
 violence  against  the  non-tribals.”

 ।  1ं5  true  observation  and  it  is  also
 correct  that  after  the  setting  up  of  the  interim
 Bodoland  Autonomous  Council  things  are

 moving  in  the  proper  direction.  Now,  the

 people  of  that  Bodoland  area  are  busy  with
 their  own  affairs  and  with  their  development
 works.  Certain  problems  are  there,  butthese
 will  be  solved.  So,  it  is  a  positive  step
 towards  that  direction.

 For  the  fast  25  years,  Bodos  have  been

 agitating  for  a  seperate  state  of  Bodoland.
 But  on  the  20th  of  February,  1993,  the  Bodo
 Accord  was  signed  and  in  pursuance  of  that
 Accord  the  boundaries  and  the  areas  were
 declared.  Now  the  people  are  very  satisfied
 and  they  are  busy  with  their  own  works.

 Intially,,a  strong  sense  of  deprivation  was
 there  not  only  inthe  case  of  Bodos,  but  also

 among  the  people  of  the  North-East.  The

 geographical  distance,  sometimes,  creates
 mental  distance  also.  There  is  resentment.
 It  is  correct  of  the  people  of  the  North-East,
 because  their  voices  are  not  heard  here  at
 Delhi  due  to  the  distance  factor.  So,  itis  a
 common  psychology,  a  common  thinking
 and  acommon  phenomenon  that  the  peo-
 ple  of  that  area  think  that  the  Central  Gov-
 ernment  is  so  powerful,  so  strong  and  so

 usy  with  its  own  works  that  it  has  got  no

 4  time  to  lend  its  ears  towards  the  problems  of
 the  North-East.  Roars  of  gun  is  the  only
 solution  and  roars  of  gun  can  he  heard  by

 .  116.0  Central  Government.  Therefore,  |  a0
 peal  to  the  Central  government  that  it  must

 pay  attention  to  solve  the  problems  of  the

 North-East  region.

 Sir,  the  North-Eastern  region  is  eco-

 nomically  backward  also.  The  new  policy  of
 economic  liberalisation  has  got  certain  mer-
 its  and  demerits  also.  ।  ७  (060  that  the

 private  organisations  are  showing  better

 performances.  Supposing  the  road  trans-

 port  corporation  is  replaced  by  omnibus  and
 other  bus  services,  they  are  giving  better
 services.  The  postal  services  are  now  being
 replaced  by  the  private  courier  services  and

 they  are  giving  better  services.  Even  the

 private  schools  are  run  better  and  are  giving
 goods  education  to  the  people.  The  railway
 wagons  carrying  the  goods  are  now  being
 replaced  by  the  trucks  on  the  highway.  In
 this  way,  in  the  field  of  terrorism  also  private
 army  is  coming  up.  So,  proper  attention  is

 required.  There  is  so  much  of  unemploy-
 ment  that  people  go  door  to  door  seeking
 employment.  We  find  that  unemployed  peo-
 ple  are  there  in  every  family.  Where  will  they
 go?  They  will  raise  private  army.  Private

 army  is  raised  in  the  field  of  tea  also.  The

 efficiency  shown  by  private  organisation,  by
 private  enterpreneurs  now  is  being  seen  in
 the  field  of  private  army  also.  It  is  in  ULFA,
 NSCN  and  BSF.  All  these  terrorist

 organistions  are  nothing  but  private  armies.
 Nowproper  attention  is  requiredto  solve  this

 problem.  The  Central  Government  must
 devote  certain  time  for  our  problems.  Where
 will  thses  unemployed  youth  go?  Because

 they  are  in  the  North-eastern  region,  which
 is  a  backward  area,  they  are  not  getting
 employment  opportunities.

 My  appeal  is,  the  Central  Government
 must  pay  proper  attention  to  the  fact.  |  have

 got  no  alternative,  at  present,  because  of
 the  present  situation.  The  Central  Govern-
 ment  is  sympathetic  to  the  cause  of  Bodos
 and  is  trying  to  solve  this  problem.  It  is  also

 runinig  in  positive  direction.  In  that  way,
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 there  are  different  organisations  which  are
 trying  to  agitate  for  their  cause.  perhaps,  if
 the  Central  Government  shquid  pay  more
 attention,  this  problem  will  also  solved.  |
 hope  no  problem  can  be  there  without  solu-
 tion.  Through  negotitions  and  through
 dicussions,  this  problem  can  be  solved.
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 With  these  few  words,  |  support  the
 motion  of  thanks  on  the  President's  addres

 21.16  hrs.

 The  Lok  Sabha  then  Adjourned  till
 Elevenb  of  the  clock  on  Tuesday,  March  8
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